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Status Report in compliance to Execution Application No. 35/2023 in Original
Application No.673/2018 (M.A. No. 92/2023) News item published in “The Hindu”
authored by Shri Jacob Koshy titled “More river stretches are now critically
polluted: CPCB (Md. Imran Ahmad & Ors. Applicants in EA and M.A.) wherein
CPCB has been impleaded as party respondent by the Hon'ble Tribunal.

A. Background:

1. Petitioner requested for execution of Hon’ble NGT order dated 6.12.2019
passed in Original Application No. 673/2018.

2. The Execution Application was filed because there is a gap in sewage treatment
in the states of Assam, Bihar, Kerala and Tripura (100% in Assam, 78.77% in
Bihar, 82.88% in Kerala and 89.36% in Tripura) as per report of CPCB titled
“National Inventory of Sewage Treatment Plants” and monthly progress reports
submitted by respective States to the Central Monitoring Committee (CMC).

B. Submission of CPCB:

Assessment of Sewage Generation: CPCB during the year 2021 came out with
sewage generation in the States/ UTs based on based on urban population of India.
Further, CPCB vide letter dated 15.02.2022 requested Urban Bodies of all State
Government to take necessary action/ for installation of requisite infrastructure for
bridging the gap between sewage generation and treatment capacity in their
respective State/ UT.

Water quality monitoring under National Water Quality Monitoring Programme:
Central Pollution Control Board (CPCB) at present monitors water quality of aquatic
resources in the country at 4736 locations including 2155 locations on Rivers, 558 on
Lakes, 141 on Ponds, 102 on Tanks and 1233 Ground Water locations under National
Water Quality Monitoring Programme (NWMP) in association with the State Pollution
Control Boards (SPCBs)/ Pollution Control Committees (PCCs). Details of water
quality monitoring network in the States of Assam, Bihar, Kerala and Tripura are
mentioned below:

a) Assam: Pollution Control Board, Assam is monitoring water quality at 237
locations under NWMP. Out of which, 110 locations are monitored on 73
rivers.

b) Bihar: Bihar State Pollution Control Board is monitoring water quality at 170
locations under NWMP. Out of which, 96 locations are monitored on 21
rivers.

c) Kerala: Kerala State Pollution Control Board is monitoring water quality at
211 locations under NWMP. Out of which, 130 locations are monitored on
61 rivers.
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d) Tripura: Tripura State Pollution Control Board is monitoring water quality

at 120 locations under NWMP. Out of which, 38 locations are monitored on
11 rivers.

Detailed stretch wise list of Polluted River stretches identified during year 2018 in the
States of Assam, Bihar, Kerala and Tripura is provided in Annexure .

Polluted river stretches identified by CPCB in the year 2018: Based on the River
water quality data submitted by State Pollution Control Boards/ Pollution Control
Committees, CPCB identifies polluted river stretches in the country. During the year
of 2018, 351 Polluted River Stretches (PRS) were identified on 323 rivers based on
exceedance of Bathing Water Quality Criteria parameter of BOD (exceeding 3 mg/L),
by analysis of water quality data of 521 rivers on 1488 locations for the years 2016
and 2017. PRS were further distributed into five priority classes viz. Priority -| (>30
mg/l) to Priority-1l (20-30 mg/l), Priority-1ll (10-20 mg/l), Priority-IV (6-10 mg/l) &
Priority-V (3-6 mg/l).

a) In Assam State, 44 PRS have been identified in Priority class | (3), Priority
1 (1), Priority 11l (4), Priority IV (3) & Priority V (33).

b) In Bihar, 6 PRS have been identified in Priority 11l (1) & Priority V (5).

c) In Kerala, 21 PRS have been identified in Priority | (1), Priority IV (5) &
Priority V (15).

d) In Tripura State, 6 PRS have been identified in Priority V (6).

Action taken for rejuvenation of Polluted river stretches identified by CPCB: In
compliance to Hon’ble NGT directions in the matter O. A. No. 673/2018, action plans
were prepared by River Rejuvenation Committee (RRC) constituted by the respective
State Government / UT Administration for rejuvenation of 351 polluted river stretches
identified by CPCB during the year 2018, under the overall supervision and
coordination of Principal Secretary, Environment of the concerned State /Union
Territory for bringing all the polluted river stretches identified by CPCB fit for bathing
purposes (i.e. BOD < 3 mg/L and FC < 500 MPN/100 mL).

Action plans to be formulated covering the aspects such as Source control (Municipal
sewage management, Industrial pollution control, Waste management), River
catchment/Basin Management (Adoption of good irrigation practices, Utilization of
treated sewage, Ground water recharge aspects), Flood Plain Zone protection and its
management (Setting up of bio-diversity parks, Removal of encroachments, Rain
water harvesting, Plantation on both sides of the river), Ecological/Environmental Flow
(E-Flow) and Watershed management.

In compliance of Hon’ble NGT orders, action plans for rejuvenation of all polluted river
stretches were prepared by State Governments/ UT Administrations and submitted to
CPCB for review w.r.t. Priority | to Priority IV polluted river stretches by task team
constituted by CPCB.
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CPCB Task Team conducted 15 meetings to review action plans submitted by the
States/UTs and total 176 action plans pertaining to 26 States & 3 UTs were approved

by CPCB Task Team.

a) Assam: In compliance of Hon'ble NGT orders, action plans prepared by
Government of Assam were scrutinised and approved by CPCB Task Team
in its 8t" meeting held on 06.09.2019 (Priority | & II) and 11t meeting held
on 21.05.2020 (Priority Il & IV).

b) Bihar: In compliance of Hon'ble NGT orders, action plans prepared by
Government of Bihar were scrutinised and approved by CPCB Task Team
in its 12t meeting held on 11.06.2020 (Priority Il & IV).

c) Kerala: In compliance of Hon'ble NGT orders, action plans prepared by
Government of Kerala were scrutinised and approved by CPCB Task Team
in its 12" meeting held on 11.06.2020 (Priority Il & IV).

d) Tripura: In compliance of Hon'ble NGT orders, Government of Tripura
prepared action plans for polluted river stretches identified in the state.

Further, as per directions of Hon’ble NGT dated 21.9.2020, progress of
implementation of action plans is being reviewed by the RRC at State Level and
Central Monitoring Committee (CMC) constituted under the Chairmanship of
Secretary, Ministry of Jal Shakti at Central Level. So far, CMC has conducted 18
meetings with States/UTs to review the progress on execution of action plans for
rejuvenation of polluted river stretches and the last meeting of the CMC was held on
11.01.2024. Minutes of the last meeting of the CMC are enclosed as Annexure Il

Polluted river stretches identified by CPCB in the year 2022: In year 2022, CPCB
has identified 311 polluted river stretches (PRS) on 279 rivers in 30 States/ UTs in the
country based on indicator of organic pollution i.e. Biochemical Oxygen Demand
(BOD) (3mg/L), Based on analysis of water quality data of 603 rivers on 1920 locations
for the years 2019 and 2021 (2020 being pandemic year was excluded). State-wise
details of PRS are mentioned below:

a) In Assam State, 10 PRS have been identified in Priority | (1) & Priority V
(9).

b) In Bihar, 18 PRS were identified in Priority I (1), Priority Ill (2), Priority IV
(7) & Priority V (8).

c) InKerala, 18 PRS were identified in Priority I1l (1), Priority IV (2) & Priority
V (15).

d) In Tripura State, 1 polluted river stretch was identified in Priority V.

Detailed stretch wise list of Polluted River stretches identified during year 2022 in the
States of Assam, Bihar, Kerala and Tripura is provided in Annexure .

Comparative Evaluation of Polluted River Stretches identified in year 2022 with
2018: Based on the water quality data of rivers monitored under NWMP and Status of
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PRS for the year 2018 and 2022, following observations are made with respect to
compliance of water quality:

a) Comparative Evaluation of Polluted River Stretches for assessment period
of the year 2022 with the previous assessment period of 2018 carried out
by CPCB indicates that there is decrease in number of polluted river
stretches from 351 (Year 2018) to 311 (Year 2022).

b)  Comparative chart representing PRS for the state Assam, Bihar, Kerala and
Tripura are presented in Figure 1.

Number of PRS - 2018 vs 2022

44 B PRS 2018 m PRS 2022
21
18 18
10
6 6
. R =
Assam Bihar Kerala Tripura

Figure 1: Comparative chart representing PRS for the state Assam, Bihar, Kerala and
Tripura

i. Number of PRS have reduced in Assam (44 in 2018 to 10 in 2022),
Kerala (21 in 2018 to 18 in 2022) and Tripura (6 in year 2018 to 1 in
year 2022). It is pertinent to mentioned that many of the rivers reported
during the year 2018 were reported as wetlands and stagnant water
bodies by Assam Government, which were not considered during
2022.

ii. ~ Number of PRS have increased in Bihar (6 in 2018 to 18 in 2022).
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Current water quality of rivers monitored under NWMP: River water quality data
submitted by the SPCBs of Assam, Bihar, Kerala and Tripura to CPCB through online
portal viz Environmental Water Quality Data Entry System (EWQDES). The water
quality data submitted for the year 2022 and 2023 is provided in Annexure . The
water quality data of monitored rivers of States namely Assam, Bihar, Kerala and
Tripura are considered for reporting compliance with respect to Primary Water Quality
Criteria for Bathing notified under EPA rules, 1986 (Faecal Coliform 2500 MPN/100mL
or less (Maximum Permissible), Faecal Streptococci 500 MPN/100mL or less
(Maximum Permissible), pH Between 6.5-8.5, Dissolved Oxygen 5 mg/l or more,
Biochemical Oxygen Demand 3 mg/I or less).

State-wise observations made based on the river water quality data submitted by
states are provided below.

i. Assam: In Assam State, 89 locations on 65 rivers were monitored by
Pollution Control Board, Assam during the year 2022. Out of which,
28 locations on 27 rivers were found non-complying to the Primary
Water Quality Criteria for Bathing Waters. During the year 2023, 107
locations on 72 rivers were monitored. Out of which, 16 locations on
14 rivers were found non-complying to the Primary Water Quality
Criteria for Bathing Waters.

ii.  Bihar: In Bihar State, 96 locations on 21 rivers were monitored by
Bihar State Pollution Control Board during the year 2022 & 2023. All
96 locations were found non-complying to the Primary Water Quality
Criteria for Bathing Waters in both the years.

iii. Kerala: In Kerala State, 123 locations on 61 rivers were monitored by
Kerala State Pollution Control Board during the year 2022. Out of
which, 101 locations on 50 rivers were found non-complying to the
Primary Water Quality Criteria for Bathing Waters. During the year
2023, 130 locations on 61 rivers were monitored. Out of which, 103
locations on 48 rivers were found non-complying to the Primary Water
Quality Criteria for Bathing Waters.

iv.  Tripura: In Tripura State, 38 locations on 11 rivers were monitored by
Tripura State Pollution Control Board during the year 2022 and 2023.
Out of which, one location in 2022 and 2 locations on one river in year
2023 were found non-complying to the Primary Water Quality Criteria
for Bathing Waters.

Comparative chart representing percentage compliance of River monitoring
locations in year 2022 & 2023 for the State of Assam, Bihar, Kerala and
Tripura are presented in figure 2.
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Percentage Compliance of River monitoring locations
in year 2022 & 2023

2022 2023 2022 2023 2022 2023 2022 2023
Assam Bihar Kerala Tripura

B No of locations complying 1 No of locations non-complying

Figure 2: Percentage compliance of river monitoring locations for year
2022 & 2023 wrt Primary Water Quality Criteria for Bathing notified under
EPA rules, 1986
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Annexure-|
1) Detailed stretch wise list of Polluted River stretches identified during year 2018
& 2022 in Assam
S PRIORITY POLLUTED RIVER STRETCH/ PRIORITY
NO RIVER STRETCH IDENTIFIED [N 2018 CLASS IN 2018 LOCATION IN 2022 CLASS IN 2022
1 BARAK PANCHGRAM TO SILCHAR - -
2 BAROI DOWNSTREAM OF BRIDGE AT Vv ) )
NH-52
3 BEGA ALONG MANGALDOI \% ALONG MANGALDOI \%
BARPETA ROAD TO JYOTI
4 BEKI GAON \% - -
GUWAHATI TO CHILARAI
5 BHARALU NAGAR | ALONG ULUBARI |
6 BHOGDOI JORHAT TO DULIAGAON \% - -
7 BOGINADI LAKHIMPUR TO DIBRUGARH \ - -
8 BORBEEL ALONG RAMNAGAR, DIGBOI \% - -
9 BORDOIBAM ALONG BEELMUKH BIRD v ) )
BEELMUKH SANCTUARY, DHEMAJI
ALONG SARABBHATTI,
10 BORSOLA GUWAHATI | -
11 |BRAHAMPUTRA KHERGHAT TO DHUBRI [\ - -
12 | BURHIDIHING MARGHERITA TO TINSUKIA \% ALONG MARGHERITA \%
13| DEEPAR BILL DEEPAR BILL TO GUWAHATI ] - -
ALONG BOKAJAN AND
14 DHANSIRI GOLAGHAT TO KATHKETIA \% NUMALIGARH \%
15 DIGBOI LAKHIPATHE, RESERVE m IOCL OIL TOWN TO LAKHIPATHAR Vv
FOREST RESERVE FOREST
16 DIKHOW NAGINI MORA TO DIKHOMUKH \% - -
17 DIKRONG ALONG BANDARDEWA \% - -
18 DIPLAI ALONG SILGARA, KOKRAJHAR \% - -
19 DISANG DILLIGHAT TO GUNDAMGHAT \% - -
20 GABHARU ALONG TUMIUKI, SONITPUR \% - -
21| HOLUDUNGA |ALONG SOMARAJAN, DHEMA Ji \% - -
22 JHANJI JORHAT TO CHAWDANG \% - -
23| JIABHARALI ALONG SONITPUR \% - -
24 KAMALPUR ALONG KAMALPUR ] - -
25 KAPILI NAGAON TO KAMPUR TOWN \% - -
ASSAM-ARUNANCHAL BORDER
26 KHARSANG TO LONGTOM-1 \Y ALONG KHARSANG \%
27 KILLING ALONG MOREGAON \% - -
28 KOHORA KOHORA TO MOHPARA \% - -
29 KOLONG NAGAON TO MORI KALONG \% - -
30 KULSI ALONG CHAYGAON \% ALONG CHAYGAON \%
31 MALINI ALONG RAMNAGAR, SILCHAR \% - -
32 | MORA BHARALI ALONG TEZPUR \% ALONG MORA BHARALI
NALBARI TO KHUDRA
33 PAGLDIA SANKARA \Y ALONG NALBARI TOWN
34 PANCHNAI ORANG TO BORSALA ] - -
35 PARASHALI ALONG DEMORIA \% - -
36 PUTHIMARI ALONG PUTHIMARI \% - -
37 RANGA ALONG GERAMUKH \% - -
38 SAMAGURI ALONG SAMAGURI, NAGAON \% - -
39 SANKOSH ALONG GOLAKGANJ \% - -
40 SILSAKO ALONG CHACHAL, GUWAHATI | - -
41 SON ALONG DEODHAR, KARIMGANJ \% - -
SONAI TO DAKSHIN
42 SONAI MOHANPUR \% - -
43 SORUSOLA ALONG PALTAN BAZAR, I . )

GUWAHATI
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TENGA
44 PUKHURI ALONG KUKURACHOWA GAON \% - -
45 TOCKLAI - - ALONG KUMAR KAIBARTA GAON \%
2) Detailed stretch wise list of Polluted River stretches identified during year 2018
& 2022 in Bihar
PRIORITY POLLUTED RIVER STRETCH/ PRIORITY
S NORIVER STRETCH IDENTIFIED [N 2018 CLASS IN 2018 |LOCATION IN 2022 CLASS IN 2022
1 SIRSIYA RUXOL TO KOIREA TOLA (RAXAUL) (Il RAXAUL 1l
2 LAKHANDEI - - ALONG SITAMARHI 1l
3 RAMREKHA HARINAGAR TO RAMNAGAR \% HARINAGAR 1l
BURHI
4 GANDAK/ ALONG NARKATIAGANJ \% NARKATIAGANJ TO PAKRIDAYAL (IV
SIKRAHNA
5 DAHA - - GOPALGANJ TO SIWAN \Y)
ALONG BUXAR, PATNA, FATWAH
6 GANGA BUXAR TO BHAGALPUR \% AND BHAGALPUR \Y)
7 GANGI - - AT ARA \Y)
8 HARBORA - - ALONG NARKATIAGANJ \Y
9 KOHRA - - ALONG MANJHAULIA \Y
10 PUNPUN GAURICHAK TO FATUHA \ ALONG PUNPUN \Y
11 BAGMATI - - ALONG SIRNIA \%
12 DHOUS - - ALONG MADHUVAPUR \%
13 |GANDAK - - ALONG REWAGHAT \%
14 |GHAGHARA - - ALONG REVELGANJ \%
15 KAMALA - - ALONG DARBHANGA \%
16 MANUSMAR - - ALONG SITAMARHI \%
17 PARMAR ALONG JOGBANI \% ALONG JOGBANI \%
18 |SONE - - KOELWAR \%
3) Detailed stretch wise list of Polluted River stretches identified during year 2018
& 2022 in Kerala
PRIORITY PRIORITY
S NO RIVER STRETCH IDENTIFIED IN 2018 |CLASS IN POLLUTED RIVER STRETCH/ CLASS IN
LOCATION IN 2022
2018 2022
1. AYROOR - - ALONG ERNAKULAM \%
2. BHARATHAPUZHA |ALONG PATAMBI \Y - -
3. BHAVANI ALONG ELACHIVAZHY \% - -
4. CHALAKUDY - - ALONG PULICKALKA-DAVU
IRUMPANAM TO
5. CHITRAPUZHA KARINGACHIRA \% ALONG IRUMPANAM
ALONG HAJIRAPPALLY/
6. KADALUNDY HAJIYARPALLI \% ALONG TIRURANGADI \%
MANCKAKADAVU TO MANCKAKADAVU TO
£ KADAMBAYAR BRAHMAPURAM v BRAHMAPURAM
8. KALLAI THEKEPURAM TO ARAKKINAR |V ALONG KALLAI \%
9. KALPATHI PUZHA |- - ALONG KALPATHI \%
ALONG ARUVIKARA AND ALONG
10. KARAMANA MALEKKDU TO THIRUVALLAM |l MOONNATTUMUKKU 11l
11. KARUVANNUR ALONG KARUVANNUR \% - -
12. KAVVAI ALONG KAVVAI \% - -
13. KEECHERI PULIYANNOR TO KECHERY v - -
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14. |KORAYAR - - ALONG KANJIKODE \Y
THALIPARAMBA TO - -

15, |KUPPAM VELICHANGOOL

16. |KUTTIYADY ALONG KUTTIYADY - -

17. |MAMOM - - ALONG MAMAM \%

18. |MANIMALA KALLOOPARA TO THONDRA \% ALONG THONDRA \%

19. |MOGRAL ALONG MOGRAL \Y

20. [NEYYAR - - ARUVIPURAM TO AMARAVILA \%
ALONG PAMBA AND ALONG

21. |PAMBA MANNAR TO THAKAZHY \% MANNAR \%
ALONG ALWAYE-ELOOR, ALONG

22. |PERIYAR Q;VL\TI\:AEéZIIE%OYR o \Y PURAPPALLIKAVU, ALONG \%
KALAMASSERY

23. |PERUVAMBA ALONG PERUVAMBA \Y - -

24. |PULLUR - - ALONG PULLUR \Y

25. |PUZHACKAL OLARIKKARA TO PUZHACKAL |V - -

26. |RAMAPURAM ALONG RAMAPURAM \Y - -

NADUVILANGADI TO

27. |THIRUR THALAKKADATHUR \% ALONG TITUR

28. |UPPALA POYYA TO MULINJA \% ALONG MAJIBAIL

29. |VAMANAPURAM - - ALONG VAMANAPURAM \Y

4) Detailed stretch wise list of Polluted River stretches identified during year 2018
& 2022 in Tripura

PRIORITY POLLUTED RIVER PRIORITY CLASS
S NO RIVER STRETCH IDENTIFIED IN 2018 CLASS IN 2018 STRETCH/ZI(_)ZOZCATION IN IN 2022
1 BURIGAON ALONG BISHALGARH \% - -
2 GUMTI TELKAJILA TO AMARPUR \% - -
3 HAORA AGARTALA TO BISHRAMGANJ \% ALONG AGARTALA \%
4 JURI ALONG DHARMANAGAR \% - -
5 KHOWAI ALONG TELIAMURA \Y - -
6 MANU ALONG KAILASHAHAR \Y - -
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Legal/OA673/2018/NMCG/2019
National Mission for Clean Ganga
Department of Water Resources, River Development
& Ganga Rejuvenation, Ministry of Jal Shakti

1* Floor,
Major Dhyan Chand National Stadium
India Gate, New Delhi-110002
Dated: 30™ January, 2024
OFFICE MEMORANDUM

Subject: Minutes of the 18™ meeting of Central Monitoring Committee in the NGT

Matter OA No.673 of 2018 held on 11.01.2024 from 10.00 AM on-wards

A copy of Minutes of the 18" Meeting of Central Monitoring Committee in
the NGT matter O.A. No. 673 of 2018 held through Video Conferencing on
11.01.2024 from 10.00 AM on-wards, under the Chairmanship of Secretary, DoWR,
RD&GR, Ministry of Jal Shakti is forwarded herewith for information/ necessary
action. o

lpg.%zl’f

(Anup Kumar Srivastava)
Executive Director-Technical, NMCG
ed-technical@nmecg.nic.in

Encl: As above.

To,

. Chief Secretary, Government of Andhra Pradesh, 1* Block, A.P Secretariat Office, Velagapudi

— 522503

Chief Secretary, Government of Assam, Block- C, 3rd Floor, Assam Sachivalaya, Dispur -
781006, Guwahati

Chief Secretary, Government of Bihar, Main Secretariat, Patna — 800015

Chief Secretary, Government of Chhattisgarh, Mahanadi Bhawan, Mantralaya, Naya, Raipur —
492002

Chief Secretary, Government of Goa, Secretariat, Porvroim, Bardez, Goa — 403521

Chief Secretary, Government of Gujarat, 1 Block, 5% Floor, Sachivalaya, Gandhinagar —
382010

Chief Secretary, Government of Haryana, 4™ Floor, Haryana Civil Secretariat, Sector-1,
Chandigarh — 160019

Chief Secretary, Government of Himachal Pradesh, H P Secretariat, Shimla —171002

Chief Secretary, Government of Jammu & Kashmir, R. No. 2/7, 2™ Floor, Main Building,
Civil Secretariat, Jammu -180001
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Chief Secretary, Government of Jharkhand, 1* Floor, Project Building, Dhurwa, Ranchi-
834004

Chief Secretary, Government of Karnataka, Room No. 320, 3™ Floor, Vidhana Soudha,
Bengaluru -560001

Chief Secretary, Government of Kerala, Secretariat, Thiruvananthapuram -695001

Chief Secretary, Government of Madhya Pradesh, MP Mantralaya, Vallabh Bhavan, Bhopal —
462004

Chief Secretary, Government of Maharashtra, CS office main Building, Mantralaya, 6™ floor,
Madame Cama Road, Mumbai — 400032

Chief Secretary, Government of Manipur, South Block, Old Secretariat, Imphal — 795001
Chief Secretary, Government of Meghalaya, Main Secretariat Building, Room no 316,
Shillong — 793001

Chief Secretary, Government of Mizoram, New Secretariat Complex, Aizwal — 796001

Chief Secretary, Government of Nagaland, Civil Secretariat, Kohima — 797004

Chief Secretary, Government of Odisha, General Administration Department, Odisha
Secretariat, Bhubaneswar — 751001

Chief Secretary, Government of Punjab, Chandigarh — 160001

Chief Secretary, Government of Rajasthan, Secretariat, Jaipur — 302005

Chief Secretary, Government of Sikkim, New Secretariat, Gangtok — 737101

Chief Secretary, Government of Tamil Nadu, Secretariat, Chennai-600009

Chief Secretary, Government of Telangana, Block C, 3 floor, Telangana Secretariat
Khairatabad, Hyderabad, Telangana

Chief Secretary, Government of Tripura, New Secretariat Complex Secretariat — 799010,
Agartala, West Tripura

Chief Secretary, Government of Uttar Pradesh, 1% floor, Room No. 110, Lal bahadur Sastri
Bhawan, Uttar Pradesh Secretariat, Lucknow — 226001

Chief Secretary, Government of Uttarakhand, 4 Subhash Road, Uttarakhand, Secretariat
Dehradun — 248001

Chief Secretary, Government of West Bengal, Nabanna, 13" Floor, 325, Sarat Chatterjee
Road, Mandirtala, Shibpur, Howrah — 711102

Administrator, Daman & Diu and Dadra and Nagar Haveli, Secretariat, Moti, Daman -396220
Chief Secretary, Govt. of NCT of Delhi, Delhi Secretariat, IP Estate, New Delhi — 110002
Chief Secretary, Govt. of Puducherry, Main Building, Chief Secretariat, Puducherry-605001
Chief Secretary, Andaman & Nicobar, Secretariat, Port Blair

Administrator, Lakshadweep

Copy Ta:

g

Secretary, Department of Forest, Ecology & Environment, J&K, Room no. 2/33-34, Main
Building, Civil Secretariat, J&K, Jammu.

Secretary, Department of Environment, Science and Technology Paryavaran Bhawan,
Near US Club, Shimla, Himachal Pradesh-171001

Principal Secretary, MGSIPA Complex, Sector-26, adjacent Sacred Heart School,
Chandigarh, 160019
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Additional Chief Secretary to Govt. of Haryana, Environment Department of
Environment & Climate Change, R.No. 108, 7th Floor, Main Secretariat Secl6,
Chandigarh 160017

Principal Secretary, Department of Environment, U.P., Room No. 601, Bapu Bhawan
Secretariat, Vidhan Sabha Marg, Lucknow — 226001.

Special Chief Secretary, Department of Environment, Forest, Science & technology, 4th
Block, Ground Floor,Room No:268, A.P Secretariat Office, Velagapudi

Secretary, Department of Environment and Forest, H-Block, 2nd Floor Janata Bhawan,
Dispur, Guwahati 781006, Assam

Principal Secretary, Department of Environment, Forest and Climate Change, Van
Vibhag Rd, Nehru Nagar, Patliputra Colony, Patna, Bihar 800013

Additional Chief Seccretary (Forests & Environment), Forests & Enviromment
Department, Block 14, 8 th floor, Sachivalaya, Gandhinagar - 382 010 Gujarat.

Principal Secretary, Department of Environment, Room No. $§-2/23, Mahanadi bhawan,
Mantralaya, Nava Raipur, Atal Nagar, Raipur - 492001

Additional Chief Secretary to Government, Forest, Environment and FEcology,
Department, Karnataka Government Secretariat, Room No. 447, 4th Floor, Gate no. 2,
Multi-storey Building, Bangalore-560001.

Principal Secretary, Department of Environment, Room No. 406 4th Floor Annex II,
Secretariat, Kerala Thiruvananthapuram, Kerala, PIN- 695001

. Principal Secretary, Department of Housing and Environment, Government of Madhya

Pradesh, Paryavaran Parisar, E- 5, Arera Colony, Bhopal, Madhya Pradesh, 462016
Principal Secretary, Environment Department, Maharashtra 15th Floor, New
Administrative Building, Madam Cama Road, Mantralaya, Mumbai — 400032

Additional Secretary, Forests & Environment Deptt, Secretariat Building, North Range,
Forest Colony, Khasi Hills, Shillong, Meghalaya 793001

Deputy Conservator of Forest (Headquarters) Environment, Forests & Climate Change
Department Tuikhuahtlang, Aizawl Mizoram.

Principal Secretary, Department of Environment, Forest & Climate Change, New
Secretariat, Kohima, Nagaland Tel.- 0370-2243025

Additional Chief Secretary, State Silvicultural garden, Khandagiri, Bhubaneswar, Odisha
751003

Principal Secretary, Forest and Environment Department, Rajasthan 4, Jhalana
[nstitutional Area, Jhalana Doongri, Jaipur, Rajasthan 302004

Principal Secretary, Chief Project Director (SBFP-JICA), Forests, Environment &
Wildlife Management Department, Government of Sikkim

Principal Secretary, Namakkal Kavignar Maaligai, Fort St. George, Chennai 600 009
Secretary, Department of Science, Technology & Environment, Vigyan Prajukti O
Paribesh Bhawan, P.N. Compiex, Gorkhabasti, Agartala, West Tripura, PIN-799006
Special. Chief Secretary, TSCOST, 4th Floor, Aranya Bhavan, Saifabad, Hyderabad,
Telangana State, Pin — 500004

Deputy Conservator of Forests, (Territorial Division), Depariment of Environment &
Forest Office of the Deputy Conservator of Forest, Daman, Fort Area, Post Office Moti
Daman Daman
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Deputy Conservator of Forests, (Territorial Division), Van Bhavan, Dadra and Nagar
Haveli

Secretary, Department of Environment, Govt. of NCT of Delhi, 6th Floor, Delhi
Secretariat, [P Estate, New Delhi 110002

Secretary, Environment & Forest, Govt. of Uttarakhand, 4 Subhash Road, Secretariat,
Forth Floor, New Building Dehradun, Pin code-248001

Joint Secretary, Department of Science, Technology & Environment, 1st Floor, Pandit
Deendayal Upadhay Bhavan, Behind Pundalik Devasthan, Near Sanjay School, Porvorim,
Bardez - Goa

Secretary, Environment, Office of Environment, Chief Secretariat, Goubert Avenue,
Puducherry 605001

Principal Secretary, Department of Environment, 5th Floor, Pranisampad Bhawan, Block
LB-II, Sait Lake, Sector III, Bidhannagar, Kolkata — 700 106

Additional Chief Secretary Forest, Environment & Climate Change Deptt., Nepal House,
Doranda, Ranchi-834002, Jharkhand

Additional Chief Secretary, Forest and Environment Department, Government of
Manipur, Secretariat, Imphal- 705001

The Member Secretary, Assam Pollution Control Board, Bamunimaidam, Guwahati —
781021

The Member Secretary, Andhra Pradesh Pollution Control Board D.No. 33-26-14 D/2,
Near Sunrise Hospital, Pushpa Hotel Centre, Chalamalavari Street, Kasturibaipet,
Vijayawada — 520 010

The Member Secretary, Bihar State Pollution Control Board, Parivesh Bhawan, Plot No.
NS-B/2 Paliputra Industrial Area, Patliputra, Patna (Bihar) - 800 010

The Member Secretary, Chhattisgarh Environment Conservation Board, Paryavas
Bhavan, North Block Sector-19, Atal Nagar Dist- Raipur (C.G.) 492002

The Member Secretary, Delhi Pollution Control Committee, Government of N.C.T. Delhi
4th Floor, ISBT Building, Kashmere Gate, Delhi-110006

The Member Secretary, Daman, Diu & Dadra Nagar Haveli Pollution Control
Committee, Office of the Deputy Conservator of Forests, Fort Area, Court Compound,
Moti Daman, Daman — 396220

The Member Secretary, Goa State Pollution Control Board, 1st Floor, Dempo Tower,
EDC Patto Plaza, Panaji, Goa-403 001

The Member Secretary, Gujarat Pollution Control Board Paryavan Bhavan, Sector 10- A,
Gandhinagar — 382 043

The Member Secretary, Haryana State Pollution Control Board, C-11, Sector-6,
Panchkula-134109, Haryana

The Member Secretary, Himachal Pradesh Pollution Control Board, Him Parivesh,
Phase-ITI, New Shimla, Himachal Pradesh 171009

The Member Secretary, Jammu & Kashmir State Pollution Control Board, Parivesh
Bhawan, Forest Complex, Gladni, Narwal, transport Nagar, Jammu, Jammu and Kashmir
180004

The Member Secretary, Jammu & Kashmir State Pollution Control Board, Shiekh-ul-
Campus, behind Govt. Silk Factory, Raj Bagh, Stinagar (J&K)
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. The Member Secretary, Jharkhand Pollution Control Board, T.A Building, HEC, P.O.

Dhurwa, Ranchi — 834004

The Member Secretary, Karnataka State Pollution Control Board, Parisara Bhavan, 4th &
5th Floor, # 49, Church St., Bengaluru-560 001

The Member Secretary, Kerala State Pollution Conirol Board, Plamoodu Jn., Pattom
Palace P.O. Thiravananthapuram - 695 004

The Member Secretary, Manipur Pollution Control Board, Lamphelpat, Imphal West
D.C. Office Compiex Imphal- 795004

The Member Secretary, Meghalaya Pollution Control Board Arden- Lumpyngngad
Shillong: 793014

The Member Secretary, Nagaland Pollution Control Board, Signal Point, Dimapur
Nagaland — 797112

The Member Secretary, Madhya Pradesh Pollution Control Board, E-5, Arera Colony,
Paryavaran Parisar, Bhopal - 462 016, Madhya Pradesh

The Member Secretary, Maharashtra Pollution Control Board, Kalpataru Point, 2nd — 4th
Floor Opp. Cine Planet Cinema, Nr. Sion Circle, Sion (E) Mumbai — 400 022

The Member Secretary, Mizoram Pollution Control Board, New Secretariat Complex,
Khatla Thlanmual Peng, Khatla, Aizawl, Mizoram: 796001

The Member Secretary, Puducherry Pollution Control Committee, Housing Board
Complex, Anna Nagar, Puducherry -600 005

The Member Secretary, Punjab Pollution Control Board, Vatavaran Bhawan, Nabha
Road, Patiala, Punjab 147001

The Member Secretary, Odisha Pollution Control Board, A-118, Nilakanta Nagar, Unit —
VIII, Bhubaneshwar — 751012

The Member Secretary, Rajasthan Pollution Control Board, 4, Jhalana Institutional Area,
Jhalana Doongri, Jaipur (Rajasthan) - 302 004

The Member Secretary, Sikkim State Pollution Control Board, Department of Forest,
Environment & Wildlife Management Government of Sikkim, Deorali, Gangiok, -
737102

The Member Secretary, Telangana State Pollution Control Board, Paryavaran Bhawan,
A-3, LE. Sanath Nagar, Hyderabad-500 018

The Member Secretary, Tripura Pollution Control Board, Vigyan Bhawan, Pandit Nehru
Complex, Gorkhabasti, PO: Kunjaban Agartala — 799006

. The Member Secretary, Tamil Nadu Pollution Control Board, 76, Mount Salai, Guindy,

Chennai-600 032

The Member Secretary, Uttarakhand Environmental Protection & Pollution Control
Board, 29/20, Nemi Road, Dehradun, Uttarakhand — 248001

The Member Secretary, Uttar Pradesh Pollution Control Board, Building.No. TC-12V,
Vibhuti Khand, Gomti Nagar, Lucknow-226 010

The Member Secretary, West Bengal Pollution Control Board, Paribesh Bhavan, 10A,
Block-L.A., Sector III, Salt Lake City, Kolkata - 700 106

The Member Secretary, Andaman & Nicobar Islands Pollution Conirol Committee,
Department of Science & Technology, Dollygunj Van Sadan, Haddo P.O., Port Blair —
744102
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66. The Member Secretary, Lakshadweep Pollution Control Committee, Department of
Science, Technology & Environment, Kavarati-682555

Copy for kind information:

1. PPS to Secretary, Department of Water Resources, RD&GR, Ministry of Jal Shakti,
Shram Shakti Bhavan, Rafi Marg, Sansad Marg Area, New Detlhi- 110001

2. PS to Director General, NMCG cum Project Director NRCD

3. Joint Secretary, Ministry of Housing and Urban Affairs, Nirman Bhawan, Maulana Azad
Road, New Delhi — 110011.

4. Special Secretary (SBM & CVO), Department of Drinking Water and Sanitation,
Government of India,4th Floor, Pt. Deendayal Antyodaya Bhawan, CGO Complex, Lodhi
Road New Delhi — 110003.

5. Joint Secretary, Ministry of Environment, Forest and Climate Change, Indira Paryavaran
Bhavan, Jorbagh Road, New Delhi — 110003

6. Member Secretary, Central Pollution Control Board, Parivesh Bhawan, East Arjun Nagar,
Delhi-110032

7. PS to DDG, NMCG

PS to ED (Projects), NMCG

9. Joint Secretary, NRCD

&2
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Minutes of the 18™ meeting of the Central Monitoring Committee held on
11.01.2024 through Video Conferencing regarding 351 polluted river stretches
based on the directions of Hon’ble NGT in the matter OA No. 673 of 2018

The 18™ meeting of the Central Monitoring Committee (CMC) constituted by Hon'ble
NGT in the matter OA No. 673 of 2018 was held in hybrid mode with States on
11.01.2024 in Conference Room, NMCG under the Chairmanship of Secretary, DoWR,
RD & GR, Ministry of Jal Shakti (MoJS). The list of participants is at Annexure-I.

Director General, NMCG welcomed all the participants and compared past two
CPCB reports about polluted stretches across the country and told that reduction in
such stretches in latest report. The Chair, in her opening remarks, highlighted that river
health is a major area of emphasis particularly in managing climate change and
ensuring water security. States/ UTs needs to ensure that the existing treatment
infrastructures are being optimally utilized.

Executive Director (T), NMCG presented a brief background of the periodical
review meeting at central level on action plans developed by various State Govts
following Hon'ble NGT Order in 2018. It was informed that the number of polluted river
stretches identified by CPCB has come down from 351 in 2018 to 311 in 2022 with
noticeable improvement in polluted river stretches in Priority-V and slight improvement
in river stretches across Priority I-IV.

Subsequently, State-wise discussions were held one after another after state-
specific presentation made reflecting progress by individual States on host of issues,
such as sewage, industrial and solid waste management, etc. submitted by them in
Monthly Progress Reports,

1 Tamil Nadu

Joint Director, NRCD informed that 4 new polluted river stretches have been added to
the existing river stretches increasing the number to 10. State in the MPR has reported
estimated sewage generation as 3938.29 MLD while in the CPCB 2021 report it is
indicated as 6421 MLD. Capacity utilization of the existing STPs is only 34%. The gap in
sewage treatment capacity is 365.071 MLD. State needs to indicate incremental
progress with regard to 6 under construction STPs in MPR. 10 CETPs of 41 MLD is
reported to be at proposal stage since past 2 years. State may address the gap of 5.667
TPD in solid waste management. Action plan for restoration of newly identified polluted
river stretches - Palar, Amravathu, Cooum, and Adyar needs to be prepared by the
State.

The Chair stressed over the gap in installed sewage treatment capacity and its
low utilization capacity. State was directed to provide timeline by which the utilization
capacity shall improve.

MS, TNPCB responded that underground drainage system works are still under
progress and several projects are in pipeline due to which the capacity utilization of the
existing STPs is low. Further, it was assured to expedite the completion of UGD works
and furnish timeline for completion of the same.

On enquiry by DG, NMCG with regard to low utilization capacity of STPs and
State’s plan for faecal sludge management, Executive Engineer, Chennai Metropolitan
Water Supply and Sewerage informed that out of 1082 MLD of STP capacity in Chennai,
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200 MLD is for rehab and average sewage collected is 600 MLD. Action plan for gap in
sewage management is being carried out by addressing non-point source of pollution
by providing decanting facility for septage generated in added areas. There are 20
ongoing projects at an estimated cost of Rs 3000 crores for expanding UGD in newly
added areas. I&D works are being implemented for Cooum and Adyar. Tender for
works in respect to improvement of Adyar river restoration has been floated with due
date as 19.01.2024. The project envisages objective towards propagation of wildlife and
fisheries. Detailed study for Cooum is being undertaken.

DG, NMCG highlighted that in respect of Nadanthai Vaazhi Cauvery project,
NRCD had sent communication to the State three months back for submission of
commitment towards bearing the 40% project cost by State funds. Response of which is
still awaited.

The Chair expressed displeasure over the non-comprehensive response being
received from the State officers. The officers present could not respond to the queries
being raised in the meeting and update the status to the Committee. It was directed
that the State may be represented by higher officials well versed with the subject in the
CMC meetings. Further, NRCD to issue a DO letter addressed Chief Secretary of the
State addressing the issue of absence of well-versed officer in the meeting and to
expedite the issues pending at State level.

2. Gujarat

State vide email dated 09.01.2024 had expressed its inability to participate in the
meeting on account of Vibrant Gujarat Global Summit being held from 10"-12%
January, 2024, and had requested to take up the State at a later date.

3. Karnataka

Joint Director, NRCD informed that the number of polluted river stretches in the State
remains the same. However, previously there were no river stretches in Priority I&l],
now there are 3 river stretches in Priority-I. The estimated sewage generation as
reported by the State in MPR is 3356.5 MLD while as per CPCB's 2021 report it is 4458
MLD. Utilization capacity of existing STPs is 76.48%. There is gap in sewage treatment
capacity of 690 MLD. 15 STPs are reported to be non-operational. The gap in solid
waste management is 5501 TPD. Action Plan for Coastal Pollution Prevention is
submitted to CPCB for approval.

Principal Secretary (Env), Karnataka informed that a World Bank assisted project is
being taken up involving the rural and urban development bodies for three coastal
districts. Regular meeting are being held for solid waste management. Recently, Action
Plan for setting up material recovery facilities in all ULBs has been approved. A separate
company has been set up for solid waste management for Bangalore city and has taken
up work from BBMP. Further, as per the State, only 10 river stretches are polluted,
therefore a joint inspection is proposed to be held in January to ascertain the number
of polluted river stretches. Arkavathi and Dakshina Penakini are high priority polluted
river stretches, for which STPs are being constructed under BBMP to cater to the
sewage generated from Bangalore city.

DG, NMCG indicated that the STP works have been going on from a long time
and State may ensure timely completion.
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The Chair directed State to submit the timelines with regard to restoration of
Priority I polluted river stretches.

PS (Env), Karnataka assured improvement within 6 to 7 months in the two
Priority-I polluted river stretches of Arkavathi and Dakshina Penakini and informed that
the STP works in the catchment area of these rivers would be completed by December
2024. Further, it was informed that capacity utilization of the existing STPs has
increased from 71% to 76%. The treated water is being supplied to Kolar and
Chikbalapura districts.

The Chair directed that the quality of treated water must be maintained to
prevent contamination of aquifers. Action Plan for bridging the gap in solid waste
management was sought.

PS (Env), Karnataka informed that Karnataka State PCB is regularly testing the
water quality before discharging the treated water and also in the bore-wells. Further it
was informed that entire operation of SWM is being handed over to the Company for
addressing the gap of 5501 TPD in solid waste treatment. A Waste to Energy plant in
Bidadi (25 kms away from Bangalore city) is under completion and shall be made
operational soon.

4. Andaman & Nicobar

JS, NRCD highlighted that there is a gap of 16.183 MLD in sewage treatment capacity.
There are 9 non-complying STPs. 10 MLD capacity STPs are under construction whose
progress is only 5% since many months. 18 STPs are in DPR stage for a long time and
no progress indicated. Quantification of effluent generated from industries is not done
yet. As reported in the MPR, coastal plan has been submitted to CPCB and CPCB is yet
to approve the plan.

Secretary (Env, Science & Technology), Andaman informed that the island
receives rainfall for 8-9 months due to which construction works are possible only
during the remaining 3-4 months. The quarry that provides stones was closed due to
permit issue. The issue with the quarry has been resolved recently. Thus, the deadline
for completion of STP works is now extended from March 2024 to September 2024. The
proposal in DPR stages would attain work orders soon. It was assured to pursue the
works which are under the Port Blair Municipal Corporation and PWD implementing the
Smart city projects. Regular meetings in Urban Development are being conducted to
ensure progress. Chief Secretary is also conducting fortnightly meetings. It was assured
to submit the Industrial effluent generation estimation within two months. 7 units were
issued closure notice. There are 33 operational ETPs. The industrial activity in the Island
is meagre. Also, many industries have been registering but are not functional yet.

The Chair emphasized the State to expedite completion of the 10 MLD plant,
industrial effluent generation estimation and to get Coastal Plan approved.

Secretary (EST), Andaman informed that the work order has been issued and as
quarry problem has been resolved, all works would be expedited.

5. Punjab

Director, NRCD informed that there are now 5 polluted river stretches in the State
against 4 identified earlier. The stretches on river Sirsa along Baddi Industrial area and
river Swan along Santoshgarh, have been identified as new ones under Priority-I & V
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respectively, whereas those on rivers Ghaggar and Satluj remain under Priority-I. The
stretch on river Kali Bein has been placed under Priority-V (earlier Priority-IV), whereas
that on river Beas stands delisted. There is a gap of 327 MLD in sewage treatment
capacity in the State. 45 STPs of 218 MLD are under construction and 60 STPs are
proposed including 58 under tendering projects. Land issues are involved in case of 13
STPs. Out of 113 STPs monitored, 86 are reported to be complying, while 27 are non-
compliant. With regard to industrial effluent management, it was informed that out of 7
CETPs in the State, 3 major CETPs of capacity 40, 50 & 15 MLD at Ludhiana were non-
compliant in respect of TDS. Works on one of the proposed CETP of 0.15 MLD at
Jalandhar is held up due to litigation. Another CETP of 5 MLD for leather complex at
Jalandhar is under up-gradation.

About Buddha Nallah project, it was informed that the new STPs of 225 MLD at
Jamalpur and 60 MLD at Balloke in Ludhiana have now been commissioned.
Rehabilitation works on STPs of 50 MLD & 111 MLD at Bhattian and 105 MLD at Balloke
have been completed which are now under trial run. Work of 152 MLD STP at Balloke is
delayed and now scheduled for completion by March, 2024.

Director (Env), Punjab informed that a joint meeting with the State of Himachal
Pradesh is proposed to be convened to sort out the issue of Sirsa river pollution and
accordingly CPCB shall be communicated. In the Satluj river catchment, 4 new STPs
have been completed, 8 STPs are under construction and 13 STPs are under tendering.
In the Ghaggar river catchment, 28 STPs are operational and 15 STPs are under-
construction. Further, it was informed that the 36 under construction STPs shall be
completed by March 2024. The non-complying 27 STPs are based on WSP and are
having issue with FC compliance. 50 MLD CETP is now compliant and Env
Compensation have been imposed on non-complying 40 and 15 MLD CETP. With
regard to Buddha Nallah Project, it was informed that 5 STPs have been made
operational and the 6™ STP shall be commissioned shortly. For treatment of waste
water from two dairy complexes (Tajpur Road & Haibowal), works on two ETPs of
capacity 2.25 & 3.75 MLD are in progress (incremental progress from 35% to 75%) with
the completion timelines revised to March, 2024. To tackle solid waste from these dairy
complexes, one Biogas plant of 300 TPD at Tajpur Dairy Complex, in addition to the
existing one of 200 TPD at Haibowal Dairy Complex, is under construction through
PEDA and likely to be completed by November, 2024.

The Chair directed that water quality testing of Buddha Nallah may be taken up
by CPCB and State PCB in order to ascertain the improvement in water quality in the
drain and ensuring the effectiveness of the completed STP projects. NRCD is to review
the Buddha Nallah Rejuvenation Project separately before the next CMC meeting.

6. UT of Jammu & Kashmir

Director, NRCD informed that as per CPCB Report of November 2022, polluted river
stretches in the UT of J&K are reduced from 9 (identified earlier) to 8 with two of
Priority-V stretches (on rivers Chenab and Sindh) deleted and addition of one Priority-
IV (river Lidder). Against the total estimated sewage generation of 523 MLD, existing
sewage treatment capacity is 139.40 MLD (6 STPs of 74.60 MLD in Jammu Region and 9
STPs of 64.78 MLD in Kashmir Region) with the capacity utilization of 88.18 MLD.
Substantial quantum of sewage of 242.40 MLD is reported to have been treated
through septic tanks/soak pits/FSTPs. However, there being no details mentioned in the
MPR in this regard, the said reporting may not be acceptable for the present and to be
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treated as a gap in sewage treatment. Accordingly, there is a huge gap of 384 MLD
between sewage generation and the treatment capacity available. Capacity utilization
of the existing STPs mainly those of 30, 27 & 10 MLD in Jammu, has been low due to
required house service connections and/or the sewer networking not in place.

Regarding Devika river conservation project at Udhampur under NRCP, it was
informed that all the 3 STPs of 8, 4 & 1.6 MLD have been commissioned. Overall
physical progress achieved so far was reported to be 98% with some left out laterals,
house connections and minor non-core items yet under progress.

JS, NRCD raised the issue of non-utilization of Rs.10 crore released in first week of
December, 2023 due to the said funds yet to be transferred to SNA account. It was
clarified that next tranche of Rs.10 crore could be released only after 75% utilization of
the earlier release.

Chief Engineer, UEED, Govt of J&K acknowledged series of discussions held on
Devika river conservation project to adhere to the respective timelines for different
components under the project by mobilizing all possible efforts and resources.
Regarding utilization of funds, it was informed that the issue has already been taken up
by the H&UDD with the Finance Department, Govt of J&K for the needful on priority.
With regard to the project for pollution abatement and conservation of river Jhelum,
approved under NRCP in December, 2023, it was informed that the process for
engagement of Project Management Consultants (PMC) has been started. For
remaining polluted river stretches, efforts are being made to pose the proposals under
SBM 2.0. Further, as suggested earlier, Govt of J&K is also trying to explore funding
from PMGATI SHAKTI for early approval of the projects.

The Chair asked for time bound implementation of action plans for identified
polluted river stretches in the UT of J&K giving due priority to the most polluted ones,
but at the same time, maintaining cleanliness of other rivers not identified polluted for
the present. She insisted for commissioning of newly completed STPs (5 nos in Jammu
region) by providing branch sewers and/or house connections, and also, expediting
STPs presently under construction to minimize the huge sewage treatment gap to
some extent. NRCD was directed to have a separate meeting with the Govt of J&K
especially to examine the reported treatment of 242 MLD of sewage through soak
pits/FSTPs or other non-conventional means.

7. Maharashtra

Director, NRCD informed that polluted river stretches in the State has increased from
53 in 2018 to 55 in 2022. It was highlighted that sewage generation in the State was
earlier estimated at 9758 MLD which was revised to 8193 MLD in the MPRs of 2023,
and now it has been reported to be 10547 MLD. Sewage treatment capacity in the
State is 6700 MLD with 148 nos of STPs and their utilization as 4266 MLD, and thus
leaving a treatment gap of 3847 MLD. In view of CPCB’s estimation of sewage
generation for the State as 9107 MLD, the State Govt is required to reconcile the
figures.

Out of 148 STPs, 6 STPs of total capacity 181.2 MLD were reported to be non-
operational. 60 STPs are reported to be non-compliant, including major STP of 757
MLD at Worli in Mumbai. In case of polluted river stretches, to address the gap of
1023.26 MLD between sewage generation and treatment, 64 STPs of total capacity
1279.70 MLD are proposed in the identified towns. Out of it, 27 STPs of total capacity
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336.6 MLD are reported to be under construction, and were scheduled for completion
by December, 2023. However, there being minimal progress during last 2-3 years on
these STPs, completion target needs to be reworked out vis-a-vis the actual progress
on site. As many as 60 STPs of total capacity 4220 MLD are proposed in the State
including 7 major STPs of 2464 MLD in Mumbai undertaken by Municipal Corporation
of Greater Mumbai. In view of many discrepancies, the State Govt is required to look
into the details in terms of STPs wunder tendering process, awaiting
administrative/technical sanction and/or proposal yet under formulation.

MS, MPCB informed that the actual sewage generation in the State at present is
10547 MLD. 148 STPs of 7003 MLD are existing leaving the gap of sewage treatment of
3544 MLD. Out of these, 143 STPs are operational with capacity utilization of 4266
MLD. Urban Development Department is making all efforts towards enhancement in
capacity utilization by providing sewer networking and house service connections. Six
STPs are non-operational and all efforts are being put in to make these operational.
Non-complying STPs (60 nos) are discharging treated effluent of more than 30 mg/I.
ULBs have been directed to improve the treatment quality of the plants to achieve the
prescribed standards.

27 STPs of 337 MLD are under construction and 90 STPs of total capacity 4220
MLD are proposed to bridge the gap of sewage treatment. Present implementation
status of these STPs would be sought from Urban Development Department and MPRs
shall be updated accordingly. In Mumbai, Municipal Corporation of Greater Mumbai
(MCGM) has undertaken up-gradation of 7 STPs of total capacity 2464 MLD with their
likely completion varying from March, 2025-2028. In case of ETPs and CETPs,
preventive measures are being taken through Department of Industries, respective
CETP societies and the MPCB to ensure their compliance with respect to the prescribed
discharge norms.

The Chair noted that the State has maximum polluted river stretches and no
perceptible improvement has been observed since long. She insisted for time bound
implementation of action plans for identified polluted river stretches in the State giving
due priority to the most polluted ones, and to expedite networking and/or house
service connections to ensure adequate inflow to these STPs for their optimal
utilization. State to provide action proposed for enhancing the utilization capacity of
the existing STPs along with timelines. The action plans for coastal areas/towns needs
to be submitted.

8. Odisha

Director, NRCD informed that as per the earlier Report of CPCB, there were 19 polluted
river stretches identified under different priorities. As per the last Report of November,
2022, stretches have now been reduced to 7, with 12 of the earlier ones removed on
account of improved water quality. Out of these, river Gangua along Bhubaneswar
remains under Priority-I, Daya, Kuakhai & Mangala in Priority-IV, and Brahmani,
Kathajodi & Serua are in Priority-V. Total sewage generation in the State is estimated at
880 MLD, including 302 MLD from six major towns in the State (Bhubaneswar, Cuttack,
Puri, Sambalpur, Rourkela and Talcher) covering 41% of the State population. It was
informed that sewage treatment capacity created so far is 375.50 MLD with 13 STPs
installed in these 6 towns. Two of the STPs, 40 MLD at Dhanupalli, Sambalpur and 48
MLD at Rokat in Bhubaneswar have been commissioned recently. As such, there would
be no gap between sewage generation and treatment for these towns. However, due to

6|Page

21



2530

sewer network and/or house service connections not in place for newly commissioned
STPs, capacity utilization of the STPs is nearly 159 MLD.

For black water treatment, it was informed that FSTPs are proposed to cover all
115 ULBs in the State. Out of these, 113 FSTPs are operational in major ULBs/towns
with the installed capacity of 1947 KLD. In the remaining ULBs, 7 FSTPs of total capacity
140 KLD are under construction with the likely completion of December, 2023. In case
of industrial effluent management, it was informed that the no CETP exists in the State.
There are 1373 water polluting industries in the State generating 818 MLD of effluent,
and all are equipped with ETPs. Out of total municipal waste generation of 2227 TPD in
the State, adequate processing facilities in the form of open dumping, micro-
composting, etc are available and operational. For Bhubaneswar and Cuttack,
agreement has been signed for setting up 550 TPD centralized Waste to Energy Plant.

Engineer-in-Chief, OWS&SB informed that gap of 502 MLD in sewage treatment
capacity is proposed to be addressed through de-centralized non-sewered approach
for black and grey water separately in two phases. In first phase, black water is
proposed to be treated through FSTPs. In 2" phase, grey water management has been
taken up in 11 ULBs after pilot projects at Jatani and Dhenkanal. These include
interventions at household level, lane level, community and outfall level.

Chief Env Officer, Odisha PCB informed that CPCB communicated few
observations on the draft Action Plan for Coastal Pollution Management submitted by
the State. Response against the observations is being collected from the different line
departments.

The Chair directed State to ensure better utilization of the existing STPs in the State and
to work on the Priority-I polluted river stretches.

9. Tripura

Director, NRCD informed that number of polluted river stretches in the State have
been reduced from 6 (all in Priority-V) to only one along Agartala city on river Haora
under Priority-V. Out of total sewage generation of 824 MLD in the State, sewage
treatment capacity exists only for 8.72 MLD (8 MLD STP & 720 KLD FSTP at Agartala),
thus leaving a gap of 73.68 MLD in sewage treatment which needs to be addressed
urgently. Low capacity utilization of existing STP of 8 MLD at Barjala, Lankamura in
Agartala due to incomplete laterals/house service connections and slow progress on
STP of 8 MLD under construction at Akhaura ICP, Agartala was highlighted.

Secretary (Science & Technology), Tripura informed that present sewage
generation is 824 MLD for urban areas. One STP of 8 MLD is operational under
Agartala Municipal Corporation and its capacity utilization has been increased to 5 MLD
now. To address the gap in sewage treatment of 73.68 MLD, another STP of 8 MLD is
under construction under Smart Cities Mission with 90% progress and shall be
completed by March, 2024. New proposals submitted for 66.7 MLD. These include 31.5
MLD STPs at Kantakhal and Kalapaniakhal under Agartala Municipal Corporation, 9.7
MLD through bioremediation of drains in 8 ULBs & 17.5 MLD STPs in 11 ULBs. The
State has ring fenced the required funds to execute these projects to bridge the gap of
sewage treatment with utmost priority. Bio-remediation on 5 drains discharging to
Haorah river in Agartala has been taken up under Smart Cities Mission and shows
improvement in water quality.
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The Chair suggested State to explore low cost sewage treatment technologies
and verify its feasibility.

10. Goa

Director, NRCD informed that number of polluted river stretches in the State have been
reduced from 11 to 6 (1 in Priority-IV & 5 in Priority-V). Sewage generation in the State
is indicated as 52.09 MLD (which is reported to be based on actual assessment of
wastewater generation mainly from urban areas). However, as per CPCB's 2021 Report,
sewage generation is estimated to be 176 MLD. State Government may look into the
matter and reconcile the figures to arrive at the restoration measures required.

The Chair suggested that CPCB may have a meeting with the States and reconcile
the data with regard to sewage generation as there seems to be vast difference in the
data reported by the States in their MPRs and CPCB's 2021 Report.

Scientist F, CPCB informed that the sewage generation data in CPCB’s 2021
Report is based on the survey conducted by CPCB in 2020 with the State Urban Local
Bodies along with State Urban Development Department and State PCBs.

Official from Goa State informed that the sewage generation of 52.09 MLD is for
urban areas and sewage generation for the whole State is 176 MLD, which includes
both urban and rural areas. The sewage generation figure is estimated considering the
rate of water supply at 150 LPCD plus for urban areas and 135 LPCD plus for rural areas.
Floating population is also considered while estimating the sewage generation. Rural
areas are scarcely placed in the State and the sewage treatment is through soak pits
and septic tanks. Further, majority of the hotels are having individual STPs and are
treating & reutilizing the treated water in their premises. The existing STPs are having
66% utilization capacity as they have a design period of 30 years. Now the adjoining
areas are also being connected to the STPs. 2 under constructed STPs have been
completed and are under trial run.

JS, NRCD highlighted that the a project for River Zuari has been sanctioned by
NRCD for which details of SNA account is yet to be submitted by the State. State
agreed to provide the details at the earliest.

11. Andhra Pradesh

JS, NRCD highlighted the major issues in the State - 6 STPs are non-operational/ non-
complying, capacity utilization of the existing CETPs is 48%, gap of 35% remains in solid
waste management and State to inform the updated status of Action Plan for Coastal
Pollution.

Commissioner (Municipal Administration), AP informed that there are three
rivulets arising from Godavari river that passes through major urban area called
Narsapuram and due to flooding, the BOD level in the River Vashishta (Priority-I)
increases and was recorded as 58 mg/l in August however during non-monsoon season
the BOD levels are usually lower and is below 2 mg/I.

The Chair remarked that usually during monsoons there is improvement in river
water quality due to dilution and directed CPCB to verify the same with the State.

Chief Env Engineer, APPCB informed that the BOD value of 58 mg/l in River
Vashishta was reported once in 2019 and at present it is reported to be in the range of
1.2-2 mg/I.

8|Page

23



2532

Senior Consultant, NMCG informed that CPCB while identifying and classifying
the polluted river stretches considers the maximum BOD value observed in the river
stretches for 2 years. This issue has already been highlighted to CPCB and it has been
suggested to provide a range of BOD values for identifying/classifying the river
stretches.

Scientist F, CPCB informed that BOD levels have been reported by the State
Pollution Control Boards to CPCB through their own monitoring stations, based on
which the river stretches are identified. The criteria adopted for identification of
polluted river stretches in the CPCB's 2018 & 2022 Report is by observing the maximum
BOD value reported. However based on the suggestion made by MoJS, a Committee
has been constituted for revision of the criteria for assessment of Polluted River
Stretches.

Commissioner (Municipal Administration), AP informed that last 2 years river
water quality monitoring data shall be submitted by the State. The existing gap in
sewage treatment is 890 MLD. Capacity utilization of the existing STP is 499 MLD. At
present, the sewage treatment capacity increased to 640.35 MLD. 209 STPs of 706 MLD
are under construction. These STPs would be operationalized from March 2024 to
December 2024.

JS, NRCD highlighted that NRCD sanctioned a project of 50.6 MLD STP at
Rajahmundry and funds were released in 2022-2023, however, the works have not
started yet. This questions the authenticity of the commitment made with regard to the
timelines submitted for completion of 209 STPs by December 2024.

The Chair highlighted the slow-progress observed in on-going STPs since 2023.
Further, NRCD was directed to issue a DO letter addressed to Chief Secretary, AP.

Commissioner (Municipal Administration), AP informed that 209 STPs are on-
going since 2023, majority of the projects are under final stages and shall be completed
by the end of this year. Works at Srikakulam, Machlipatnam and Vizianagaram the
contractors left the works in midway and tendering was done again. Further, it was
informed that under SBM 2, tender for 146 STPs are under process. 82 STP works out of
146 have already been awarded while the tendering of remaining works would be
complete by March 2024. 37 STPs under AMRUT are in tendering process and works
will be awarded by March, 2024. Cumulative 869.26 MLD STPs capacity works would be
under construction from March, 2024. These works will be completed by December
2025. 712 MLD capacity is being constructed for future purpose.

Chief Env Engineer, APPCB informed that the coastal action plan was submitted
to CPCB in 2020. Recommendations of CPCB were received in 2021, which is being
worked upon by the State Government. The action plan requires approval of RRC which
is in process. Regarding CETP capacity utilization, maximum capacity of CETP is 9.53
MLD in Vishaka Pharma city and 6 MLD at Brandix in Vizag. At present, only few
industries are operational at Brandix and it was created to accommodate the upcoming
industries. At Pharma city, 90% units have been commissioned and 10 to 15% units are
under commissioning which will enhance the utilization capacity of the CETPs.

12. Telangana

Scientist E, NRCD informed that there were 8 polluted river stretches in 2018 and as of
2022, there are 9 polluted river stretches.
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JS, NRCD highlighted that sewage treatment gap in the State is 1532.7 MLD. The
cumulative capacity of under construction STPs is 1100 MLD. However, a gap of around
400 MLD would still remain. The capacity utilization of existing STPs is 80%. As reported
in MPR, work order for 1 STP of 100 MLD at Reddypuram has been cancelled due to
land acquisition issue. 655 MLD STPs are reported to be under Administrative Approval
stage since long. Huge gap of 2356 TPD exists for municipal solid waste management.

The Chair raised concern over river stretches of Musi and Maner remaining same
in Priority I & III respectively and showing no improvement. There is deterioration in
water quality of Godavari stretch from Priority IV to IL

MS, TSPCB informed that by June 2024 around 25 STPs of 950 MLD capacity
would be completed and by December, 2024 the remaining would be completed.

Executive Director, HMWSSB informed that total sewage generated from
Hyderabad is 1950 MLD and 878 MLD of sewage is being treated (in 25 STPs of 772
MLD). 3 new STPs of 63.5 MLD have been commissioned recently. Thus total sewage
treatment capacity for Hyderbabad is 835 MLD. Further, 6 under trial STPs are now
under commissioning. This would add around 264 MLD capacity. 19 STPs are under
construction. By April 2024, 627 MLD STP capacity would be completed and by June
2024, 110 MLD STP would be under commissioning. By October 2024, another 40 MLD
would be under commissioning. Chief Secretary is closely reviewing the progress of
works for these 3 packages of STPs under HAM Model. By December 2024, STPs of
1259 MLD capacity would be completed to bridge the gap of sewage treatment in
Hyderabad.

Further, it was submitted that the two STPs of 320 MLD at Nagore and 212.5 MLD
at Ambarpet located on the banks of river Musi would help in improving the water
quality of river Musi. To address the capacity utilization, OCEMS have been installed at
all STPs. All STPs are running at 93% efficiency and are complying with the standards.
There is also one Chief Engineer, 2 Superintendent Engineers and 4 Executive Engineers
have been assigned exclusively for STP management and construction.

Engineer in Chief Public Health submitted that there are 141 ULBs other than
Hyderabad. The sewage generation from 141 ULBs are about 800 MLD. The gap in
sewage treatment identified was 734.5 MLD. For this, 5 STPs of 32.75 MLD have been
completed, 2 STPs of 5.5 MLD will be completed by January 2024. 8 STPs are under
construction, of which 4 will be completed by March, 2024. The 100 MLD STP which has
been cancelled is due to land issue and was under Smarty City mission. Now State is
proposing it through AMRUT 2 tranche 3 under HAM Model. 72 STPs of 315 MLD
capacity are proposed for Polluted river stretches. Almost 789 MLD is proposed under
SBM 2, DPRs have been prepared and permission have been sought to call for RFPs
under HAM Model. These works are under active consideration. To bridge the gap,
planning has been done for 1174 MLD with prospective year of 2038.

The Chair directed the State to review the Action Plans for priority I, II and III
polluted river stretches. Significant improvement in water quality of Musi river is
expected by next meeting of CMC.

13. Lakshadweep

Official from Lakshadweep informed that for bridging the gap in sewage treatment,
mobile treatment unit is being procured by the UT as conventional treatment unit
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deployment requires large land areas, which is a constraint in the UT. Non-
biodegradable solid waste of the UT is treated at Kochi.

The Chair directed the UT to expedite the gap in sewage treatment of 2.6 MLD.
14. Kerala

Scientist E, NRCD informed that there were 21 polluted river stretches in the State as
per 2018 report and now it is reduced to 18. Out of the 22 STPs installed in the State, 7
are non-operational. The gap in sewage treatment capacity is 967.545 MLD. State needs
to reconcile the data of water polluting industries and CETP capacity. The reason for
non-operational status of 0.25 MLD CETP and compliance status of individual STPs
needs to be incorporated in the MPR. CETPs at Kinfra Apparel Park,
Thiruvananthapuram (4.5 MLD), Kinfra Small Industry Park, Nallad Ernakulam (0.4 MLD)
& Rubber Park, Ernakulam (0.25 MLD) are not complying with the standards. Works for
2 CETPs of 3 & 0.1 MLD needs to be started. There exists a gap of 241 TPD in Municipal
Solid Waste management.

JS, NRCD highlighted that around 20% of sewage is being treated. The under
construction STP capacity will cover 20% more. Around 60% sewage will still remain
untreated.

Secretary (Env), Kerala informed that State has under taken short term and long term
measures based on directions of Chief Secretary who convenes meeting on regular
basis. In Periyar river stretch, the BOD was 3.71 mg/I in 2017 and now BOD has come
down to 1.7 mg/l. Heavy metals that used to be detected earlier are not found
presently. In respect of sewage management, monitoring is being done to ensure
completion. For the sewage management in residential area, it is being done as per
CPHEEO manual. Asset mapping and Sanitation survey is under way by the Water
Resource Department, this would help to provide insights of actions to be taken. Based
on direction of High Court for solid waste management, there is a good action plan
prepared by Local Self Government Department. The Hon'ble CM has taken a meeting
in this regard. 39,000 authorized collectors have been deputed in the State. With regard
to the non-functional CETP in Rubber park, a new treatment plant has been established
and for the CETP in Rice Mill there were deviations in standards found. KSPCB has done
sampling to look into the details and will take appropriate actions.

The Chair highlighted the improvement seen in water quality of the river
stretches, with Priority I river stretch coming down to Priority III. Overall Kerala seems to
be taking comprehensive action in addressing the pollution. However, State was
directed to take appropriate measures to bridge the gap in treatment of sewage &
solid waste.

Secretary (Env), Kerala informed that ground truthing for Ernakulum was pending,
which has been given to NSS. NSS was supposed to give the report on January 10,
2024. As soon it is received, it will be sent to National Centre for Sustainable Coastal
Management (NCSCM) Chennai and finally to the Ministry.

Scientist B, NRCD informed that DPR for Pollution abatement of River Karmana'
was submitted by the State to NRCD. Observations of NRCD were communicated to
State Government and the response of State is awaited. Further, it was highlighted that
the existing sewerage lines in Thiruvunanthapuram city was commissioned in 1955 to
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1960. The State is yet to develop a rehabilitation plan for this sewage line. Secretary
(Env), Kerala assured to respond to the observations.

15. Puducherry

Scientist E, NRCD informed that earlier there were 2 polluted river stretches, now there
are 3 polluted river stretches in the UT with deletion of one river stretch and addition of
three river stretches. 2 STPs are non-operational and 1 ETP is non-compliant. No
significant progress reported in the 4 proposed STPs of 20.5 MLD. The capacity
utilization of existing Municipal Solid Waste facility is only 17 %.

Secretary (Env), Puducherry along with senior officials of the UT attended the
meeting. It was informed that the 4 STPs of 20.5 MLD are to be constructed. Work has
already commenced for 15 MLD STP at Puducherry and the progress is 10%. 11 MLD
STP at Karaikal has gained pace and 10 to 15% progress achieved. With regard to
proposed STPs at Mahe and Yanam regions, tenders were floated earlier. Technical
evaluation is under process for Mahe STP and bids were opened on 4" January, 2024.
Work order is expected to be issued within a month time. For STP at Yanam, even after
third call, the cost discovered was 40% more than the estimated cost. The decision to
retender the works for Yanam STP works were taken at the level of Chief Secretary
today. A 3 MLD STP in the catchment of Shankarabarni river is to be established along
with FSTP. The DPR was revised again and tenders will be floated by the end of
January, 2024. These projects shall address the gap in sewage treatment. One of the
non-operational STP has been renovated and made operational and the other STP will
be renovated within three to four months. There are 97 water polluting industries
existing and only 1 ETP was found to be non-compliant. Directions have been issued to
the same and time has been given for compliance. Earlier there were no Solid Waste
Management treatment facilities. However with the intervention of CS, L&D
Department and Env Dept, 100% processing at Karaikal municipality has started. For
Puducherry, work order issued in September 2023. Mobilization of machineries and
equipment taking place, processing will start from the end of January, 2024. For Mahe,
in-situ composting is in place. At Yanam, tenders were floated. Concessionaire has been
identified. Machineries are being mobilized. There was delay due to resistance from
local residents. Processing is likely to commence from next week.

The Chair remarked deterioration observed in Chunambar river stretch and
sought status of Action Plan for the new river stretches - Gautami Godavari and
Coringa.

Secretary (Env), Puducherry informed that Chunambar is the Shankarbarani river,
for which 3 MLD STP along with FSTP is proposed to be established. All discharge
points were identified and closed. The Gautami Godavari and Coringa river falls in the
Yanam region, the pollution in this part will be addressed with the STPs being put up.
Immediate short term measures applicable will be taken up meanwhile. Further, it was
assured to submit comprehensive action plan shortly.

16. Assam

Scientist-B, NRCD informed that the State currently lacks sewage treatment facility.
There is a sewage generation of 437.23 MLD in the State. Slow progress is observed in
implementation of proposed STP projects at Silsakoo Beel (65 MLD), Borsola Beel (62
MLD) and Pachim Boragaon (60MLD) at Guwahati; scheduled date of completion of 2
MLD on-going STP at Nagaon and 7 KLD FSTP at Goalpara not mentioned in the MPR;
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slow progress observed in implementation of projects for construction of 8 STPs of
total capacity of 47.5 MLD at Silchar, Dibrugarh, Jorhat, Tezpur, Bongaigaon, Dhubri,
Tinsukia and Mangadaloi; status of construction of 150 TPD Compost cum RDF at
Belortol and 10 TPD MRC at Adabari needs to be indicated.

Secretary (Env), Assam along with Secretary (Urban), Assam and other State
officials attended the meeting.

Secretary (Urban), Assam informed that two FSTPs of 10 KLD and 7 KLD at Titabor
and Goalpara respectively are now operational presently. It was informed that
Administrative Approval has already been issued and appointment of Project
Management Consultant is underway for setting up STPs at Silsakoo Beel (65 MLD),
Borsola Beel (62 MLD) and Pachim Boragaon (60MLD) at Guwahati under JICA funding.
Construction of 2 MLD STP at Nagaon is 75% complete and scheduled for completion
by March, 2024. Tendering process has started setting up STP at Silchar. Whereas, it
was informed that there has been some land issues for setting up of STP at Dibrugarh.

The Chair directed NRCD to issue a DO letter to Chief Secretary, Assam to highlight the
issues prevailing in the State especially Guwahati region.

17. Sikkim

Scientist-B, NRCD informed that the low capacity utilization (71.33%) of the existing
STPs capacity is reported. State may indicate status of under construction STP of 3.25
MLD at Gangtok Zone III having completion timeline of December, 2023. There is a
need to expedite completion of sewage treatment projects at Mangan (1.0 MLD STP),
Geyzing (1.0 MLD STP), Chungthang (0.75 MLD STP), Namchi 3.63 MLD & Jorethang 1.6
MLD.

State representative informed that the capacity utilization of existing STPs in
Gangtok will be enhanced on completion of the project at Zone I Gangtok. Due to the
occurrence of flash flood in October 2023, there has been slight delay in the progress
of implementation of 3.25 MLD STP at Gangtok Zone III and it will be completed by
March, 2024. Similarly, newly sanctioned projects under NRCP at Mangan and
Chungthang have been greatly affected by the said flash flood but, work was not halted
completely and 20% progress is achieved so far. Same progress is with newly
sanctioned NRCP project at Geyzing.

The Chair instructed the State Government to expedite completion of the
ongoing projects by March, 2024 as committed and it was suggested that given the
prevailing topography and terrain of the State, to explore adoption of on-site
technologies for treatment of untapped sewage in the State.

18. Mizoram

Scientist-B, NRCD informed that persistently low capacity utilization (of only 1 MLD)
reported in the existing 10 MLD STP due to pending sewerage network/house
connections. Capacity of STPs being proposed under AMRUT not mentioned in the
MPR. Lack of treatment facility for 51.132 MTA hazardous waste generated from 24
industrial units. State to indicate status of construction of common TSDF proposed at
Luangmual, Aizawl, status of construction of 45 TPD and 25 TPD solid waste
management centres at Lunglei and Champhai Towns, status of 240 TPD treatment
facility proposed for 19 towns and status of one CBMWTF proposed at Tuirial.
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Secretary (Urban), Mizoram informed that low capacity utilization of 10 MLD STP
at Aizawl, is mainly due to the inadequate water supply in the city at present which is
expected to be enhanced with the completion of the new 37 MLD WTP by the end of
this financial year and also due to difficulty in laying of sewerage line in the already
congested city of Aizawl. Further, under AMRUT, MoHUA has sanctioned for setting up
of small bore-sewer system equipped with STPs of 5 MLD and implementation has
started. For treatment of hazardous waste, it was informed that common TSDF at
Luangmual, Aizawl is being set up under Smart City Mission and is likely to complete in
this financial year. It was informed that solid waste management centre at Lunglei is
60% complete and likely date of completion is March, 2024 and at Champhai is 50%
complete. Further, under Swachh Bharat Mission (SBM) 2.0, the State is going to set up
more solid waste management centres in all District Head Quarters and Urban towns.
On account of the NGT hearing in December, 2022, the State Government has
earmarked certain State funds for setting up solid waste management centres and this
will be converged with SBM for holistic address of solid waste in the State. As far as
CBMWTF proposed at Tuirial is concerned, the project is likely to be completed in
January, 2024 and on completion, this will cater to 5 major districts of Mizoram
including Aizawl.

The Chair directed the State Government to expedite and complete the ongoing
projects within their respective timelines.

19. Manipur

Scientist B, NMCG informed that State needs to closely monitor the progress 1 MLD
STP at Imphal scheduled for completed by March 2024. Status of implementation of 49
MLD STP at Imphal remains same. DPR for 315 KLD FSSM and 16.75 MLD In-situ Bio—
remediation for 27 ULBs is under active consideration of NRCD. Present status of DPRs
for setting up 3 ETPs of total capacity of 400 KLD at Takyelpat, Tera Urak & Kuraopokpi
Industrial Estates of Manipur, status of 0.3 TPD composting facility, status of 5 TPD C&D
waste processing unit, status of upgradation of CBMWTF and status of DPR for setting
up TSDF for treatment of hazardous waste to be indicated by the State.

Director (Env), Manipur informed that trial run for 16 MLD STP completed and
likely to be commissioned by February, 2024. However, the 1 MLD capacity STP though
civil and mechanical works are completed, it is yet to be made operational as about 1-
2% 1&D portion is pending due to social unrest in the State. Construction work of 49
MLD STP at Imphal, started and expected to complete in December, 2026. It is
requested that Ministry of Jal Shakti may consider and expedite sanctioning of the
project for setting up 315 KLD FSSM and 16.75 MLD in-situ Bio—remediation for 27
ULBs for pollution abatement of Imphal-Manipur River which has been kept on hold
due to paucity of funds. As reported earlier there are 34 water polluting industries in
the State. However, due to their non-compliance, these industries have been closed
down. At present a 400 KLD capacity CETP is operational for catering waste waters from
few water polluting industries existing in the industrial estates. Another 3 ETPs of
collective capacity of 400 KLD are under construction and 65% complete.

Construction of 0.3 TPD composting facility for one ULB is 50% complete and
likely to be commissioned in March, 2024. For 5 TPD C&D waste processing unit, fund
is being sought in the XV Finance Commission and work will commence soon. TSDF for
treatment of hazardous waste will be set up at the same sites after completion of the
under construction ETPs. There are 534 hospitals/ health care facilities in the State and
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54 ETPs installed. The CBMWTF has been upgraded from 25 kg/hr to 100 kg/hr and
made operational since January, 2022.

DG, NMCG raised concern over the increasing pollution in Loktak Lake which is
one of the Ramsar Sites and the only habitat of the rare species of dancing deer which
is also known the Sangai.

Director (Env), Manipur informed that preparation of DPR for Loktak Lake
conservation.

The Chair instructed State Government to expedite completion of the projects in
time and informed that the Ministry will take a view on the DPR submitted by the State
for 315 KLD FSSM and 16.75 MLD In-situ Bioremediation for 27 ULBs.

20. Meghalaya

Scientist B, NMCG informed that MPR is not being received timely from the State. 49
MLD of gap in sewage treatment remains in the State. Updated status of construction
of 5 Onsite STPs of 13.42 MLD at Shillong, 0.35 MLD FSSM at Shillong, 50 KLD FSTP at
Jowai to be indicated by the State. Status of project related to Phyco-remediation for
Kyrhukhla and Lukha rivers and Bio-remediation in 3 drains of Myntdu River to be
indicated. Status of 10 TPD Waste to Energy plant at Tura, 100 TPD Waste to Energy
plant at Shillong, 0.04 MLD FSTP at Khliehriat, Compost facilities — 50 TPD at Tura, 0.1
TPD at Khliehriat & 15 TPD at Nongpoh reported as yet to be made operational for
more than year. Slow progress in implementation of treatment facilities of 248.5 TPD
total capacity for 10 towns since December, 2020. Action of State Government against
19 industries generating about 498.44 KL/annum hazardous Waste needs to be
provided.

State representative assured that MPRs will be sent regularly. As regards to
Umkhrah and Umshyrpi rivers with Priority-I stretches, it was informed that survey of
their respective catchments for identification of sites for setting up STPs and it is likely
to be completed in the next 2-3 months and after which, consultant from Smart City
will be assigned for working out on technologies to treat the waste waters discharged
in to the above mentioned rivers. In case of a number of facilities created but not yet
operational even after a period of one year, it was informed that this is due to pending
electricity connections which are still awaited.

The Chair urged the State Government to take immediate actions to address the
pollution in Priority-I river stretches in Shillong. State to ensure submission of MPRs
timely.

21. Nagaland

Scientist B, NMCG informed that MPR is not being received timely from the State. There
is gap of 65.67 MLD in sewage treatment and one STP of 254 MLD exists with a
capacity utilization of only 5.5 MLD. State may update about the status of construction
of 1 ETP of 90 KLD at Kohima. There is lack of treatment facility for 19.03 MTA
Hazardous waste generated in the State.

Official from State informed that the existing 25.4 MLD STP at Dimapur currently
receives 12.6 MLD of sewage. Another STP of 10.43 MLD at Kohima is sanctioned under
AMRUT and work is yet to start. One ETP of 90 KLD at Kohima slaughterhouse is
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completed. It was informed that 80-90% of Hazardous waste (Spent Oil) generated in
the State is collected and sent to Ludhiana, Punjab for refining.

The Chair instructed the State Government to enhance the utilization capacity of
the existing STP and to ensure further improvement in the polluted river stretches in
the State.

22. Daman, Diu & Dadra Nagar Haveli

Scientist B, NMCG informed that there is low capacity utilization of 13 MLD STP at
Silvassa. As out of 24,105 households, only 6146 are connected to the STP at DNH.
Status of under construction 7 MLD STP at Diu needs to be indicated. Status of
installation of In-Situ treatment/bioremediation/phyto-remediation in Daman remains
same as in November, 2021. Status of Integrated Coastal Zone Management Plan for
Daman & Diu remains same as reported in November, 2021. Since November 2022,
river water quality monitoring data is not being included in the MPR submissions.

District Collector, Daman informed that the low capacity utilization of STP at DNH
was mainly due to incomplete house connections because of the foreclosure of the
Smart City project. However, now work has been re-tendered and work order will soon
be issued. The 7 MLD STP at Diu, both STP and sewerage lines have been completed.
Out of 8500 households, 2150 are connected and the capacity utilization will be about
3-4 MLD in a 2-3 months’ time. In-Situ treatment/bioremediation/phyto-remediation of
one drain will be carried out by NEERI Treatment of 4-5 drains are being carried out
through CSR by the industries located near to the drains. With regard to Integrated
Coastal Zone Management Plan for Daman & Diu, it was informed that there was an
issue with the notification from Daman & Diu Coastal Management Authority which has
been done in December, 2023 from the Ministry of Env & Forest. Subsequently, the
2019 notification map will be finalized and thereafter, implementation of Integrated
Coastal Management Plan will follow. Work order has been issued for carrying out of
river quality monitoring at 14 locations and the same is in progress.

The Chair directed the UT to expedite completion of sewer network and house
connections so as to enhance the utilization capacity of the STP at Silvassa. Also to
expedite implementation of Integrated Coastal Management Plan. Further to ensure
more effort in improving the water quality of Damanganga River.

23. Haryana

Director (T), NMCG briefed the current status as per MPR of November 2023. As per
CPCB Report of 2022, the entire stretch of Ghaggar and Yamuna River are now under
Priority-I as compared to limited stretch in CPCB 2018 report. Further, a new polluted
river stretch of Markanda river has been added. Despite State having overall surplus
treatment capacity (with some deficiency in Faridabad & Gurgaon) against the total
sewage generation, the condition of the drains in the State is bad. This can be seen
from the reported BOD levels >100 mg/litre in Dhanaura Escape Drain near Karnal,
Drain No. 2 & Drain No.6. Similarly, BOD is >60 mg/litre in River Yamuna at the
Confluence of Budhiya Nallah.

The Chair emphasised the concern of polluted river stretches in Priority-I and
BOD levels of drains way beyond the required parameter, despite surplus treatment
facilities reported in the State. Further, the issue of regularly reported high ammonia
levels in Yamuna river, leading to constant friction between Delhi & Haryana was also
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highlighted. And it was directed that the State should introspect on these two issues &
submit its report in the matter.

MS, HSPCB informed that to address the BOD levels in the drains of Yamuna
catchment area and to address the present treatment gap of 232.5 MLD, an additional
under construction STPs of 180 MLD shall be ready for Faridabad by March 2024. It was
assured that the balance gap of 52.5 MLD shall also be taken up soon through required
measures. Similarly, in Gurgaon region, an additional capacity of 340 MLD has been
proposed at Dhanwapur, Behrampur, Naurangpur & Sec-107 of Gurgaon to address
the shortfall of 93 MLD in this area. Likewise, in Ghaggar catchment, the upgradation of
some STP's is almost complete, which will address the BOD concerns of the area. With
regard to the high ammonia levels in Yamuna, it was reported that an exercise to check
the pollution levels from industries operating in Sonipat area shall be taken up soon
with required action against the defaulters, in addition to installation of real time
monitoring stations in the area in next 3-4 months.

ACS (Env), Haryana responded that the main concern in the State is in the initial
Yamuna stretch of Yamunanagar area, for which a 70 MLD CETP has been planned and
he reiterated the efforts quoted by MS, HSPCB for Faridabad & Gurgaon as above. It
was reported that the State has added appreciable treatment capacity in last few years
and hopefully things will be better in next 6 months.

The Chair emphasised that the State should specially focus on remedial actions
for Panipat to Sonipat of river Yamuna. The focus should not be restricted to STP
capacity addition only, but all other required measures to improve the water quality of
the river like compliances & better monitoring of all major industries etc.

DG, NMCG informed that a project has been initiated by NMCG in solidarity with
GIZ for zero liquid discharge from Industries for a comprehensive solution to Panipat
area, similar strategies may be adopted by the State.

ACS (Env), Haryana assured to take required action as recommended.
24. Delhi

Director (T), NMCG informed that the existing treatment capacity reported is 667 MGD
with utilization of 570 MGD against the estimated sewage generation of 792 MGD. The
treatment capacity deficit of 125 MGD is planned to be addressed through a Capacity
augmentation plan of 147 MGD with a target date of June 2024. The Status of trapping
of 22 drains in the State was also briefed with 10 drains already reported fully
trapped/lying dry and 2 drains partially trapped. The State has total 28 approved
Industrial clusters out of which only 17 are presently connected with existing 13 CETP's
(all complying as per MPR November 2023). The State may respond regarding the
provision of CETP's for these balance 11 Industrial clusters. The land allocation issue of
Delhi Gate STP may be looked into.

DG, NMCG asked about the completion deadline of Okhla STP which was assured
by Member (Drainage) DJB as March 2024, same as reported in the MPR.

The Chair enquired about the status of Interceptor Sewer Project (ISP) and the quantum
of sewage being treated by the State at 10/10 standards.

Member (Drainage), DJB responded that the ISP has already been completed with
trapping of about 238 MGD of effluent. However, STP capacity and augmentation is
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being carried out to treat it fully. Further, significant improvement in the quality of
Yamuna river water as reported in the 8th HLC Meeting dated 10.01.2024 (BOD/COD
improvement reported at Okhla Barrage from 68/240 in Dec 22 to 43/154 in Dec 2023).

Director (T), NMCG reported that as per Nov 23 MPR the State is treating about
275 MGD of sewage at 10/10 standards out of total sewage generation of 792 MGD. He
further requested that the State should take required measures for further
improvement of water quality in the Yamuna river, at least initially to the tune of <20
mg/lit and ultimately to the required 3 mg/Iit.

DG, NMCG informed that the issue of the proposal to disperse treated effluent of
Okhla STP in Yamuna river through Abul Fazal Drain has been resolved through the
NMCG Gazette Amendment Notification dated 10.01.2024. So the State can now apply
for seeking permission to disperse the Okhla STP treated effluent.

25. Himachal Pradesh

Director (T), NMCG informed that the no. of polluted river stretches have increased
from 7 in 2018 to 9 in 2022 as per CPCB's report, with delisting of one river stretch and
addition of three new river stretch. Water quality of 2 river stretches also deteriorated.
The notable stretches of concern are Ashwani Khad, Bald (along Baddi), Sirsa & Sukhna
now falling under priority-I. The treatment capacity reported is sufficient ~126 MLD
against the sewage generation of ~91 MLD. Despite, State having sufficient treatment
capacity, there is increase in polluted river stretches and also changes in priority. The
water quality data at Exit point of the State, as reported in Nov 2023 MPR (BOD ranging
from BDL {below detectable level} to 0.7 in 6 out of 7 reported stretches) is in streak
contrast to the categorization of polluted river stretches as per the CPCB report 2022.

MS, HP SPCB responded that with regard to the Ashwani Khad river stretch, 2 out
of 3 contributing STP's have recently been upgraded and the third one will also be
done in a couple of months. So there is likelihood to drive a shift of this stretch from
Priority-I to lower Priority. Similarly, with regard to the Sirsa river stretch, the earlier
contributing non-compliant CETP has now become compliant and this shall improve
the categorization of the river stretch. As Bald is a tributary of Sirsa river, improvement
will also be seen in this stretch. Sukhna is basically a nallah & not a river, having limited
flow during lean period. The Phytoremediation work taken up in this section was
considerably affected during the recent floods. The State is taking up 2 STP's for this
stretch, out of which one is already in place and the other one is in progress, which may
lead to improvement in the Sukhna stretch. In addition to all this continuous
monitoring is being done in the State and the no. of household connections are also
being continuously added.

The Chair directed the State to take up all required measures to ensure shifting of
polluted river stretches from Priority-I to a lower Priority. The issue of Punjab-Himachal
interstate matter was highlighted regarding the pollution of Punjab river stretch
allegedly due to Industrial effluent of Baddi in Himachal Pradesh.

MS, HP SPCB responded that the interstate issue is being taken up. Recently a
joint Meeting was held between officials of Punjab PCB and Himachal PCB, wherein it
was decided to collect samples in the 1* week of February 2024, in the area so that the
cause could be pinpointed consensually, and the responsible State could take up the
required action to address the issue.
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The Chair directed that in the next CMC the review of Punjab & Himachal Pradesh
should be taken up simultaneously and a report in the matter may be presented by the
State to the CMC.

26. Madhya Pradesh

Director (T), NMCG informed that presently against the estimated sewage generation of
2184 MLD, treatment facility exists for 1295 MLD through 56 STPs. Further, 8 STPs
of 142.39 MLD are under trial run, 43 STPs of 359.55 MLD are under construction and
25 STPs of about 340 MLD are proposed. Therefore, after completion of these under
construction/ proposed STPs, a gap of 59 MLD will remain which needs to be addressed
by the State. There were 22 polluted river stretches in the State in 2018. As per the
2022 CPCB report, 7 stretches have been removed and 4 new stretches have been
added, making it to 19 polluted river stretches. There are 2 stretches in Priority-I, 1
stretch in Priority-IIl and rest 16 are in category IV and V.

Inconsistency in the progress of on-going STP works reported in the MPR of
November 2023 was also mentioned. The Chair raised concern over reduction in
physical progress of the said STPs in November 2023 as compared to October 2023,
asked them to reconcile it. The Chair instructed State to thoroughly review the MPR
and provide a written reply along with remarks in the subsequent MPR.

State has informed that a few STPs were re-tendered due to contract termination
owing to non-performance and the inconsistencies in data for the remaining STPs will
be re-examined.

27. West Bengal

Director (T), NMCG informed that against the estimated sewage generation of 2758
MLD, treatment facility exists for 1774.6 MLD (through 47 STPs and 910 MLD East
Kolkata Wetlands). There are 11 STPs of 222.6 MLD under construction, 6 STPs of 234.7
MLD are under renovation and 30 STPs of 665 MLD are under proposal/tender.
Therefore, after completion of these under construction/proposed STPs no gap in
sewage treatment will be left. There were 17 polluted river stretches in the State in
2018. As per the 2022 CPCB report, 4 stretches have been removed and now 13 river
stretches are remaining. There is 1 stretch in Priority-I, 2 stretches in Priority-II, 1
stretch in P-III and rest are in Priority IV &V. The issues raised by NMCG have already
been responded by the State. State has informed that Durgapur and Asansol DPR will
be forwarded to NMCG by 15.01.2024, progress of the said STPs will be incorporated in
the subsequent MPR. Regarding Naihati STP repairing of the embankment is going on,
work is almost complete and treatment will start as soon as the work is finished. SWM
with respect to 43 Ganga Towns have been given however, SWM in the 125 ULBs are
being provided in the report under O.A. No. 606. From now onward it will be included in
the report under O.A. No. 673 as well. With regard to North Barrackpore, State informed
that alternative land for setting up of 8 MLD STP at Monirampore is being explored.

PS (Env), West Bengal informed that water quality of polluted river stretches in
the month of November 2023 has improved.

DG, NMCG highlighted that a Ganga Tarang Portal has been developed in NMCG
to get real time monitoring status of the existing STPs. The State may nominate a
nodal officer coordinating with NMCG officials for integration of State STPs details into
the Portal.
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PD, SMCG West Bengal informed that 4 polluted river stretches — Jalangi, Kansi,
Dwarakeshwar and Rupnarayan in Priority V are now achieving the desired BOD levels
may be de-listed. CPCB to look into the matter for delisting of polluted river stretches.

PS (Env), West Bengal informed that the pollution in river Mathbhanga & Churni
is also due to the discharge of distillery unit from Bangladesh. Further, for the pollution
abatement of river Churni, 3 STPs of 11.80 MLD are being constructed.

DG, NMCG informed that the matter of discharge from Bangladesh has been
flagged with MEA for resolving the issue. The Chair directed NMCG to put it in the list
of issues for discussion in Joint River Commissions with Bangladesh.

28. Uttarakhand

Director (T), NMCG informed that number of polluted river stretch in the State remains
the same (9). River Ganga along Haridwar to Sultanpur which was in Priority IV has
been removed from the list and River Banganga along Idrishpur has been added as
Priority V. 69 STPs of 428 MLD exists and as per latest November 2023 MPR, 61 STPs
were reported to be operational. 61 STPs are complying with the standards notified by
MoEF &CC. However, as per standard prescribed by Hon'ble NGT, 45 STPs are
complying with the discharge norms while 16 STPs major in Kumaon Mandal (8 old
STPs) are non-complying in the parameter of BOD, TSS & Fecal Coliform as per
standard prescribed by Hon'ble NGT. 3 CETPs existing in the State are reported to be
complying. State to ensure compliance and initiate measures to operationalize the non-
functional STPs. It was also highlighted that few on-going STP projects seems to have
no progress since March 2023 and State may closely monitor the implementation
works. Land acquisition process is long-pending for I&D & 15 MLD STP project at
Sapera Basti, Dehradun, sanctioned on 25.10.2022.

Secretary (Drinking Water), Uttarakhand informed that 5 out of 8 non-operational
STPs are actually operational however these are receiving less quantity of influent flow,
thus their operational timing is only for 1 and 2 hours a day at early morning. It was
also informed that out of 3 non-operational STP, 1 STP in Rusi, Nainital is non-
operational because a new STP is being constructed at the same location and the
effluent from the existing STP is being sent to a nearby 5 MLD STP for treatment. 10
KLD STP at Badrinath was non-operational due to ongoing master plan re-development
demolition work and remaining 1 STP at Rudrapryag was damaged due to natural
calamity for which forest department land has been identified as alternate site. With
regard to 15 MLD STP at Sapera Basti project, estimate for land acquisition has been
approved and LoA will be issued by 15 February 2024. It was also informed that the
work of 09 STPs under Udham Singh Nagar will be completed by October 2024.

DG, NMCG directed the State to closely supervise and expedite activities to
ensure the timely completion of the 04 STPs under the project of Udham Singh Nagar
by February 2024. The project shall issue of the 7 polluted river stretches. Further, the
issue of solid waste dumps piling along the banks of river and roads near the river in
Uttarkashi was highlighted and directed that these pilings should be removed
immediately to avert pollution to the adjacent river. The municipalities concerned and
tourists should also be sensitized about this issue and watch should be kept on the
mid-way villages also.
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ED (T), NMCG advised the State to verify e-flow being released in the rivers
should be in accordance with the provisions embedded in Ministry’'s Notification dated
9" October 2018.

29. Bihar

Director (T), NMCG informed that the number of polluted have increase from 6 to 18 in
the State, with most of the newly added river stretches in Priority IV and V. There is
deterioration in water quality of Sirsia, Ganga Poonpun, Ramrekha, Sikhrahana. The
total sewage generation is 1100 MLD and 7 STPs of 224.5 MLD exists. Utilization
capacity of STPs is 106.85 MLD. 16 projects of 396.5 MLD are under-construction
(including newly executed projects of Kahalgaon & Dehri in Sep'23). 8 sewerage and
STP schemes of 102.6 MLD are under tendering. 541 MLD of sewage is being treated
through In-situ treatment technology. Current gap in sewage treatment of 875.5 MLD
exists. For which 499.1 MLD projects have been sanctioned; 396.5 MLD are ongoing and
102.6 MLD are under tendering. A new I&D with 13 MLD STP at Raxaul has been
sanctioned (for Priority of River Sirsia). There are 317.84 MLD projects under
consideration of NMCG. After completion of these projects, gap of 45.56 MLD in
sewage treatment will remain. Further, DPR for FSTPs are also under preparation/
sanction.

8 MLD STP at Mokama is complete from 3-4 months however it is non-
operational as electricity connection is pending due to permission delay from Railways.
Similarly, 9 MLD STP at Naughachia is yet to be operationalized due to issue with
effluent disposal. The State has been directed to submit proposal for treated effluent
disposal line variation to NMCG. The progress of on-going STP projects is good. The
existing 7 STPs have adequate disinfection facilities, still are reported to be non-
compliant to the Faecal Coliform norms. Work yet to be awarded by the State for 10.5
MLD STP at Daudnagar and 23 MLD STP at Motihari, which were approved by NMCG in
early November 2023. Updated status regarding present and proposed solid waste
management facilities need to be provided in the MPR. Further, a nodal officer may be
appointed for integration of STP details into Ganga Tarang Portal of NMCG.

The Chair remarked that there is huge gap in sewage treatment, capacity
utilization of the existing STPs remains an issue and certain established infrastructure
are yet to be operationalized.

Managing Director, BUIDCO informed that the sewer networks of few of the STPs
(Karmalichak and Phari) have just been completed and are under commissioning. The
capacity utilization shall be enhance within 2-3 months. Variation proposal with regard
9 MLD STP at Naughachia shall be submitted within 2 weeks. Power supply for Mokama
STP needs to come from other side of Railway lines and the matter is being taken up
with Railways (Danapur Division). There are pending issue with Railways and NHAI for
STP projects at Hajipur and Baktiyapur. As per the December 2023 STP quality report, 7
STPs are complying with the standards. Letter of award is to be issued for projects at
Daudnagar and Motihari.

Director (T), NMCG informed that proposal having variations shall be taken up in
upcoming EC meeting.

MS, Bihar PCB informed that as per the latest water quality monitoring reports of
2022 and 2023, there is improvement in the water quality of the 18 polluted river
stretches and at least 6 of the stretches can be delisted from the list.
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The Chair directed NMCG for a DO letter to Railways. State was directed to
ensure regular compliance monitoring of the STPs including surprise inspections to
verify whether the disinfection units in the STPs are operational. State to ensure that
the water quality of River Ganga does not deteriorate further and efforts should be put
in improving the water quality of the rivers.

30. Chhattisgarh

Director (T), NMCG informed that the number of polluted river stretches increased in
the State from 5 to 6. River Kharoon which was previously in Priority IV is now in Priority
II. Estimated sewage generation in the State is approx. 600 MLD (Urban) and 14 STPs of
360.5 MLD are operational and complying. Capacity utilization of STPs is 226.33 MLD.
11 STPs of 87.8 MLD are under construction and 10 STPs of 423.7 MLD are proposed.
3.95 MLD of sewage is treated through FSTP.

The Chair directed State to review the Action Plan for restoration of River
Kharoon, where deterioration in river quality is seen. The State may take
comprehensive action with committed timelines to address the issue in Raipur area
and the river catchment.

PS (Env), Chhattisgarh assured to provide details of the action being taken up/
proposed by the State.

31. Jharkhand

Director (T), NMCG informed that the number of polluted river stretches increased in
the State from 7 to 9, with deletion of three river stretches and addition of five river
stretches. Estimated sewage generation in State is 452 MLD and 35 STPs of 123.74 MLD
are existing. Capacity Utilization of the existing STPs is 73%. There is gap of 328.26 MLD
in treatment capacity. 5 STPs of 143 MLD are under construction and 2 STPs of 224.8
MLD are proposed. The on-going STP projects are having slow progress. MPRs are not
being submitted on monthly basis despite repetitive direction. No information provided
for industrial pollution in the latest MPR. Updated status with regard to the floodplain
demarcation of river Swarnrekha, Konar, Damodar, Garga & Sankh needs to be
provided in the MPR.

The Chair enquired about the action proposed for the newly identified Priority III
stretch of river Harmu and the reasons for delay in on-going STP projects.

State SMCG representative informed that the MPR till December 2023 was
submitted on 10™ January, 2024. Floodplain zone marking for River Ganga has been
done, for remaining river stretches; a new Consultant is being hired for the work.
Pollution in River Harmu shall be addressed through the proposed 200 MLD STP in
Ranchi. Land issues and NOC from Forest Department were pending with regard to the
on-going projects, these have been resolved and the progress in these projects shall
improve.

The Chair NMCG to issue DO letter to Chief Secretary, Jharkhand highlighting
the issue and the absence of senior officials in the meeting.

32. Uttar Pradesh

Senior Specialist, NMCG informed that in 2018 there were 12 polluted river stretches
which have increased to 18 in 2022. 2 new stretches namely Bahela and Kali (W) are
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under Priority I and remaining 4 new stretches namely Banganga, Pilkhar, Rihand &
Sone are under Priority V. Earlier 4 stretches were under Priority I which continue to
remain in Priority I, 1 stretch remained in Priority III, water quality of Ganga has
improved and is moved from Priority IV to V, whereas water quality of Ramganga has
degraded and has moved from Priority IV to IIIl. During the last meeting, it was
informed that for the new stretches study needs to be done and Action Plan needs to
be prepared. Action Plans for 4 stretches have been prepared and submitted to CPCB
for approval. Further, status of action on approval of projects identified for other
polluted stretches has not been reported in the MPR.

Regarding sewage management, it was indicated that out of 5500 MLD sewage
generation, presently about 4110 MLD is being treated through 133 STPs. Further, there
are 44 STPs (25 projects) of 883 MLD capacity which are under construction and 19
STPs of 942 MLD capacity which are under tendering, thereby leaving no gap in
treatment capacity. Regarding operational status of existing STPs, it was indicated that
out of 33 STPs, 124 STPs are operational with capacity utilization to the tune of 80%
(3296 MLD). There are 4 non-operational STPs at Banda, Baniyapur — Kanpur,
Paharigaon — Rampur & Moradabad since long. In addition, there are 5 STPs at Aligarh,
Shahjahpur, Jhunsi, Lucknow — CG city & Hathi park which are under trial run and likely
to be commissioned shortly. With respect to compliance status of STPs, it was informed
that 32 STPs are non-compliant to the design standards. There are 16 STPs which are
likely to completed by January 2024 and close monitoring by State needs to be ensured
for timely completion.

Regarding industrial pollution, it was informed that there are 7 existing CETPs and
5 CETPs are under construction. Recently, Jajmau CETP has been completed. The CETP
at Tronica city, Ghaziabad is reported to be non-compliant. The issue of concern is that
completion timelines indicated in the MPR for CETP at Jainpur — Kanpur and Gorakhpur
seems to be unrealistic whereas no timelines have been provided for Bhadohi &
Moradabad CETPs. The issue of pending permission from NHAI for laying HDPE
pipeline and power connection issue in Jajmau CETP was also highlighted.

Project Director, UP SMCG informed that during the recent visit of PS, it was
informed by KESCO officials that tender for providing permanent power connection has
been done and officials were directed to complete the work at the earliest.

The Chair raised concern over the increase in number of Priority-I polluted river
stretches in the State and no improvement seen in the already identified Priority-I river
stretches.

Director-T, NMCG informed that STP projects have already been sanctioned or
are under active consideration of NMCG with regard to the Priority I Rivers - Hindon/
Kali Nadi/ Varuna/ Yamuna and Priority-IIl River Gomti for addressing the pollution
from domestic sewage.

DG, NMCG informed that in last one year, projects have been taken up in
tributaries of River Ganga and the projects are under different stages of
implementation. The sewerage pollution sources have been identified and are being
addressed however the issue of industrial pollution management needs to be
addressed by the State Pollution Control Board. Further, it was highlighted that data
with regard to few STPs under UP Jal Nigam (urban) needs to be integrated with
NMCG's Ganga Tarang Portal.
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MS, UPPCB informed that action is being taken against the non-complying STPs/
industrial unit/ CETPs. Further, UP SIDA has been directed to ensure construction of
CETPs in the industrial zones for treatment of the effluents.

Director-T, NMCG highlighted that 3 land pockets for construction of IPS needs
to be provided for the CETP project at Banthar and UPPCB may take up the matter with
UP SIDA for the same.

Scientist F, CPCB informed that CPCB had prepared Action Plan for River Hindon,
Assi, Varuna and Kali East and had submitted it to the State Government for
consideration and implementation. It was requested that implementation status of
these Action Plan prepared by CPCB may also be taken up by CMC. He further told that
while comparing the Action Plan prepared and being implemented in Uttar Pradesh, it
has been found that there is lack of reporting of ground truth. The data on paper/
inventory do not match with the ground reality.

Senior Specialist, NMCG highlighted that the issue of O&M of STPs remain an
issue with regard to the STPs sanctioned under State funds/ AMRUT.

MD, UP Jal Nigam (Urban) informed that out of 54 STPs under urban, 29 STPs are
operated under One City One Operator scheme and funds are paid centrally by the
State Government. The remaining 25 STPs are operated by Finance Commission funds
available with the respective Nagar Nigam. However, these are now proposed to be
taken up under One City One Operator for ease of management.

The Chair directed NMCG to guide the States in applying for the NOC required
with regard to reuse of treated water.

ED (T), NMCG enquired about floodplain zones for Hindon, Yamuna, Varuna,
Gomti, Kali East, Ramganga, Betwa, Ghaghra, Rapti, Sai & Sarayu. Official from Irrigation
Department, UP informed that floodplains have been decided for State records
however the same is not yet been notified.

33. Rajasthan

Senior Specialist, NMCG highlighted that the number of polluted river stretches
increased in the State from 2 to 14, with deterioration in River Banas from Priority III to
I. Estimated sewage generation in the State is 1551 MLD and 118 STPs with treatment
capacity of 1298.68 MLD are existing. Capacity utilization of existing STPs is 955.97 MLD
(73.61 %). 77 STPs of 586.35 MLD are under construction STPs. There is no gap in
sewage treatment. However, in 16 on-going STPs progress is stagnant since 4 months.
State needs to closely monitor the progress in 15 on-going STPs having physical
progress of more than 90%. The number of water polluting industries is 1359 (having
ETPs) and 3764 (connected with CETPs). 1307 ETPs are complying and action taken
against the 52 non-complying ETPs. 16 CETPs with 140.78 MLD are existing of which 14
CETPs of 119.4 MLD are operational. 1 CETP of 12.3 MLD is partially operational at
Sanganer and 1 CETP of 9.08 MLD is closed. 8 CETPs are reported to be complying and
7 are non-complying. 4 CETPs are under upgradation and DPR for up-gradation of 2
CETP is under preparation. Current Municipal Solid Waste Generation in the State is
6523 TPD. Existing processing facilities of 4122.20 TPD exists. 71 Plants with total
capacity of 4059.80 TPD are under construction. State may closely monitor the progress
as the completion timelines are varying with each MPR submission.
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MPRs are not being submitted on monthly basis despite repetitive directions. As
per directions during last review meeting, the real time data of STPs/ CETPs for
integration with PRAYAG portal of NMCG to be shared by RUIDP, the same is yet to be
shared. The issue of delisting of Banas & Chambal river stretches was reportedly taken
up with CPCB - present status to be indicated. Implementation status of Action Plan for
Banas river stretch yet to be shared. For other polluted river stretch - the findings/
outcome and proposed actions of the meeting to be held in September 2023 with local
bodies/ other departments regarding identification of pollution sources/ STP
requirement is yet to be received. State to provide the current status of concept note
for handling sewage & industrial pollution of Jodhpur town along river Jojhri. No
Model river decided by the State yet.

Chief Engineer (LSG), Rajasthan ensured that the MPRs shall be submitted in time.
The issue with Bhiwadi STP has been resolved. It was informed that real time STP
analysis is not being displayed on RUIDP website, the data analysis report are being
manually fed into the website. In 92 STPs, OCEMS have been installed and have been
connected to RSPCB's website. Remaining STPs shall also be connected within 2-3
months. It was informed that the 16 on-going STPs having slow progress are in initial
phase of implementation and progress shall be seen in upcoming months. For bridging
the gap in solid waste management, work order issued for 221 processing plants of
3074 TPD.

About Jojhri river, it was informed that Jodhpur generates 210 MLD of sewage
and 3 STPs of 120 MLD are operational. 2 STPs of 40 MLD are on-going and are
expected to be completed by January 2025. For remaining 50 MLD, the concerned
department has been directed to prepare DPRs. ED (Technical), NMCG informed that he
held a meeting with DM, Jodhpur and Commissioner, Jodhpur Development Authority
at Jodhpur. He told that State has agreed to submit response to the observations made
by NRCD with regard to upgradation of 2 CETPs of 18.5 MLD and 0.75 MLD at Jodhpur.
State needs to expedite the submissions.

The Chair directed NMCG to issue DO letter to Chief Secretary, Rajasthan
highlighting the issues prevailing in the State.

General observations from CPCB- During the course of review meeting, Scientist-F,
CPCB stated that observations on Action Plans submitted to it have been
communicated to the States and there is no Action Plan pending. He further underlined
that the Action Plans prepared by States dates back to 2018/2019 completion by June
2021, but they are still under implementation. Thus, there is a need to revisit them.

He further remarked that no significant progress is observed in Priority I to
Priority III reaches. Thus, the Action Plans for Priority I, Il and III needs to be revisited.
These priority stretches indicates absence of fresh water and therefore needs
implementation of Action Plan for restoration of natural wetlands & constructed
wetlands. No State/UTs have submitted any Action Plan for natural and constructed
wetlands. With regard to the sewage treatment capacity, hardly 30 to 35% has been
addressed. The Action Plans of States/UTs may also envisage decentralized treatment
units for rapid implementation.

The Chair, in her concluding remarks, urged all the States/ UTs to immediately take
necessary actions for restoring the water quality of the polluted river stretches in
Priority-I, II and IIl. States/ UTs need to prepare Action Plan for the newly identified
polluted river stretches and to implement them accordingly. Efforts should also be put
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in to ensure that the non-polluted rivers remain clean. States were urged to bring the
issues discussed in the meeting to notice of the Chief Secretaries so that a coordinated
action is taken at State Level. Further, the team at NMCG/ NRCD to bring out the list of
Best Performing States/ UTs based on certain indicators to highlight best
efforts/practices. A brainstorming session with regard to new technologies/ alternate
treatment/solid waste management shall also be taken up by the Ministry.

The meeting ended with vote of thanks to the Chair.
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Shri Anup Kumar Srivastav, Executive Director (Technical), NMCG
Shri Raghav Langer, Director (Atal Bhu Jal), DoWR, RD&GR, MoJS
Shri Brijesh Sikka, Senior Consultant, NMCG

Shri P K Mishra, Scientist F, CPCB

Shri A K Vidyarathi, Scientist F, CPCB

© © N o U

Shri. Nelapatla Ashok Babu, Director, NRCD

10. Shri S.K. Srivastava, Director, NRCD

11.  Shri A.P. Singh, Additional Director, NRCD

12.  Dr. Sabita Madhvi Singh, Joint Director, NRCD

13.  Dr. P.N.Rymbai, Scientist B, NRCD

14. Dr. Pravin Kumar, Director-Technical, NMCG

15.  Shri Rajat Kumar, Senior Waste Management Specialist, NMCG
16.  ShriIshwer Singh, Consultant (Legal), NMCG

17.  Shri Vijay Kumar, Assistant Civil Engineer, NMCG
18.  Shri Mahender Singh, Monitoring Expert, NMCG
19. Shri N K Madan, Senior Monitoring Expert, NMCG
20.  Shri Rachit Andley, Project Manager, NMCG

21.  Mrs. Ruby Raju, Senior Project Engineer, NMCG
22. Ms. Preeti Sinha, Research Associate, NRCD

23.  Shri Debarshi Ghosh, Research Associate, NRCD
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LOCATION WISE RIVER WATER QUALITY STATUS FOR ASSAM - 2022

Annexure Il

Dissolved O,

Fecal Coliform

Fecal Streptococci

BOD (mg/L)
Csc-)rc’l\le Monitoring Location River S;?;ee (mg/L) (MPN/100m!) (MPN/100m!l) Compliance Status
Min | Max | Min [ Max | Min | Max Min Max Min Max
RIVER AIE NEAR RAKHALDUBI DIST., BONGAIGAON, .
5135 |ASSAM AIE ASSAM | 5.1 56 | 70 | 7.7 | 21 2.7 300 730 96 290 Complying
1423 |RIVER BARAK RIVER AT PANCHAGRAM , ASSAM BARAK ASSAM | 5.1 58 | 71 | 7.3 | 1.9 2.6 360 940 120 290 Complying
2240 |RIVER BARAK AT D/S OF SILCHAR, ASSAM BARAK ASSAM | 4.8 5.6 70 | 75 | 2.0 2.6 360 1100 120 460 Non-Complying
RIVER BARALIA (NEAR CHATPUJA GHAT) RANGIA, .
4342 |KAMRUP BARALIA ASSAM | 5.0 79 | 70 | 80 | 2.3 2.7 300 940 93 290 Complying
RIVER BURALIA (NEAR BRIDGE ALONG NH-31) .
4343 |NALBARI BARALIA ASSAM | 65 [ 105 | 7.1 | 7.7 | 20 2.7 300 930 150 290 Complying
RIVER BARNADI NEAR BRIDGE, NH-52, .
4341 |DUMUNICHOWKI KAMRUP BARNADI ASSAM | 40 | 100 | 68 | 76 | 2.2 2.6 300 730 95 295 Non-Complying
RIVER BAROI NEAR BRIDGE AT NH-52, BISWANATH h
3760 |DISTRICT BAROI ASSAM | 54 6.1 | 68 | 7.8 | 2.0 2.8 300 720 95 290 Complying
RIVER BASISTHA BASISTHA CHARIALI, NUTAN .
5141 |BAZAAR, GUWAHATI BASISTHA ASSAM | 4.0 7.5 68 | 7.2 | 21 2.8 730 1600 210 460 Non-Complying
3765 |RIVER BEGA MG ROAD, MANGALDOI BEGA ASSAM | 5.0 6.0 | 70 | 7.8 | 3.0 3.8 360 1100 210 460 Non-Complying
RIVER BEKI AT NH-37 CROSSING AT BARPETA .
2238 |ROAD, ASSAM BEKI ASSAM | 5.1 56 | 70 | 79 | 2.2 2.8 300 720 120 240 Complying
1528 |RIVER BHARALU AT GUWAHATI, ASSAM BHARALU ASSAM | 0.3 1.6 6.8 | 7.8 | 342 | 38.6 2100 3600 460 460 Non-Complying
1527 |RIVER BHOGDOI AT JORHAT , ASSAM BHOGDOI ASSAM | 5.0 85 | 69 | 73| 21 2.8 300 910 110 340 Complying
RIVER BHOGDOI (PUJADUBI GHAT) INTAKE POINT .
3769 |OF URBAN WATER SUPPLY, JORHAT BHOGDOI ASSAM | 5.5 85 | 65 | 72| 21 2.8 300 360 110 130 Complying
RIVER BOGINADI NEAR BRIDGE NH-52, LAKHIMPUR, ’
2933 | ASSAM BOGINADI ASSAM | 5.5 72 | 70 | 78 | 1.9 2.6 360 940 120 290 Complying
RIVER BONDANJAN, SLUICE GATE, BIRKUCHI .
5140 NARENGI TINIALI, KHARGHULI, NO. 2 BONDAJAN | ASSAM | 4.0 42 | 68 | 75 | 21 2.6 1100 2000 290 460 Non-Complying
4336 |RIVER BORSILA AT BORSILA, DEOPANI, NAMTI BORSILA ASSAM | 5.6 7.6 68 | 79 | 2.2 2.6 360 1100 140 420 Complying
1030 |RIVER BRAHMAPUTRA AT DIBRUGARH, ASSAM BRAHMAPUTRA| ASSAM | 6.0 104 | 70 | 79 | 2.0 2.5 360 940 95 290 Complying
1031 |RIVER BRAHMAPUTRA AT PANDU, ASSAM BRAHMAPUTRA| ASSAM | 7.1 9.8 70 | 7.8 | 2.0 2.7 360 940 210 290 Complying
1262 |RIVER BRAHMAPUTRA AT NIMATIGHAT, ASSAM BRAHMAPUTRA| ASSAM | 6.0 7.7 6.8 | 80 | 2.2 2.6 300 910 110 280 Complying
RIVER BRAHMAPUTRA AT JOGIGHOPA NEAR .
1299 |BRIDGE, ASSAM BRAHMAPUTRA| ASSAM | 5.6 76 | 70 | 78 | 21 25 360 1100 93 290 Complying
RIVER BRAHMPUTRA RIVER AT DHENUKHAPAHAR, BRAHMAPUTRA| ASSAM | 7.1 74 | 70 | 79 | 2.2 2.8 300 730 120 290 Complying
1526 |ASSAM
RIVER BRAHMAPUTRA AT CHANDRAPUR, .
2064 |GUWAHATI, ASSAM BRAHMAPUTRA| ASSAM | 6.2 96 | 70 | 79 | 2.0 2.6 360 940 120 290 Complying
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Dissolved 02“";‘_" BOD (mg/L) Fecal Coliform Fecal Streptococci
Cs(;rc’l\le Monitoring Location River S;i:i (mg/L) (MPN/100ml) (MPN/100ml) Compliance Status
Min | Max | Min | Max | Min | Max Min Max Min Max
2066 |RIVER BRAHMAPUTRA AT DHUBRI, ASSAM BRAHMAPUTRA| ASSAM | 5.5 85 | 72 | 77| 21 2.7 360 1100 95 290 Complying
RIVER BRAHMPUTRA AT SUALKUCHI, DIST. .
2067 |KAMRUP, ASSAM BRAHMAPUTRA| ASSAM | 7.0 9.7 | 69 | 7.8 | 2.0 2.7 360 1100 95 295 Complying
RIVER BRAHMPUTRA NEAR WATER INTAKE POINT .
2069 |AT KACHARIGHAT, PANBAZAR, GUWAHATI, ASSAM BRAHMAPUTRA| ASSAM | 7.0 96 | 72 | 79 | 21 2.7 300 1100 120 290 Complying
RIVER BRAHAMPUTRA AT BOGIBEEL BRIDGE, .
3781 |BOGIBEEL, DIBRUGARH BRAHMAPUTRA| ASSAM | 6.8 95 | 68 | 7.8 | 23 2.8 300 730 95 290 Complying
4004 |RIVER BRAHMAPUTRA AT BISWANATH GHAT BRAHMAPUTRA| ASSAM | 6.8 7.4 71 | 7.7 | 23 2.7 300 940 95 290 Complying
1422 |RIVER BURHIDIHING AT MARGHERITA, ASSAM BURHIDIHING | ASSAM | 5.4 9.1 70 | 76 | 2.1 2.8 300 910 96 290 Complying
RIVER BURHIDIHING NEAR DULIAJAN AT D/S, .
2062 | TINSUKIA, ASSAM BURHIDIHING | ASSAM | 5.2 95 | 70 | 7.8 | 2.0 2.8 300 920 95 290 Complying
RIVER BURHIDIHING AT DULIAJAN (INTAKE POINT h
2230 |OF OIL INDIA LTD.), ASSAM BURHIDIHING | ASSAM | 5.5 98 | 71 | 7.7 | 1.8 2.8 300 1100 95 460 Complying
4332 |RIVER DEMOW AT DEMOW TOWN DEMOW ASSAM | 4.8 74 | 6.7 | 80 | 2.3 2.8 360 1500 110 340 Non-Complying
1259 |RIVER DHANSIRI AT GOLAGHAT, ASSAM DHANSIRI ASSAM | 6.0 9.5 68 | 74 | 2.3 2.8 300 910 95 390 Complying
RIVER DHANSIRI NEAR BRIDGE AT NH-15, .
3764 |DHANSIRI BHALUKMARI JUNGLE, UDALGURI DHANSIRI ASSAM | 6.0 66 | 71 | 7.7 | 2.2 2.6 300 910 95 290 Complying
3792 |RIVER DHANSIRI AT JAHAIGHAT DHANSIRI ASSAM | 5.0 9.5 68 | 7.8 | 2.1 2.7 300 910 95 240 Complying
4331 |RIVER DHATESHWARI D/S OF HAILAKANDI DHATESHWARI| ASSAM | 4.0 5.1 68 | 7.3 | 21 2.7 300 910 120 290 Non-Complying
3807 |RIVER DIGARU AT NH CROSSING DIGARU ASSAM | 4.2 9.4 69 | 7.5 | 2.3 2.6 360 910 120 290 Non-Complying
RIVER DIGBOI AT LAKHIPATHE, RESERVE FOREST, .
1530 |DIGBOI, ASSAM DIGBOI ASSAM | 2.0 6.6 | 66 | 7.7 | 3.0 4.4 620 1100 210 290 Non-Complying
RIVER DIKHOW AT DIKHOW BRIDGE SIVASAGAR, .
2231 |ASSAM DIKHOW ASSAM | 5.3 77 | 69 | 78| 20 2.6 360 1100 140 390 Complying
RIVER DIKHOW AT NAGINI MORA (INTER-STATE ’
3776 [BOUNDARIES, ASSAM-NAGALAND) DIKHOW ASSAM | 6.2 75 | 66 | 76 | 2.2 2.6 360 1500 270 350 Complying
RIVER DIKHOW AT DIKHOWMUKH CONFLUENCE .
3778 WITH BRAHAMPUTRA DIKHOW ASSAM | 5.1 78 | 68 | 78 | 21 2.9 300 730 110 270 Complying
RIVER DIKRONG NEAR BRIDGE AT NH-52, .
3759 |BANDARDEWA DIKRONG ASSAM | 5.6 66 | 70 | 7.8 | 2.1 2.7 300 920 120 290 Complying
1298 |RIVER DISANG AT GUDAMGHAT, ASSAM DISANG ASSAM | 6.0 7.5 69 | 75 | 20 2.7 300 1100 110 420 Complying
RIVER DISANG AT DILLIGHAT, DIBRUGARH DIST., .
2058 |ASSAM DISANG ASSAM | 5.3 93 | 69 | 7.7 | 2.0 2.8 300 940 95 290 Complying
4005 |RIVER DISANG AT NH CROSSING DISANG ASSAM | 45 77 | 66 | 7.7 | 2.0 2.7 300 910 110 340 Non-Complying
RIVER DORIKA NEAR MSW DUMPING SITE, .
3777 |sivASAGAR DORIKA ASSAM | 4.0 66 | 68 | 76 | 21 25 300 1500 110 530 Non-Complying
RIVER GABHARU NEAR BRIDGE AT NH-52, NEAR .
3763 | TUMIUKI, SONITPUR GABHARU ASSAM | 5.0 6.0 | 70 | 80 | 2.1 2.8 210 910 150 290 Complying
3786 |RIVER GAI NADI AT SOMARAJAN, DHEMAJI GAI NADI ASSAM | 4.4 9.7 6.8 | 80 | 2.0 2.8 300 940 120 290 Non-Complying
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Dissolved 02“";‘_") BOD (mg/L) Fecal Coliform Fecal Streptococci
Csc-)rc’l\le Monitoring Location River S;?T:i (mg/L) (MPN/100ml) (MPN/100ml) Compliance Status
Min | Max | Min | Max | Min | Max Min Max Min Max
2228 |GELA BEEL AT DERGAON, ASSAM GELABEEL | ASSAM | 5.2 9.7 | 67 | 76 | 2.1 2.5 300 910 95 240 Complying
RIVER JIA BHARALI AT BISWANATH CHARALLI, .
2063 |SONITPUR JAI BHARALI | ASSAM | 6.7 72 | 68 | 76 | 21 2.6 300 730 120 290 Complying
RIVER JAMUNA AT DOBOKA NEAR BRIDGE, DIST. JAMUNA ASSAM | 4.2 85 | 69 | 74| 22 2.7 360 910 120 290 Non-Complying
5139 [HOJAI
1258 |RIVER JHANJI AT N.H. CROSSING JORHAT, ASSAM JHANJI ASSAM | 6.1 77 | 67 | 76| 21 2.6 300 730 110 280 Complying
RIVER JIADHAL KUMOTIYA RIVER NEAR JIADHAL .
3788 |BRIDGE, DHEMAJI JIADHAL ASSAM | 6.8 89 | 72 | 80 | 2.3 25 300 730 95 240 Complying
3768 |IRIVER KAKODONGA AT NH-37 CROSSING KAKODONGA | ASSAM | 4.0 6.6 68 | 76 | 2.0 2.6 300 1400 140 530 Non-Complying
RIVER KALANADI NEAR BAMUNJULI BRIDGE .
5144 |CROSSING AT MANGALDOI BHUTIACHANG KALANADI ASSAM | 8.4 84 | 70 | 70 | 1.9 1.9 300 300 95 95 Complying
RIVER KALIANI NEAR KANAIGHAT BRIDGE, .
3791 |KANAIGHAT KALIANI ASSAM | 5.8 98 | 6.7 | 7.7 | 24 2.8 300 620 94 290 Complying
RIVER KAPILI AT DHARMTUL BRIDGE, NH-31, .
2236 |MORIGAON, ASSAM KAPILI ASSAM | 4.0 92 | 70 | 7.7 | 20 2.9 300 910 93 290 Non-Complying
RIVER KATHAKAL U/S AT MATIJURI, DIST. .
2068 |HAILAKANDI, ASSAM KATHAKAL ASSAM | 5.0 6.2 | 70 | 7.2 | 20 2.7 730 1100 240 460 Complying
RIVER KHARSANG B/C WITH BURIDIHING NEAR
KHARSANG (ASSAM-ARUNANCHAL BORDER), KHARSANG | ASSAM | 4.5 98 | 68 | 76 | 1.8 2.7 300 910 95 290 Non-Complying
2061 |ASSAM
3799 |RIVER KILLING IN MORIGAON DISTRICT KILLING ASSAM | 4.1 9.3 69 | 7.8 | 20 2.8 360 910 150 240 Non-Complying
RIVER KOHORA AT N.H. CROSSING, KOHORA, .
2232 |ASSAM (BRAHMAPUTRA) KOHORA ASSAM | 4.3 7.1 66 | 74 | 20 2.8 300 910 120 290 Non-Complying
2059 |RIVER KOLONG AT MARIGAON, ASSAM KOLONG ASSAM | 4.0 9.4 65 | 7.5 | 2.2 2.8 300 730 96 240 Non-Complying
RIVER KOLONG AT U/S OF ANANDARAM DEKIAL .
2237 |PHUKAN BRIDGE, NAGAON, ASSAM KOLONG ASSAM | 4.0 95 | 68 | 76 | 20 2.6 360 1100 150 290 Non-Complying
RIVER KUJI (NEAR NEW BOGAGIGAON) NEAR .
3796 WATER INTAKE POINT FOR NE RAILWAY KUJI ASSAM | 53 55 | 70 | 7.7 | 2.2 2.8 300 720 120 296 Complying
3810 |RIVER KULSI AT CHAYGAON NEAR NH37 CROSSING KULSI ASSAM | 45 9.5 68 | 74 | 19 2.7 300 910 150 290 Non-Complying
RIVER KUNDLI AT KUNDLI/ SAPAKHOWA, SADIA, .
2929 |ASSAM KUNDLI ASSAM | 7.0 98 | 70 | 79 | 21 2.7 360 720 95 290 Complying
2242 |RIVER KUSHIARA AT KARIMGANJ, ASSAM KUSHIARA ASSAM | 5.7 6.2 70 | 7.3 | 1.9 2.7 300 940 95 290 Complying
RIVER LARSING NEAR LOCL DEPO AT .
4329 IMOINARBOND LARSING ASSAM | 5.0 64 | 71 | 73| 2.0 25 360 930 120 290 Complying
3803 |RIVER MADHURA AT MADHURAGHAT, CACHAR MADHURA ASSAM | 5.1 5.6 71 | 75 | 21 2.6 300 730 96 240 Complying
RIVER MANAS AT NH-31 CROSSING, BARPETA .
2060 |DISTRICT, ASSAM MANAS ASSAM | 51 56 | 7.3 | 80| 23 2.6 300 720 120 240 Complying
3797 |RIVER MANAS (SANTOSHPUR) NEAR LENGTISINGA MANAS ASSAM | 51 | 58 | 7.2 1 81| 21| 28 300 730 120 240 Complying
1531 |RIVER MORA BHARALI AT TEZPUR, ASSAM MORA BHARALI| ASSAM | 4.0 5.3 68 | 7.5 | 3.0 3.6 300 730 93 290 Non-Complying
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Dissolved Oz‘u;’;’ BOD (mg/L) Fecal Coliform Fecal Streptococci
Cs(;rc’l\le Monitoring Location River S;i:i (mg/L) (MPN/100ml) (MPN/100ml) Compliance Status
Min | Max | Min | Max | Min | Max Min Max Min Max
RIVER NUWA NOI NEAR BRIDGE OVER BOINAOJA .
3767 |PARA, MANGALDOI NUWA NOI ASSAM | 54 63 | 73 | 78 | 24 2.6 300 730 95 290 Complying
RIVER PAGLDIA NEAR NALBARI TOWN, DIST. .
2065 [NALBARI, ASSAM PAGLDIA ASSAM | 56 (102 | 70 | 79 | 23 2.9 360 910 120 290 Complying
RIVER PAMOHI GACHUK, PAMOHI ROAD, .
5142 | GUWAHATI PAMOHI ASSAM | 1.2 68 | 68 | 75| 24 4.1 930 2100 240 460 Non-Complying
RIVER PANCHNOI AT NH-52 CROSSING, ORANG, .
2935 |ASSAM PANCHNOI ASSAM | 5.0 6.2 | 70 | 80 | 2.2 2.8 360 730 120 290 Complying
RIVER PUTHIMARI NEAR PUTHIMARI CHOWK AT NH .
3811 |CROSSING PUTHIMARI | ASSAM | 5.0 92 | 73 | 81| 21 2.8 300 730 95 240 Complying
RIVER RANGA NADI D/S OF HYDEL PROJECT, .
2234 |ASSAM RANGA ASSAM | 5.6 65 | 70 | 76 | 20 2.7 360 940 95 290 Complying
2239 |RIVER SANKOSH DHUBRI, ASSAM SANKOSH ASSAM | 5.1 5.6 70 | 7.7 | 20 2.7 360 910 120 290 Complying
RIVER SESSA NEAR SESSA TINIALI, NH BRIDGE, h
3780 |DIBRUGARH SESSA ASSAM | 4.0 9.7 | 68 | 76 | 2.1 2.6 300 730 95 290 Non-Complying
RIVER SINGRA (NEAR BRIDGE ALONG NH-37) .
4345 |BOKO, KAMRUP SINGRA RIVER | ASSAM | 5.8 85 | 68 | 7.7 | 2.2 2.8 300 730 120 240 Complying
2241 |RIVER SONAI AT SONAI, ASSAM SONAI ASSAM | 5.0 56 | 70 | 76 | 21 2.8 360 910 96 290 Complying
RIVER SUBANSIRI AT GERUKAMUKH (BEFORE .
1261 | CONFLUENCE WITH RIVER BRAHMAPUTRA) SUBANSIRI ASSAM | 64 | 101 | 69 | 80 | 2.2 2.7 300 910 120 290 Complying
3774 |RIVER SUFFRY AT MAIBELLA SUFFRY ASSAM | 6.5 74 | 68 | 7.8 | 2.2 2.6 300 360 110 130 Complying
RIVER TIHU (NEAR BRIDGE ALONG NH-31) TIHU, .
4344 |NALBARI TIHU ASSAM | 5.1 98 | 71 | 78 | 20 2.7 360 940 120 290 Complying
RIVER TINGRAI NEAR TINSUKIA MSW DUMPING .
3784 |SITE, ITAKHOLA TINGRAI ASSAM | 44 | 102 | 68 | 78 | 21 2.8 360 940 96 290 Non-Complying
4011 |RIVER TOCKLAI NEAR BRIDGE AT JORHAT TOCKLAI ASSAM | 4.0 5.5 6.7 | 7.8 | 2.2 2.8 360 1500 280 420 Non-Complying
3773 IRIVER TOWKAK AT SONARI TOWKAK ASSAM | 6.2 73 | 67 | 7.2 | 21 2.7 360 1500 270 530 Non-Complying
4012 |RIVER TUNIA AT D/S BRPL TUNIA ASSAM | 51 5.3 69 | 7.7 | 19 2.8 300 930 120 290 Complying
RIVER, TUNIA U/S BRPL, DHALIGAON, DIST. .
5138 |CHIRANG, ASSAM TUNIA ASSAM | 5.2 55 70 | 76 | 2.3 2.7 300 730 95 240 Complying
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LOCATION WISE RIVER WATEF&§§§TY STATUS FOR ASSAM - 2023

Fecal Fecal
Dissolved O, oH BOD (mglL) Coliform Strept.ococc _
STN Code Monitoring Location River State Name (ma/L) (MPN/100m! ! Compliance
9 ) (MPN/100ml) Status
Min Max | Min | Max Min l\il(a Min | Max | Min | Max
5135  |RIVER AIE NEAR RAKHALDUBI DIST., BONGAIGAON, ASSAM AIE ASSAM 5.1 55 | 68| 74 | 20 |26/ 360 | 730 | 120 | 290 | Complying
1423 RIVER BARAK RIVER AT PANCHAGRAM , ASSAM BARAK ASSAM 6.0 6.3 6.8 7.4 2.1 2.7 | 720 | 940 | 210 | 290 Complying
2240 RIVER BARAK AT D/S OF SILCHAR, ASSAM BARAK ASSAM 5.0 5.6 7.0 7.2 2.0 2.8 300 [ 1100 | 95 490 Complying
4342 RIVER BARALIA (NEAR CHATPUJA GHAT) RANGIA, KAMRUP BARALIA ASSAM 59 7.6 7.2 7.9 2.2 |27 620 | 1100 | 210 | 290 Complying
4343 RIVER BURALIA (NEAR BRIDGE ALONG NH-31) NALBARI BARALIA ASSAM 51 9.5 7.0 8.0 21 |26]| 600 | 910 | 160 | 290 Complying
4341 RIVER BARNADI NEAR BRIDGE, NH-52, DUMUNICHOWKI BARNADI ASSAM 5.5 9.3 7.0 7.8 20 |24 360 | 910 | 150 | 240 Complying
KAMRUP
3760 |RIVER BAROI NEAR BRIDGE AT NH-52, BISWANATH DISTRICT BAROI ASSAM 5.3 63 | 70| 7.9 1.9 |26 300 | 1100 | 96 | 290 | Complying
5141 RIVER BASISTHA BASISTHA CHARIALI, NUTAN BAZAAR, BASISTHA ASSAM 4.8 7.5 6.9 7.8 2.0 |2.6|1500 | 2100 | 400 | 490 Non-.
GUWAHATI Complying
Non-
3765 RIVER BEGA MG ROAD, MANGALDOI BEGA ASSAM 5.0 6.2 7.0 7.6 3.0 |3.4] 600 1100 | 210 | 290 Complying
Non-
5614 River Bega At D/S Of Mangaldoi Town BEGA ASSAM 5.2 5.8 7.0 7.5 2.4 |3.4] 910 [1900 | 240 | 490 Complying
2238 RIVER BEKI AT NH-37 CROSSING AT BARPETA ROAD, ASSAM BEKI ASSAM 5.3 5.6 6.8 7.6 21 |27]| 360 | 730 | 120 | 240 Complying
37. Non-
1528 RIVER BHARALU AT GUWAHATI, ASSAM BHARALU ASSAM 0.3 1.0 6.9 7.6 30.8 9 2300 | 2900 | 460 | 490 Complying
1527 RIVER BHOGDOI AT JORHAT , ASSAM BHOGDOI ASSAM 5.2 7.3 6.6 7.3 1.9 |25 360 | 910 | 140 | 340 Complying
RIVER BHOGDOI (PUJADUBI GHAT) INTAKE POINT OF URBAN .
3769 WATER SUPPLY, JORHAT BHOGDOI ASSAM 6.0 7.7 6.7 7.7 1.6 |2.8| 300 | 730 | 110 | 280 Complying
2233 RIVER BOGINADI NEAR BRIDGE NH-52, LAKHIMPUR, ASSAM BOGINADI ASSAM 55 6.3 7.2 7.9 20 |24]| 620 | 930 | 210 | 290 Complying
RIVER BONDANJAN, SLUICE GATE, BIRKUCHI NARENGI TINIALI, Non-
5140 KHARGHULI, NO. 2 BONDAJAN ASSAM 4.5 5.4 6.9 7.4 2.0 |2.6|1900 | 2100 | 460 | 490 Complying
4336 RIVER BORSILA AT BORSILA, DEOPANI, NAMTI BORSILA ASSAM 5.0 7.9 6.8 7.4 1.8 |23] 360 | 730 | 110 | 280 Complying
1030 RIVER BRAHMAPUTRA AT DIBRUGARH, ASSAM BRAHMAPUTRA ASSAM 5.0 7.5 6.8 7.5 20 |25]| 360 |1100| 120 | 290 Complying
1031 RIVER BRAHMAPUTRA AT PANDU, ASSAM BRAHMAPUTRA ASSAM 6.1 8.7 6.7 7.8 20 |2.7]| 730 |[1100| 150 | 290 Complying
1262 RIVER BRAHMAPUTRA AT NIMATIGHAT, ASSAM BRAHMAPUTRA ASSAM 6.3 7.9 7.0 7.5 20 |25]| 300 | 730 | 110 | 280 Complying
1299 RIVER BRAHMAPUTRA AT JOGIGHOPA NEAR BRIDGE, ASSAM BRAHMAPUTRA ASSAM 5.4 6.5 7.0 7.8 20 |26 360 |[1100| 120 | 290 Complying
1526 RIVER BRAHMPUTRA RIVER AT DHENUKHAPAHAR, ASSAM BRAHMAPUTRA ASSAM 7.2 7.7 6.8 7.6 20 |25]| 360 |1100| 120 | 290 Complying
Non-
2064 RIVER BRAHMAPUTRA AT CHANDRAPUR, GUWAHATI, ASSAM BRAHMAPUTRA ASSAM 6.9 9.0 6.8 8.0 2.0 126|720 12800 240 | 490 Complying
2066 RIVER BRAHMAPUTRA AT DHUBRI, ASSAM BRAHMAPUTRA ASSAM 5.2 5.7 7.1 7.6 20 |25 360 | 910 | 120 | 290 Complying
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&aJdJIV Fecal Fecal
Dissolved O, pH BOD (mglL) Coliform Strept.ococc _
STN Code Monitoring Location River State Name (mg/L) (MPN/200m I Compliance
9 ) (MPN/100ml) Status
Min Max | Min | Max Min l\il(a Min | Max | Min | Max

2067 RIVER BRAHMPUTRA AT SUALKUCHI, DIST. KAMRUP, ASSAM BRAHMAPUTRA ASSAM 5.0 7.3 7.3 7.9 23 |28 360 |1500| 95 490 Complying

RIVER BRAHMPUTRA NEAR WATER INTAKE POINT AT .
2069 KACHARIGHAT, PANBAZAR, GUWAHATI, ASSAM BRAHMAPUTRA ASSAM 5.4 8.9 7.2 7.9 2.1 |26 360 |[1100| 120 | 490 Complying
3781 RIVER BRAHAMPUTRA AT BOGIBEEL BRIDGE, BOGIBEEL, BRAHMAPUTRA ASSAM 5.0 7.3 7.0 7.4 20 |25| 300 | 910 | 95 | 290 Complying

DIBRUGARH
4004 RIVER BRAHMAPUTRA AT BISWANATH GHAT BRAHMAPUTRA ASSAM 7.0 7.3 6.8 7.8 20 |2.7| 610 | 1100 | 210 | 490 Complying
5610 RiverA Brahmaputra At Matia (Bahati Ghat) BRAHMAPUTRA ASSAM 5.4 5.6 7.0 7.3 2.0 |23 360 |[1100| 120 | 290 Complying
5612 River Brahmaputra Newr Dhola Sadia Bridge BRAHMAPUTRA ASSAM 5.5 7.3 6.9 7.8 2.0 |2.3]| 730 [1500 | 240 | 490 Complying
1422 RIVER BURHIDIHING AT MARGHERITA, ASSAM BURHIDIHING ASSAM 5.2 6.5 7.1 7.9 20 |25]| 360 | 730 | 120 | 240 Complying
2062 RIVER BURHIDIHING NEAR DULIAJAN AT D/S, TINSUKIA, ASSAM BURHIDIHING ASSAM 51 7.9 6.7 7.7 21 |27]| 720 | 1100 | 210 | 490 Complying
2230 RIVER BURHIDIHING AT DULIAJAN (INTAKE POINT OF OIL INDIA BURHIDIHING ASSAM 5.0 7.7 6.9 7.7 20 |2.6| 610 [1100| 210 | 290 Complying

LTD.), ASSAM
5603 River Daloo At Daloo, Cachar DALOO ASSAM 5.0 5.6 7.2 7.4 23 |27] 300 [ 930 | 95 | 290 Complying
4332 RIVER DEMOW AT DEMOW TOWN DEMOW ASSAM 5.5 7.8 6.8 7.5 1.9 |26 360 | 910 | 140 | 350 Complying
1259 RIVER DHANSIRI AT GOLAGHAT, ASSAM DHANSIRI ASSAM 5.0 105 | 7.0 7.9 20 |26| 300 [ 940 | 95 | 290 Complying

RIVER DHANSIRI NEAR BRIDGE AT NH-15, DHANSIRI .
3764 BHALUKMARI JUNGLE, UDALGURI DHANSIRI ASSAM 5.6 6.4 6.9 7.6 19 |24 360 | 730 | 120 | 240 Complying
3792 RIVER DHANSIRI AT JAHAIGHAT DHANSIRI ASSAM 5.6 9.5 6.8 7.4 20 |25 360 |1400| 150 | 490 Complying

Non-
4331 RIVER DHATESHWARI D/S OF HAILAKANDI DHATESHWARI ASSAM 4.2 5.7 6.6 7.2 20 |28]| 620 | 910 | 210 | 290 Complying
Non-

3807 RIVER DIGARU AT NH CROSSING DIGARU ASSAM 4.2 9.8 7.0 7.6 20 |25]| 620 | 940 | 210 | 290 Complying
1530 RIVER DIGBOI AT LAKHIPATHE, RESERVE FOREST, DIGBOI, DIGBOI ASSAM 23 55 6.8 78 30 |34 620 | 940 | 210 | 290 Non-.

ASSAM Complying
2231 RIVER DIKHOW AT DIKHOW BRIDGE SIVASAGAR, ASSAM DIKHOW ASSAM 6.1 8.0 6.8 7.5 1.8 |25 360 | 910 | 120 | 340 Complying

RIVER DIKHOW AT NAGINI MORA (INTER-STATE BOUNDARIES, .
3776 ASSAM-NAGALAND) DIKHOW ASSAM 5.7 8.0 6.7 7.5 1.7 |2.6| 360 | 910 | 110 | 340 Complying

RIVER DIKHOW AT DIKHOWMUKH CONFLUENCE WITH .
3778 BRAHAMPUTRA DIKHOW ASSAM 5.8 7.9 6.7 7.2 1.8 |25 300 | 730 | 110 | 280 Complying
5606 River Dikhow At Simaluguri DIKHOW ASSAM 6.5 7.1 7.0 7.8 16 |2.6| 720 | 1100 | 130 | 420 Complying
3759 RIVER DIKRONG NEAR BRIDGE AT NH-52, BANDARDEWA DIKRONG ASSAM 55 6.3 7.0 7.9 1.8 [2.6] 300 | 720 96 | 240 Complying
1298 RIVER DISANG AT GUDAMGHAT, ASSAM DISANG ASSAM 5.7 6.9 6.9 7.9 1.8 |23] 360 | 910 | 140 | 340 Complying
2058 RIVER DISANG AT DILLIGHAT, DIBRUGARH DIST., ASSAM DISANG ASSAM 5.3 105 | 7.0 7.5 1.8 |24 360 |1100 | 120 | 290 Complying
4005 RIVER DISANG AT NH CROSSING DISANG ASSAM 55 7.3 7.0 7.7 16 |26 360 | 720 | 110 | 260 Complying
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5605 River Disang At Nangalmara Ghat DISANG ASSAM 5.5 7.4 7.0 7.5 1.8 |24 360 | 910 | 140 | 350 Complying
5613 River Doomdooma At D/S Of Doomdooma Town At Hansara DOOMDOOMA ASSAM 5.1 7.2 6.8 8.1 2.0 |25 300 [1500| 120 | 490 Complying
Non-
st RIVER DORIKA NEAR MSW DUMPING SITE, SIVASAGAR DORIKA ASSAM 4.2 58 6.6 5 2.2 128 720 11100 ) 270 | 390 Complying
5604 River Ego (Simen) Near Simenchapori Bridge,Dhemaji EGO ASSAM 5.8 7.6 7.0 8.0 2.0 |23]| 300 | 910 | 120 | 290 Complying
3763 RIVER GABHARU NEAR BRIDGE AT NH-52, NEAR TUMIUKI, GABHARU ASSAM 5.0 6.3 6.8 7.8 21 |25]| 360 | 730 | 120 | 240 Complying
SONITPUR
3786 RIVER GAI NADI AT SOMARAJAN, DHEMAJI GAI NADI ASSAM 5.2 7.8 6.9 7.8 20 |26 360 | 720 | 120 | 240 Complying
5599 River Gadadhar At Golkganj Bridge GANGADHAR ASSAM 5.3 55 6.8 7.4 2.0 |23]| 720 {1100 | 210 | 290 Complying
2228 GELA BEEL AT DERGAON, ASSAM GELA BEEL ASSAM 5.0 9.6 6.8 7.5 2.0 |2.7| 300 | 730 | 120 | 240 Complying
5615 River Ghogra Near Iti, Srikona Main Block GHOGRA ASSAM 5.5 6.3 7.0 7.2 20 |25]| 360 [2000| 95 | 490 Complying
2063 RIVER JIA BHARALI AT BISWANATH CHARALI, SONITPUR JAI BHARALI ASSAM 6.8 7.0 7.2 7.5 20 |25]| 360 | 730 | 120 | 290 Complying
5139 RIVER JAMUNA AT DOBOKA NEAR BRIDGE, DIST. HOJAI JAMUNA ASSAM 5.0 6.7 6.9 7.6 21 |24 360 | 940 | 120 | 290 Complying
1258 RIVER JHANJI AT N.H. CROSSING JORHAT, ASSAM JHANJI ASSAM 6.1 8.0 6.6 7.4 21 |26]| 300 | 360 | 110 | 340 Complying
3788 RIVER JIADHAL KUMOTIYA RIVER NEAR JIADHAL BRIDGE, JIADHAL ASSAM 5.0 8.3 6.8 7.8 21 |25]| 360 | 730 | 120 | 240 Complying
DHEMAJI
Non-
3768 RIVER KAKODONGA AT NH-37 CROSSING KAKODONGA ASSAM 4.8 5.8 6.8 7.9 20 |23]| 360 | 730 | 110 | 280 Complying
RIVER KALANADI NEAR BAMUNJULI BRIDGE CROSSING AT .
5144 MANGALDOI BHUTIACHANG KALANADI ASSAM 8.6 8.6 7.2 7.2 21 21| 910 | 910 | 290 | 290 Complying
3791 RIVER KALIANI NEAR KANAIGHAT BRIDGE, KANAIGHAT KALIANI ASSAM 5.8 9.8 7.0 7.7 20 |26]| 600 | 730 | 210 | 240 Complying
2236 EISVSEARMKAPILI AT DHARMTUL BRIDGE, NH-31, MORIGAON, KAPILI ASSAM 5.0 9.2 6.8 7.5 21 |25]| 360 | 910 | 120 | 290 Complying
5602 E;:’:rro*;i""p"' AtKheroni Ghat Near Bridge, West Karbi Anglong , KAPILI ASSAM 53 80 | 68| 76 | 22 |25| 720 | 930 | 120 | 290 | Complying
2068 RIVER KATHAKAL U/S AT MATIJURI, DIST. HAILAKANDI, ASSAM KATHAKAL ASSAM 53 6.2 7.0 7.2 20 (24| 610 |1100| 210 | 290 Complying
RIVER KHARSANG B/C WITH BURIDIHING NEAR KHARSANG .
2061 (ASSAM-ARUNANCHAL BORDER), ASSAM KHARSANG ASSAM 5.1 8.1 6.9 7.6 20 |26 300 | 730 | 120 | 240 Complying
3799 RIVER KILLING IN MORIGAON DISTRICT KILLING ASSAM 5.2 10.9 6.9 7.4 1.8 |25 360 |1100| 120 | 490 Complying
RIVER KOHORA AT N.H. CROSSING, KOHORA, ASSAM Non-
2232 (BRAHMAPUTRA) KOHORA ASSAM 3.7 8.0 6.8 7.4 20 |24 360 | 910 | 120 | 290 Complying
2059 RIVER KOLONG AT MARIGAON, ASSAM KOLONG ASSAM 5.0 8.4 6.9 7.8 20 |25 360 | 910 | 120 | 290 Complying
RIVER KOLONG AT U/S OF ANANDARAM DEKIAL PHUKAN .
2237 BRIDGE, NAGAON, ASSAM KOLONG ASSAM 5.0 7.4 6.8 7.4 2.0 |25]| 620 {1100 | 210 | 290 Complying
RIVER KUJI (NEAR NEW BOGAGIGAON) NEAR WATER INTAKE .
3796 POINT FOR NF RAILWAY KUJI ASSAM 5.2 6.1 6.8 7.3 20 |26 360 | 910 | 150 | 290 Complying
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3810 RIVER KULSI AT CHAYGAON NEAR NH37 CROSSING KULSI ASSAM 59 7.7 7.1 7.8 23 |2.7| 610 | 1100 | 210 | 290 Complying
5608 River Kulsi At Kukurmara KULSI ASSAM 6.3 9.2 6.8 7.4 20 |25]| 620 | 940 | 210 | 290 Complying
2229 RIVER KUNDLI AT KUNDLI/ SAPAKHOWA, SADIA, ASSAM KUNDLI ASSAM 5.0 8.2 7.0 7.7 20 |26 300 | 910 | 120 | 290 Complying
2242 RIVER KUSHIARA AT KARIMGANJ, ASSAM KUSHIARA ASSAM 5.2 6.8 7.0 7.3 20 |25]| 360 | 730 | 120 | 290 Complying
4329 RIVER LARSING NEAR LOCL DEPO AT MOINARBOND LARSING ASSAM 5.0 5.4 7.0 7.3 20 |22 360 | 730 | 120 | 240 | Complying
3803 RIVER MADHURA AT MADHURAGHAT, CACHAR MADHURA ASSAM 5.0 55 7.0 7.3 20 |29 360 | 940 | 150 | 290 Complying
2060 Els\giRMMANAS AT NH-31 CROSSING, BARPETA DISTRICT, MANAS ASSAM 5.1 5.7 6.9 7.7 22 |27| 610 | 730 | 210 | 240 Complying
3797 RIVER MANAS (SANTOSHPUR) NEAR LENGTISINGA MANAS ASSAM 5.2 5.6 6.9 7.6 20 |2.7| 600 | 910 | 210 | 290 Complying
Non-
1531 RIVER MORA BHARALI AT TEZPUR, ASSAM MORA BHARALI ASSAM 3.8 5.4 6.9 7.4 3.0 [3.3] 360 | 940 | 120 | 290 Complying
5611 River Mornoi At Mornoi Ghat MORNOI ASSAM 5.2 5.6 7.0 7.4 20 |25]| 300 [1100| 95 | 290 Complying
5600 River Namdang near bridge at hati patty geleky NAMDANG ASSAM 5.0 6.6 6.6 6.9 1.7 |25| 300 | 360 | 100 | 140 Complying
5601 River Namdang At Kalugaon NAMDANG ASSAM 5.1 6.2 6.5 7.2 21 |26 300 | 720 | 110 | 260 Complying
3767 RIVER NUWA NOI NEAR BRIDGE OVER BOINAOGJA PARA, NUWA NOI ASSAM 5.4 6.3 6.8 7.4 20 |26 360 | 720 | 160 | 240 Complying
MANGALDOI
2065 RIVER PAGLDIA NEAR NALBARI TOWN, DIST. NALBARI, ASSAM PAGLDIA ASSAM 5.8 8.1 7.0 8.0 20 |2.8]| 610 |1500| 210 | 490 Complying
Non-
5142 RIVER PAMOHI GACHUK, PAMOHI ROAD, GUWAHATI PAMOHI ASSAM 4.3 5.4 7.0 7.5 2.0 |2.7|1400 | 2000 | 290 | 490 Complying
2235 RIVER PANCHNOI AT NH-52 CROSSING, ORANG, ASSAM PANCHNOI ASSAM 5.0 6.2 6.8 7.2 23 |2.7| 620 | 940 | 210 | 290 | Complying
3811 RIVER PUTHIMARI NEAR PUTHIMARI CHOWK AT NH CROSSING PUTHIMARI ASSAM 5.7 8.3 7.0 8.0 23 |2.7]| 620 | 910 | 210 | 290 Complying
2234 RIVER RANGA NADI D/S OF HYDEL PROJECT, ASSAM RANGA ASSAM 5.4 6.2 6.9 8.0 20 |26 300 | 730 95 | 290 Complying
2239 RIVER SANKOSH DHUBRI, ASSAM SANKOSH ASSAM 5.2 5.4 7.0 7.7 20 |25 300 | 910 96 290 Complying
3780  |RIVER SESSA NEAR SESSA TINIALI, NH BRIDGE, DIBRUGARH SESSA ASSAM 5.0 75 | 70| 7.6 20 |25]| 600 | 730 | 160 | 290 | Complying
4345 RIVER SINGRA (NEAR BRIDGE ALONG NH-37) BOKO, KAMRUP SINGRA RIVER ASSAM 55 8.4 6.9 7.3 20 |25]| 360 | 940 | 120 | 240 Complying
2241 RIVER SONAI AT SONAI, ASSAM SONAI ASSAM 5.0 5.6 7.2 7.4 22 |25]| 600 |1100| 210 | 290 Complying
RIVER SUBANSIRI AT GERUKAMUKH (BEFORE CONFLUENCE .

1261 BANSIRI ASSAM 2 . 7. 7. 2. 24 4 12 2 )

6 WITH RIVER BRAHMAPUTRA) SuU S SS 6 8.3 0 6 0 360 | 940 0 90 Complying
3774 RIVER SUFFRY AT MAIBELLA SUFFRY ASSAM 5.5 7.9 6.5 7.1 1.8 |23] 300 | 360 | 110 | 140 Complying
5607 i\’nf:)LH'U AUD/S Of Industrial AreaA A Near Helochapara Shiva THIU ASSAM 5.1 75 | 70| 78 | 20 |24/ 360 | 1500 | 120 | 490 | Complying
4344 RIVER TIHU (NEAR BRIDGE ALONG NH-31) TIHU, NALBARI TIHU ASSAM 5.0 8.7 6.8 7.7 20 |25]| 610 | 930 | 210 | 290 Complying
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3784 RIVER TINGRAI NEAR TINSUKIA MSW DUMPING SITE, TINGRAI ASSAM 5.3 7.8 6.8 7.8 2.0 |2.8| 620 {1100 | 210 | 290 Complying
ITAKHOLA
4011 RIVER TOCKLAI NEAR BRIDGE AT JORHAT TOCKLAI ASSAM 5.0 6.8 6.6 7.8 20 |28 720 | 1100 | 260 | 420 Complying
3773 RIVER TOWKAK AT SONARI TOWKAK ASSAM 59 7.9 6.9 7.3 14 |24] 360 | 730 | 140 | 280 Complying
4012 RIVER TUNIA AT D/S BRPL TUNIA ASSAM 5.1 5.4 6.8 7.7 20 |26 620 | 940 | 210 | 290 | Complying
Non-
5138 RIVER, TUNIA U/S BRPL, DHALIGAON, DIST. CHIRANG, ASSAM TUNIA ASSAM 4.4 5.4 .0 5 2.0 12.7) 360 | 720 ) 150 | 290 Complying
5609 River Tunia At New Bongaigaon Railway Station TUNIA ASSAM 5.0 5.8 7.0 7.4 2.0 |2.6| 300 |[1500| 120 | 490 Complying
Non-
5616 River Tunia at NH near BGR TUNIA ASSAM 4.3 5.6 7.0 7.5 2.1 |2.7| 730 [ 1500 | 240 | 490 Complying
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LOCATION WISE RIVER WATEIZ%QITY STATUS FOR BIHAR - 2022

Fecal
Dissolve R Streptococ
STN d02 pH BOD Coliform FZ:i
N . mg/L) | (MPN/100M
Cod Monitoring Location Name Of WaterBody NS;(;:Z (mg/L) (mg/L) | ( L) (MPN/100
e ml) Compliance
Min |Max Mi|Ma | Mi| Ma Min | Max | Min | Max Status
n|x|nj|x
<3 | <2500 <500
Primary Water Quality for Outdoor Bathing notified under the E(P) Rules, 1986 >5 mg/L | 6.5-8.5 mg/L |MPN/L0OML MPN/LlOOM
BIHA 35000 Non-
1074 |RIVER GANGA CHUSA AT BUXAR GANGA R 6.0112.9/7.1)8.5 1.012.5/1300 0 173500 Complying
BIHA 13000 Non-
1075 |[RIVER SONE AT KOILWAR, NEAR MANDIR, BHOJPUR SONE R 7:4|1006.78.9 1.0/2.0/1100 0 Complying
BIHA Non-
1076 |RIVER GHAGHARA NEAR CHAPRA, RIVILGANJ, MANJHI, SARAN GHAGHARA R 6.219.9 172185 1.0/2.5/1300122000 Complying
BIHA 35000 Non-
1077 |RIVER GANGA AT DIGHA, NEAR J P SETU, PATNA U/S GANGA R 5.7|10.4/7.1)8.5 1.012.911400 0 6.8 15400 Complying
BIHA 35000 Non-
1078 |RIVER GANDAK AT SONEPUR NEAR HARIHARNATH TEMPLE GANDAK R 6.619.517.3/8.3 1.012.5/1400 0 Complying
BIHA 35000 Non-
1079 |RIVER GANGA AT PATNA D/S (GANGA BRIDGE), GAIGHAT, PATNA GANGA R 52|10.1}7.118.4 1.0/2.9 /8400 0 93 |5400 Complying
BIHA Non-
1815 |RIVER GANGA AT MOKAMA (D/S), NEAR RAJENDRA BRIDGE , SIMIRIYA GHAT GANGA R 50)1127.28.4 1.012.9| 170 192000 2 |1100 Complying
BIHA 24000 Non-
1816 |RIVER GANGA, JHAJGHAT AT KAHALGAON GANGA R 5.610.9/7.0/8.1 1.012.911700 0 2 |2400 Complying
BIHA 54000 Non-
1817 |RIVER GANGA AT MOKAMA (U/S), MAHADEO ASTHAN, PATNA GANGA R 54|13.117.3/8.3 1.012.712200 0 2 | 3500 Complying
BIHA 35000 Non-
1818 [RIVER GANGA AT MUNGER D/S, CREAMINATION GHAT GANGA R 5510.9/7.08.4 1.012.9) 790 0 4.5 11300 Complying
BIHA 35000 Non-
1819 [RIVER GANGA AT BHAGALPUR, OPP. KUPPA GHAT GANGA R 5610171183 1.0/2.9/1300 0 2 | 400 Complying
SIKRAHNA BIHA 12|92 6880 1.0/3.0! 140 13000 Non-
1820 |[RIVER SIKRAHNA AT CHANPATIYA, NEAR CHANPATIYA ROAD BRIDGE, WEST CHAMPARAN (BUDDHI GANDAK) R ’ ' N R 0 Complying
BIHA 24000 Non-
1821 |[RIVER DAHA U/S RAJENDRA ROAD BRIDGE AT SIWAN DAHA R 0.919.217.1)8.3 1.015.013400 0 Complying
BIHA 03l13l65/78 20 16.|1700 35000 Non-
1822 |[RIVER SIRSIYA AT RAXAUL,BIRGANJ CHECK POST ROAD BRIDGE EAST CHAMPARAN SIRSIYA (GANGA) R ’ ' B N 0} 0 0 Complying
BIHA 16000 Non-
1823 [RIVER DHOS AT SAHARGHAT, MADHUBANI DHOS R 6.2)85/7.2/8.1 1.4/3.0/2300 0 Complying
BIHA Non-
1824 |RIVER PARMAR AT JOGBANI, ARARIA PARMAR R 6.119.5]7.1)8.2 1.0)2.911700/92000 Complying
BIHA 35000 Non-
2551 |RIVER GANGA AT BUXAR, RAMREKHAGHAT GANGA R 5211.0/7.0/8.5 1.0/2.7] 330 0 1119200 Complying
BIHA 1700 {35000 Non-
2552 |[RIVER GANGA AT GANDHIGHAT, NIT PATNA GANGA R 56|9.717.018.3 1.012.7 0 0 6.8 19200 Complying
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y 4 | Fecal
Dissolve Fecal Streptococ
- doz | pH | BOP | Coliform F(’:i
/L) | (MPN/100M
Cod Monitoring Location Name Of WaterBody NS:::](:; (mg/L) (mglL) \( L) (MPN/100
e ml) Compliance
Min [Max Mi|Ma )\ Mi| Ma Min | Max | Min | Max SIEWD
n|x|nj|x
<3 | <2500 < 500
Primary Water Quality for Outdoor Bathing notified under the E(P) Rules, 1986 5 mg/L | 6.5-8.5 mg/L | MPN/100ML MPN/LlOOM
BIHA 35000 Non-
2553 |[RIVER GANGA AT KEWALA GHAT,FATUHA, PATNA GANGA R 58|9.217.3/83 1.3/3.0/3300 0 1419200 Complying
BIHA 1700|24000 Non-
2554 |RIVER GANGA D/S CREMINATION GHAT AT SULTANGANJ, BHAGALPUR GANGA R 55/10.0/7.2/8.3 1.0/2.8 0 0 4 9200 Complying
BIHA 1700|54000 Non-
2555 |RIVER PUNPUN NEAR PATNA FATUHA ROAD BRIDGE, FATUHA PUNPUN R 031687083 2.2/6.0 0 0 170 R Complying
BIHA 24000 Non-
2556 |RIVER SONE AT INDRAPURI DAM, DEHRI ON SONE, ROHTAS SONE R 6.11897.2/85 1.0/11.8/1300 0 Complying
BIHA 35000 Non-
2558 |RIVER HARBORA D/S AT NARKATIAGANJ, WEST CHAMPARAN HARBORA R 6.8/9.117.0/7.8 1.012.5/2200 0 Complying
BIHA 12. 35000 Non-
2559 |RIVER RAMREKHA AT HARINAGAR, WEST CHAMPARAN RAMREKHA R 03145667530 0 7900 0 Complying
BIHA Non-
2560 |RIVER DAHA D/S AT SASAMUSA, GOPALGANJ DAHA R 5.419.77.4/8.2 1.0/2.913300|54000 Complying
BIHA Non-
2561 |RIVER DAHA AT ITWA BRIDGE, GOPALGANJ DAHA R 54|9.217.4/8.3 1.0/3.0| 680 35000 Complying
BIHA 35000 Non-
2562 |RIVER BURHI GANDAK AT AKHARAGHAT, MUZAFFARPUR BURHI GANDAK R 6.5/9.317.4/8.1 1.4/12.6/1300 0 Complying
BIHA 10. 24000 Non-
2563 |RIVER MANUSMAR AT RIGA, UPHRAULIA, SITAMARHI MANUSMAR R 6.519.7 7.3 2 1026 790 0 Complying
BIHA 35000 Non-
2564 |RIVER GANGA AT THE BALUGHAT, DORIGANJ, SARAN GANGA R 58110.4/7.118:5 1.0/2.91 490 0 4 R Complying
BIHA 24000 Non-
2565 |RIVER KOSHI AT KURSHELA AT KATIHAR KOSHI (BIHAR) R 6.1/10.5/7.4/8.3 1.0/2.7) 170 0 Complying
BIHA 17000 Non-
2566 |RIVER KOSHI AT MADHEPURA KOSHI (BIHAR) R 5919570180 1.012.2\1100} ", Complying
BIHA 16000 Non-
2567 |RIVER KAMALA AT BENIPATTI (MADHUBANI) KAMALA(GANGA) R 7019471181 1.0/2.5/1300 0 Complying
BIHA 24000 Non-
2568 |RIVER GANDAK AT REWAGHAT, MUZAFFARPUR GANDAK R 6.31937.0/82 1.0/2.1] 680 0 Complying
BIHA 16000 Non-
2569 |RIVER KAMALA AT GAUSAGHAT, DARBHANGA KAMALA(GANGA) R 50(9.117.1/8.2 1.013.112300 0 Complying
RIVER BURHI GANDAK NEAR MAGARDAHI GHAT AT SAMASTIPUR ROAD BRIDGE, BIHA Non-
2570 |SAMASTIPUR BURHI GANDAK R 6.8/9.917.28.1 1.0/2.5/1100/92000 Complying
BIHA 24000 Non-
2572 |RIVER MAHANANDA AT THAKURGANJ, KISHANGANJ ROAD BRIDGE, KISHANGANJ MAHANANDA R 52110.0/7.3/8.1 1.0/2.9/1700 0 Complying
SIKRAHNA(BUDDHI BIHA 24000 Non-
2575 |RIVER SIKRAHNA AT LAL PARSA, BETIAH, EAST CHAMPARAN GANDAK) R 341966979 1.0/4.0] 130 0 Complying
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ni{x|{n|x
<3 | <2500 < 500
Primary Water Quality for Outdoor Bathing notified under the E(P) Rules, 1986 5 mg/L | 6.5-8.5 mg/L | MPN/100ML MPN/LlOOM
BIHA 35000 Non-
3113 |RIVER GANGA AT D/S BUXAR NEAR VEER KUNWAR SINGH ROAD BRIDGE GANGA R 5811.9/7.0/8.4 1.0/2.5] 170 0 45 12800 Complying
BIHA 35000 Non-
3114 |RIVER GANGA NEAR DANAPUR (NEAR PIPA PUL) ,PATNA GANGA R 541120170185 1.0/2.9] 130 0 9.3 |5400 Complying
BIHA 24000 Non-
3115 |RIVER GANGA AT UMA NATH MANDIR,BARH GANGA R 5611272185 1.0/3.01 790 0 2 =R Complying
BIHA 24000 Non-
3116 |RIVER GANGA AT U/S MUNGER KASHATHARNI GHAT GANGA R 5.611.0/7.1)8.4 1.0/12.8/1700 0 6.8 15400 Complying
BIHA 54000 Non-
3117 |RIVER GANGA AT U/S AJGABINATH MANDIR SULTANGANJ, BHAGALPUR GANGA R 5.610.5/7.2/8.3 1.0/3.01 79 0 4 |2400 Complying
BIHA 35000 Non-
3118 |RIVER GANGA AT D/S BHAGALPUR NEAR BARARIGHAT GANGA R 53/105/7.118.3 1.4/3.0/1300 0 [ Complying
BIHA Non-
3119 |RIVER UNPUN NEAR PUNPUN ROAD BRIDGE, PUNPUN PUNPUN R 5.4110.1)7.3186 1.0/2.9] 450 154000 Complying
BIHA 24000 Non-
3120 [RIVER PUNPUN AT KINJAR ROAD BRIDGE, JEHANABAD-ARWAL BORDER , JEHANABAD PUNPUN R 51|11.4/7.3/8.8 1.0/3.0| 140 0 Complying
BIHA 24000 Non-
3121 |RIVER SONE AT BANJARI NEAR BANJARI NEAR SUN TEMPLE KALYANPUR, ROHTAS SONE R 599.217.4/8.2 1.0/12.3/2300 0 Complying
BIHA 35000 Non-
3122 |RIVER GANGA AT MALSALAMI, PATNA CITY, PATNA GANGA R 5610.07.2/8:5 1.0/2.7| 7900 0 4 R Complying
BIHA 24000 Non-
3123 |RIVER GANGA AT BARAHIYA, NEPALITOLA, MARANCHI, HATHIDAH AT MOKAMA, PATNA GANGA R 51/13.4/7.3/8.2 1.0/2.9)2700 0 6.8 oS08 Complying
BIHA 24000 Non-
3124 |RIVER BURHI GANDAK U/S ROAD BRIDGE NH NEAR ZERO MILE MUZAFFARPUR BURHI GANDAK R 7:119.817.3/7.8 1.012.214900 0 Complying
BIHA 24000 Non-
3125 |RIVER GANDAK GOPALGANJ PIPRAKOTHI ROAD BRIDGE (DUMARIA GHAT) GANDAK R 6.419.417.0/8.4 1.0/12.2| 130 0 Complying
BIHA 54000 Non-
3126 |RIVER HARBORA,U/S AT NARKATIAGANJ, WEST CHAMPARAN HARBORA R 7519671180 1.0/2.2] 460 0 Complying
BIHA 13000 Non-
3127 |RIVER SONE AT BAHIYARA, BHOJPUR SONE R 7:5/10.4/6.8/8.5 1.0/ 1.91 780 0 Complying
BIHA 24000 Non-
3128 |RIVER SONE AT NASIRIGANJ DAM, ROHTAS SONE R 6.019.917.2/8:6 1.0/12.6/2700 0 Complying
BIHA Non-
3129 |RIVER DAHA AT MEERGANJ NEAR BADARJHIMMI BAZAR, GOPALGANJ DAHA R 46188|7.1/81 1.3)3.41300/92000 Complying
BINA 103] 4.9(6.7|7.5 2.9]7.0|2200|35000 Non-
3130 [RIVER RAMREKHA AT U/S HARINAGAR, WEST CHAMPARAN RAMREKHA R 0 0 Complying
BIHA 35000 Non-
3131 |[RIVER MANUSMAR U/S (RIGA), SITAMARHI MANUSMAR R 6819873183 1.0/2.5/1300 0 Complying
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£ JIUVUJ Fecal
Dissolve A Streptococ
STN d02 pH BOD Coliform ci
/L) | (MPN/100M
Cod Monitoring Location Name Of WaterBody NS:::](:; (mg/L) (mglL) \( L) (MPN/100
e ml) Compliance
Min [Max Mi|Ma )\ Mi| Ma Min | Max | Min | Max SIEWD
ni{x|{n|x
<3 | <2500 < 500
Primary Water Quality for Outdoor Bathing notified under the E(P) Rules, 1986 5 mg/L | 6.5-8.5 mg/L | MPN/100ML MPN/LlOOM
BIHA 35000 Non-
3132 |RIVER BAGMATI AT MUZAFFARPUR- SITAMARHI ROAD BRIDGE, SITAMARHI BAGMATI R 5.010.3/7.4/8.5 1.013.011300 0 Complying
BIHA Non-
3133 |RIVER KAMALA AT KAMALA GHAT NEAR BARRAGE ATJAYNAGAR , MADHUBANI KAMALA(GANGA) R 6.7111.3/7.2186 1.0)2.211100192000 Complying
SIKRAHNA(BUDDHI BIHA Non-
3134 |RIVER SIKRAHNA AT LAURIA, HARINAGAR ROAD BRIDGE GANDAK) R 4.719.316.718.2 1.0/3.0| 340 192000 Complying
BINA | 6.2110.4/7.4|8.1 1.2]2.5|2300(54000 Non-
3135 [RIVER BAGMATI AT DARBHANGA, SAMASTIPUR ROAD BRIDGE, DARBHANGA BAGMATI R ' ' ' ' ’ ’ Complying
BIHA 03l03l6717.7 40 12.11100|35000 Non-
3136 |RIVER SIRSIYA D/S RAXAUL (KOERIA TOLA), EAST CHAMPARAN SIRSIYA (GANGA) R ' ' ' ' 1o 0 0 Complying
BIHA Non-
3137 |RIVER KOSHI AT BEERPUR, SUPAUL KOSHI (BIHAR) R 6.2112.0/7.3/8.3 1.0/2.5] 170 154000 Complying
SIKRAHNA(BUDDHI BIHA 35000 Non-
4291 |RIVER SIKRAHNA LAURIA-NARKATIAGANJ ROAD BRIDGE, WEST CHAMPARAN GANDAK) R 0819067180 1.1)4.0|1400 0 Complying
BIHA Non-
4292 |RIVER DAHA U/S SASAMUSA, GOPALGANJ DAHA R 55/9.817.5/8.0 1.2/12.5/2300/92000 Complying
BIHA 24000 Non-
4293 |RIVER KOHRA U/S RAJ GHAT, MAJHAULIA, WEST CHAMPARAN KOHRA R 4819969183 1.013.0] 170 0 Complying
BIHA 35000 Non-
4294 |RIVER KOHRA D/S NEAR RAILWAY BRIDGE, MAJHAULIA, WEST CHAMPARAN KOHRA R 031956.7]7.8 1.0/5.01 780 0 Complying
RIVER BURHI GANDAK AT KHAGARIA ROAD BRIDGE BEFORE CONFLUENCE WITH GANGA , BIHA 6991|7483 1.0/19] 170 13000 Non-
4295 |KHAGARIA BURHI GANDAK R ' ' ' ' ’ ’ 0 Complying
BIHA 24000 Non-
4297 |RIVER GANGA AT KACHCHI-DARGAH-BIDUPUR NEAR ROAD BRIDGE, PATNA GANGA R 57|9.617.3/8.5 1.0/12.814000 0 93 18500 Complying
BIHA Non-
4298 |RIVER SONE AT ROAD BRIDGE-DEHRI-ON-SONE, ROHTAS SONE R 6.119.516.8/8.5 1.0)2.211700/92000 Complying
BIHA 16000 Non-
4299 |RIVER KAMALA (BIHAR) AT JEEWACH GHAT, DARBHANGA KAMALA(GANGA) R 5319770181 1.0/3.0/1400 0 Complying
BIHA Non-
4300 |RIVER BURHI GANDAK AT LAL BAGLA GHAT, MOTIHARI DHAKA ROAD, EAST CHAMPARAN BURHI GANDAK R 6.2110.2/7.117.9 1.0/2.311100192000 Complying
BIHA Non-
4301 [RIVER GANGA AT BAKHTIYARPUR-TAJPUR BRIDGE ON GANGA, ATHMALGOLA, PATNA GANGA R 54|12.0|7.1/8.3 1.0/12.9) 33 |54000| 2 1300 Complying
BIHA 35000 Non-
4397 |RIVER DAHA D/S AT RENUA, SIWAN DAHA R 0.3(7.317.1/80 1.416.012300 0 Complying
BIHA 35000 Non-
4398 |RIVER GANGA AT WATER INTAKE POINT, BHAGALPUR GANGA R 55/125/7.118:5 1.0/3.0 790 0 2 [ESCE Complying
BIHA 35000 Non-
4399 |RIVER HARHA AT BAGHA, LAURIYA ROAD BRIDGE HARHA R 1.91897.117.9 1.2130) 45 0 Complying

55



N

Fecal
Dissolve A Streptococ
STN d02 pH BOD Coliform ci
/L) | (MPN/100M
Cod Monitoring Location Name Of WaterBody NS:::](:; (mg/L) (mglL) \( L) (MPN/100
e ml) Compliance
Min [Max Mi|Ma )\ Mi| Ma Min | Max | Min | Max SIEWD
ni{x|{n|x
<3 | <2500 < 500
Primary Water Quality for Outdoor Bathing notified under the E(P) Rules, 1986 5 mg/L | 6.5-8.5 mg/L | MPN/100ML MPN/LlOOM
BIHA 17000 Non-
4400 |RIVER LAKHANDEI U/S SITAMARHI AT MEHANDI NAGAR LAKHANDEI R 31|11.7/7.1/8.0 1.5/4.01 790 0 Complying
BIHA 16000 Non-
4401 |RIVER LAKHANDEI D/S SITAMARHI AT PARORI ROAD BRIDGE LAKHANDEI R 1.216.77.017.9 1.9/5.0) 1700 0 Complying
BINA 1531 9.9(7.2/8:3 1.2]2.9|1700|35000 Non-
4402 |RIVER MANUSMAR AT PARSHURAMPUR, RIGA - BELSAND ROAD, SITAMARHI MANUSMAR R ' ' ' ' ’ ’ Complying
BIHA Non-
4403 |RIVER BURHI GANDAK AT BARACHAKIA, EAST CHAMPARAN BURHI GANDAK R 6.019.917.0/8.0 1.0/2.31110028000 Complying
BIHA 24000 Non-
4404 |RIVER GANGI AT ARA, DIS GANGI R 0.5/7.716.9/8.1 2.017.0/7900 0 18|18 Complying
BIHA 13000 Non-
4405 |RIVER DHOS AT MADHWAPUR, MADHUBANI DHOS R 6.4186 72180 1.3/2.3/1700 0 Complying
BIHA 16000 Non-
4406 |RIVER PUNPUN AT OBRA, AURANGABAD PUNPUN R 28118371185 1.0/4.01 130 0 Complying
RIVER SONE AT WATER INTAKE POINT BHARTIYA RAIL BIJALI CO. LTD (BRBCL) NAVINAGAR, BIHA 6687174182 1.0/23! 680 24000 Non-
4407 |AURANGABAD SONE R ' I R I 0 Complying
BIHA Non-
4913 |RIVER SONE AT ARWAL NEAR BALUGHAT (SAHAR) SONE R 58/887.3)7.8 1.0/2.211100/92000 Complying
1011 BIHA 35000 Non-
3 RIVER GANGA AT U/S JAIL GHAT, BUXAR GANGA R 5412871188 1.0/2.21 790 0 4 R Complying
1011 BIHA 35000 Non-
4 RIVER GANGA AT MAA AMBIKA ASTHAN, AAMI, SARAN GANGA R 5919.17.0/84 1.0/2.8| 790 0 14 [Be® Complying
1011 BIHA 35000 Non-
5 RIVER GANGA AT GULABI GHAT, PATNA GANGA R 55/9.317.1/8.3 1.0/13.0/1300 0 93 19200 Complying
1012 BIHA Non-
2 RIVER GANGA AT TRIVENI GHAT, PATNA GANGA R 6.0/10.0/7.1/8.4 1.0/3.0/1700/92000| 2 5400 Complying
1012 BIHA 17000 Non-
6 RIVER GANDAK AT KONHARA GHAT, OPPOSITE HARIHARNATH MANDIR,SONEPUR GANDAK R 6519371184 1.0/2.4] 170 0 Complying
1013 BIHA 24000 Non-
0 RIVER GANGA U/S OF M/S NTPC, BARH WATER INTAKE POINT, BARH GANGA R 55/121/7.3/85 1.0/2.7] 110 0 2 =t Complying
1013 |RIVER GANGA D/S OF M/S NTPC, BARH WATER INTAKE POINT,PATHANICHAK, BINDTOLA BIHA 35000 Non-
1 BARH GANGA R 5.0|11.8|7.0|8.3 1.0/2.9| 78 0 1.8 | 1300 Complying
1013 BIHA Non-
8 RIVER GANGA AT CHAMPANAGAR, RASIDPUR, BHAGALPUR GANGA R 5.7|11.0|7.0/8:6 1.112.9| 7.8 192000) 1.8 | 920 Complying
1014 BIHA 54000 Non-
3 RIVER GANGA D/S NEAR CREMATION GHAT, KHALGOAN GANGA R 52)11.1)7.2/8.2 1.0/3.21 1100 0 4 R Complying
1016 BIHA Non-
2 RIVER GANGA AT ARA- CHAPRA ROAD BRIDGE (KOIILWAR BARHARA-CHAPRA ROAD) GANGA R 6.6111.5/7.081.0/2.2| 130 Bugy 1.5 S Complying
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£aJIVUJ Fecal
Dissolve Fecal Streptococ
- doz | pH | BOP | Coliform F(’:i
Cod Monitoring Location Name Of WaterBody NS:::](:; (mg/L) (mg/L) (MPI\II_/)lOOM (MPN/100
e ml) Compliance
Min [Max Mi‘|Ma| Mi|Ma Min | Max | Min | Max Status
n|{x|njx
<3 | <2500 < 500
Primary Water Quality for Outdoor Bathing notified under the E(P) Rules, 1986 >5 mg/L | 6.5-8.5 mg/L | MPN/100ML MPN/LlOOM
1016 BIHA 17 1] 9.9 |7.5/8.1 1.0{1.9] 230 [249%° Non-
3 RIVER GANDAK AT ROAD BRIDGE, U/S HAJIPUR, VAISHALI (BORDER OF SARAN & VAISHALI) |GANDAK R 0 Complying
3007 BIHA Non-
6 RIVER GANGA AT MANJHIGHAT DIST. CHHAPRA(BIHAR) GANGA R 6.7/8417.581 1.0/6.9) 780 17000 Complying
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LOCATION WISE RIVER WATEFZ&Q@TY STATUS FOR BIHAR - 2023

Fecal
Dissolve Fecal Streptococ
STN State| d02 | pH (20/?) (,\fg:\;‘;‘ig%"M i
Cod Monitoring Location Name Of Water Body Nam | (mg/L) 9 L) (MPN/100m
e e 1) Compliance
Min [Max S R Min | Max | Min | Max U
n|x|nj|x
<3 | <2500 < 500
Primary Water Quality for Outdoor Bathing notified under the E(P) Rules, 1986 5 mg/L | 6.5-8.5 mg/L | MPN/L0OML MPN/LlOOM
BIHA Non-
8132 RIVER BAGMATI AT MUZAFFARPUR- SITAMARHI ROAD BRIDGE, SITAMARHI BAGMATI R 7:119.817.318.211.012.2| 170 154000 Complying
BIHA Non-
3135 RIVER BAGMATI AT DARBHANGA, SAMASTIPUR ROAD BRIDGE, DARBHANGA BAGMATI R 5919.5]7.5/8.411.0)2.911300 35000 Complying
BIHA Non-
2562 RIVER BURHI GANDAK AT AKHARAGHAT, MUZAFFARPUR BURHI GANDAK R 6.5]19.217.38.111.0)2.6|2300| 92000 Complying
RIVER BURHI GANDAK NEAR MAGARDAHI GHAT AT SAMASTIPUR ROAD BRIDGE, BIHA Non-
2570 SAMASTIPUR BURHI GANDAK R 6.519.817.2/8:5/1.0)2.6|3300| 92000 Complying
3124 BIHAl 6.8 0.1 |7.28.0|1.0|2.8|1300|92000 Non-
RIVER BURHI GANDAK U/S ROAD BRIDGE NH NEAR ZERO MILE MUZAFFARPUR BURHI GANDAK R ’ ' ' ’ ’ ’ Complying
RIVER BURHI GANDAK AT KHAGARIA ROAD BRIDGE BEFORE CONFLUENCE WITH GANGA , BIHA Non-
4295 KHAGARIA BURHI GANDAK R 6.8 8.9 (7.3/8.3[1.0(2.6|4900|92000 Complying
4300 BIHA| 62| 8.9 |7.3]8.0|1.0]3.0|2300|35000 Non-
RIVER BURHI GANDAK AT LAL BAGLA GHAT, MOTIHARI DHAKA ROAD, EAST CHAMPARAN BURHI GANDAK R ’ ' ' ’ ’ ’ Complying
BIHA Non-
4403 RIVER BURHI GANDAK AT BARACHAKIA, EAST CHAMPARAN BURHI GANDAK R 7.019.217.5/8.111.0)2.512300| 22000 Complying
BIHA Non-
1821 RIVER DAHA U/S RAJENDRA ROAD BRIDGE AT SIWAN DAHA R 1.716.917.37.912.1/3.8 3300192000 Complying
BIHA Non-
2560 RIVER DAHA D/S AT SASAMUSA, GOPALGANJ DAHA R 6.5)18.67.118.211.012.414900| 54000 Complying
BIHA Non-
2561 RIVER DAHA AT ITWA BRIDGE, GOPALGANJ DAHA R B 82 |7:2|8-2|1.2(2.8| 1300 Ry Complying
3129 BIHA|56|7.9|7.3]8.1|1.8]2.9|1300|35000 Non-
RIVER DAHA AT MEERGANJ NEAR BADARJHIMMI BAZAR, GOPALGANJ DAHA R ’ ' ' ’ ’ ’ Complying
BIHA Non-
4292 RIVER DAHA U/S SASAMUSA, GOPALGANJ DAHA R 6.218.917.38.111.0)2.911300| 54000 Complying
BIHA 1300 Non-
4397 RIVER DAHA D/S AT RENUA, SIWAN DAHA R 1.016.717.1/7.912.1/4.2 0 ENLD Complying
BIHA Non-
1823 RIVER DHOS AT SAHARGHAT, MADHUBANI DHOS R 8518517.18.311.313.0|7900| 92000 Complying
BIHA Non-
4405 RIVER DHOS AT MADHWAPUR, MADHUBANI DHOS R 3.01837.2/8.3)1.3/4.0) 3300192000 Complying

58



ot J ~ 2w 4
4o loy | Fecal
Dissolve Fepal Streptococ
STN State| d02 | pH (rE:]OHD_) (h;:g,'\'l‘;iggM i
Cod Monitoring Location Name Of Water Body Nam | (mg/L) 9 L) (MPN/100m
e e 1) Compliance
Min [Max S R Min | Max | Min | Max U
n|{x|n|x
<3 | <2500 < 500
Primary Water Quality for Outdoor Bathing notified under the E(P) Rules, 1986 >5 mg/L | 6.5-8.5 mg/L | MPN/LOOML MPN/LlOOM
BIHA Non-
1078 RIVER GANDAK AT SONEPUR NEAR HARIHARNATH TEMPLE GANDAK R 6.619.117.2/8.311.0)2.6|3300| 92000 Complying
BIHA Non-
2568 RIVER GANDAK AT REWAGHAT, MUZAFFARPUR GANDAK R 6.61957.318.211.0)2.7)2300154000 Complying
3125 BIHA| 71| 0.8 |7.3]8.2|1.0|2.1|2200]92000 Non-
RIVER GANDAK GOPALGANJ PIPRAKOTHI ROAD BRIDGE (DUMARIA GHAT) GANDAK R ’ ' ' ’ ’ ’ Complying
1012 BIHA Non-
6 |RIVER GANDAK AT KONHARA GHAT, OPPOSITE HARIHARNATH MANDIR,SONEPUR GANDAK R 7:118917.218.211.1)2.411300| 92000 Complying
1016 BIHA Non-
3 |RIVER GANDAK AT ROAD BRIDGE, U/S HAJIPUR, VAISHALI (BORDER OF SARAN & VAISHALI) GANDAK R 7:119.417.2/8.211.0)2.411400| 54000 Complying
BIHA Non-
1074 RIVER GANGA CHUSA AT BUXAR GANGA R 7.0/9.0(7.1/8.3(1.0/2.1|2200|54000 2 | 330 Complying
BIHA Non-
1077 RIVER GANGA AT DIGHA, NEAR J P SETU, PATNA U/S GANGA R 6.9198)7.2/8411.02.2)2300192000| 2 490 Complying
BIHA Non-
1079 RIVER GANGA AT PATNA D/S (GANGA BRIDGE), GAIGHAT, PATNA GANGA R 6.119.417.2/8411.12.612300192000) 2 | 2400 Complying
BIHA Non-
1815 RIVER GANGA AT MOKAMA (D/S), NEAR RAJENDRA BRIDGE , SIMIRIYA GHAT GANGA R 7.019.917.118.311.012.811700192000) 2 330 Complying
BIHA Non-
1816 RIVER GANGA, JHAJGHAT AT KAHALGAON GANGA R 6.519.27.0/8.3/1.0/261300192000 2 920 Complying
1817 BIHA| 72|05 |7.2|8.4|1.0|2.8|2300]92000| 2 | 330 Non-
RIVER GANGA AT MOKAMA (U/S), MAHADEO ASTHAN, PATNA GANGA R ’ ' ' ’ ’ ’ Complying
BIHA Non-
1818 RIVER GANGA AT MUNGER D/S, CREAMINATION GHAT GANGA R 6.619.917.4/8.311.0/2.712300192000| 2 | 1300 Complying
BIHA Non-
1819 RIVER GANGA AT BHAGALPUR, OPP. KUPPA GHAT GANGA R 6.319.017.2/8.311.012.911300154000) 2 230 Complying
BIHA Non-
2551 RIVER GANGA AT BUXAR, RAMREKHAGHAT GANGA R 6.7185)7.3/84/1.0/26/1300/92000) 2 1100 Complying
BIHA 1700 Non-
2552 RIVER GANGA AT GANDHIGHAT, NIT PATNA GANGA R 6.11957.1183/1.0/25 0 EALLY) e Complying
2553 BIHA 6.0 8.5(7.0/8.3(1.3|2.5|2300{92000| 2 |3500 Non-
RIVER GANGA AT KEWALA GHAT,FATUHA, PATNA GANGA R ’ ' ' ’ ’ ’ Complying
BIHA Non-
2554 RIVER GANGA D/S CREMINATION GHAT AT SULTANGANJ, BHAGALPUR GANGA R 6.319.617.38.311.012.412300192000| 2 | 1300 Complying
BIHA Non-
2564 RIVER GANGA AT THE BALUGHAT, DORIGANJ, SARAN GANGA R 6.619.0/7.4/84/1.0/28| 780 |92000) 2 1300 Complying
BIHA Non-
8113 RIVER GANGA AT D/S BUXAR NEAR VEER KUNWAR SINGH ROAD BRIDGE GANGA R 6.51897.3/8.211.0/261300154000 2 220 Complying
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Dissolve Fecal Streptococ
STN State| d02 | pH (rE:]OHD_) (h;:g,'\'l‘;iggM i
Cod Monitoring Location Name Of Water Body Nam | (mg/L) g L) (MPN/100m
e e 1) Compliance
Min |Max Mi|Ma ) Mi| Ma Min | Max | Min | Max Status
nf{x|nj|x
<3 | <2500 < 500
Primary Water Quality for Outdoor Bathing notified under the E(P) Rules, 1986 5 mg/L | 6.5-8.5 mg/L | MPN/LOOML MPN/LlOOM
BIHA Non-
3114 RIVER GANGA NEAR DANAPUR (NEAR PIPA PUL) ,PATNA GANGA R 6.819.917.2/8411.02.211100154000) 2 490 Complying
BIHA Non-
8115 RIVER GANGA AT UMA NATH MANDIR,BARH GANGA R 7:219.117.4/82]1.1)2.5] 490 192000) 2 | 1300 Complying
BIHA Non-
3116 RIVER GANGA AT U/S MUNGER KASHATHARNI GHAT GANGA R 6.7110.07.4/8.311.0/3.0|330092000) 2 1300 Complying
BIHA Non-
8117 RIVER GANGA AT U/S AJGABINATH MANDIR SULTANGANJ, BHAGALPUR GANGA R 6.719872/83)1.0/25)1300192000| 2 790 Complying
BIHA Non-
3118 RIVER GANGA AT D/S BHAGALPUR NEAR BARARIGHAT GANGA R 59|12.1)7.2/8.2/1.15.5/130092000) 2 3500 Complying
BIHA Non-
8122 RIVER GANGA AT MALSALAMI, PATNA CITY, PATNA GANGA R 6.51937.2/18.3/1.0/291300/92000) 2 1300 Complying
BIHA Non-
3123 RIVER GANGA AT BARAHIYA, NEPALITOLA, MARANCHI, HATHIDAH AT MOKAMA, PATNA GANGA R 6.91947.2/8.3/1.0/26)1300192000 2 330 Complying
BIHA Non-
4297 RIVER GANGA AT KACHCHI-DARGAH-BIDUPUR NEAR ROAD BRIDGE, PATNA GANGA R 6.319.5]7.118411.012.312300154000) 2 | 1300 Complying
BIHA Non-
4301 RIVER GANGA AT BAKHTIYARPUR-TAJPUR BRIDGE ON GANGA, ATHMALGOLA, PATNA GANGA R 72194 7.4/8211.0/2.3) 130 154000 2 110 Complying
BIHA Non-
4398 RIVER GANGA AT WATER INTAKE POINT, BHAGALPUR GANGA R 5519.77.2|8.1]1.0/2.7| 450 |54000) 2 1700 Complying
1011 BIHA Non-
3 |RIVER GANGA AT U/S JAIL GHAT, BUXAR GANGA R 6.9188)7.2/82/1.0/25) 780 192000 2 490 Complying
1011 BIHA Non-
4 |RIVER GANGA AT MAA AMBIKA ASTHAN, AAMI, SARAN GANGA R 6.9188)7.4/80/1.2/26) 780 192000 2 790 Complying
1011 BIHA 1300 3500 Non-
5 |RIVER GANGA AT GULABI GHAT, PATNA GANGA R 6.319072/8411.2/25 0 92000| 2 0 Complying
1012 BIHA Non-
2 |RIVER GANGA AT TRIVENI GHAT, PATNA GANGA R 6.1188)7.2/84/1.2/26)2300135000 2 490 Complying
1013 BIHA Non-
0 |RIVER GANGA U/S OF M/S NTPC, BARH WATER INTAKE POINT, BARH GANGA R 7.3195/7.3/18.211.0/2.7) 490 192000 2 490 Complying
1013 BIHA Non-
1 |RIVER GANGA D/S OF M/S NTPC, BARH WATER INTAKE POINT,PATHANICHAK, BINDTOLA BARH |GANGA R 7.018.27.418.111.52.212300/17000) 2 170 Complying
1013 BIHA Non-
8 |RIVER GANGA AT CHAMPANAGAR, RASIDPUR, BHAGALPUR GANGA R 6.4110.07.2/8.2/1.0/2.1|230092000) 2 3500 Complying
1014 BIHA Non-
3 |RIVER GANGA D/S NEAR CREMATION GHAT, KHALGOAN GANGA R 6.719.17.4/83/1.0/25)2300192000 2 490 Complying
1016 BIHA Non-
2 |RIVER GANGA AT ARA- CHAPRA ROAD BRIDGE (KOIILWAR BARHARA-CHAPRA ROAD) GANGA R 7.31897.2/83/1.0/25) 130 135000 2 2l Complying
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£ JIVUJ Fecal
Dissolve Fecal Streptococ
STN State| d02 | pH (rE:]OHD_) (h;:g,'\'l‘;iggM i
Cod Monitoring Location Name Of Water Body Nam | (mg/L) 9 L) (MPN/100m
e e 1) Compliance
Min [Max S R Min | Max | Min | Max U
n|{x|n|x
<3 | <2500 < 500
Primary Water Quality for Outdoor Bathing notified under the E(P) Rules, 1986 5 mg/L | 6.5-8.5 mg/L | MPN/LOOML MPN/LlOOM
3007 BIHA Non-
6 |RIVER GANGA AT MANJHIGHAT DIST. CHHAPRA(BIHAR) GANGA R 7984178852158/ 200 | 13000 Complying
BIHA 1100 Non-
4404 RIVER GANGI AT ARA, DIS GANGI R 1.5162)75/8.2/2.4/80 0 92000 Complying
BIHA Non-
1076 RIVER GHAGHARA NEAR CHAPRA, RIVILGANJ, MANJHI, SARAN GHAGHARA R 6.019.77.0/8.211.0/2.9 1100192000 Complying
BIHA 14. Non-
2558 RIVER HARBORA D/S AT NARKATIAGANJ, WEST CHAMPARAN HARBORA R 0.41106/7.217.911.0 0 1700 [RERER Complying
BIHA Non-
3126 RIVER HARBORA,U/S AT NARKATIAGANJ, WEST CHAMPARAN HARBORA R 56|11.2/7.4/7.911.0)3.0|1300| 35000 Complying
BIHA Non-
4399 RIVER HARHA AT BAGHA, LAURIYA ROAD BRIDGE HARHA R 5119875/8111.0/2.61100]54000 Complying
BIHA Non-
2567 | 2IVER KAMALA AT BENIPATTI (MADHUBANI) KAMALA(GANGA) R |62]98|7.1/8411.0/3.01 700054000 Complying
2569 BIHA| 22172 |7.47.9|1.4]4.0| 490092000 Non-
RIVER KAMALA AT GAUSAGHAT, DARBHANGA KAMALA(GANGA) R ’ ' ' ’ ’ ’ Complying
BIHA Non-
8133 RIVER KAMALA AT KAMALA GHAT NEAR BARRAGE ATJAYNAGAR , MADHUBANI KAMALA(GANGA) R 6.819.117.38.3/1.0)2.213300| 92000 Complying
BIHA Non-
4299 RIVER KAMALA (BIHAR) AT JEEWACH GHAT, DARBHANGA KAMALA(GANGA) R 6.11927.118.311.0)2.64900]92000 Complying
BIHA Non-
4293 RIVER KOHRA U/S RAJ GHAT, MAJHAULIA, WEST CHAMPARAN KOHRA R 8.6111.4/7.2/7.811.5/3.11300]92000 Complying
BIHA 20. Non-
4294 RIVER KOHRA D/S NEAR RAILWAY BRIDGE, MAJHAULIA, WEST CHAMPARAN KOHRA R 0319.717.3183/1.6 0 1300 [BEROR Complying
BIHA Non-
2565 RIVER KOSHI AT KURSHELA AT KATIHAR KOSHI (BIHAR) R 7.019.317.018411.0)2.5|1700| 92000 Complying
BIHA Non-
2566 | 2 IVER KOSHI AT MADHEPURA KOSHI (BIHAR) R |72]90|7:3/83]1.0/2.5| 680 92000 Complying
BIHA Non-
3137 | RIVER KOSHI AT BEERPUR, SUPAUL KOSHI (BIHAR) R |72|88|7:5/81]1.0/2.5| 130 54000 Complying
BIHA Non-
4400 RIVER LAKHANDEI U/S SITAMARHI AT MEHANDI NAGAR LAKHANDEI R 5219.417.5/8.211.0)2.211300| 54000 Complying
4401 BIHA| 41|71 |7.5]8.1|1.5]3.5|2100|92000 Non-
RIVER LAKHANDEI D/S SITAMARHI AT PARORI ROAD BRIDGE LAKHANDEI R ’ ' ' ’ ’ ’ Complying
2572 BIHA| 69| 8.4 |7.4/80|1.3]25| 130 |17000 Non-
RIVER MAHANANDA AT THAKURGANJ, KISHANGANJ ROAD BRIDGE, KISHANGANJ MAHANANDA R ’ ' ' ’ ’ ’ Complying
BIHA Non-
2563 RIVER MANUSMAR AT RIGA, UPHRAULIA, SITAMARHI MANUSMAR R 6.41987.318411.0)2.7)2300)24000 Complying
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&IV Fecal
Dissolve Fecal Streptococ
STN State| d02 | pH (rE:]OHD_) (h;:g,'\'l‘;iggM i
Cod Monitoring Location Name Of Water Body Nam | (mg/L) g L) (MPN/100m
e e 1) Compliance
Min [Max S R Min | Max | Min | Max U
n|{x|n|x
<3 | <2500 < 500
Primary Water Quality for Outdoor Bathing notified under the E(P) Rules, 1986 5 mg/L | 6.5-8.5 mg/L | MPN/LOOML MPN/LlOOM
BIHA Non-
813t RIVER MANUSMAR U/S (RIGA), SITAMARHI MANUSMAR R 6.919.617.2/8.311.0)2.5|1700| 24000 Complying
4402 BIHA| 75| 8.9 |7.4/8.2|1.0|1.9]1300|35000 Non-
RIVER MANUSMAR AT PARSHURAMPUR, RIGA - BELSAND ROAD, SITAMARHI MANUSMAR R ’ ' ' ’ ’ ’ Complying
BIHA Non-
1824 RIVER PARMAR AT JOGBANI, ARARIA PARMAR R 6.41857.3/8011.0/2.64900]92000 Complying
BIHA 2200 Non-
2555 RIVER PUNPUN NEAR PATNA FATUHA ROAD BRIDGE, FATUHA PUNPUN R 0316.717.018.011.8/5.0 0 RO Complying
BIHA Non-
8119 RIVER UNPUN NEAR PUNPUN ROAD BRIDGE, PUNPUN PUNPUN R 7:518:67.5/80/1.1)2.217000| 35000 Complying
3120 BIHA| 73|05 |7.5/8.4|1.0|2.6| 450 |28000 Non-
RIVER PUNPUN AT KINJAR ROAD BRIDGE, JEHANABAD-ARWAL BORDER , JEHANABAD PUNPUN R ’ ' ' ’ ’ ’ Complying
BIHA Non-
4406 RIVER PUNPUN AT OBRA, AURANGABAD PUNPUN R 72186 7.5/8.211.0)2.1)7900]92000 Complying
BIHA Non-
2559 RIVER RAMREKHA AT HARINAGAR, WEST CHAMPARAN RAMREKHA R 03]6.316.7/7.812.58.02300| 92000 Complying
BIHA Non-
8130 RIVER RAMREKHA AT U/S HARINAGAR, WEST CHAMPARAN RAMREKHA R 0316.5]7.117.812.118.0 7000192000 Complying
SIKRAHNA(BUDDHI BIHA Non-
1820 RIVER SIKRAHNA AT CHANPATIYA, NEAR CHANPATIYA ROAD BRIDGE, WEST CHAMPARAN GANDAK) R 2119.97.117.711.5/4.0/1300154000 Complying
SIKRAHNA(BUDDHI BIHA Non-
2575 RIVER SIKRAHNA AT LAL PARSA, BETIAH, EAST CHAMPARAN GANDAK) R 4.41967.117.811.4)3.0)1700]92000 Complying
SIKRAHNA(BUDDHI BIHA Non-
3134 RIVER SIKRAHNA AT LAURIA, HARINAGAR ROAD BRIDGE GANDAK) R 5219.217.2/8.0/1.0)2.614900| 24000 Complying
SIKRAHNA(BUDDHI BIHA Non-
4291 RIVER SIKRAHNA LAURIA-NARKATIAGANJ ROAD BRIDGE, WEST CHAMPARAN GANDAK) R 1.7112:3/7.3/8.011.6/7.0/1700192000 Complying
BIHA 1300 (24000 Non-
1822 RIVER SIRSIYA AT RAXAUL,BIRGANJ CHECK POST ROAD BRIDGE EAST CHAMPARAN SIRSIYA (GANGA) R 031397.2/17813.2/9.0 0 0 Complying
BIHA 35000 Non-
3136 | RIVER SIRSIYA D/S RAXAUL (KOERIA TOLA), EAST CHAMPARAN SIRSIYA (GANGA) R |93]37|7:2/7.8/3.0/8017900) =, Complying
BIHA Non-
1075 RIVER SONE AT KOILWAR, NEAR MANDIR, BHOJPUR SONE R 7.918.97.018.111.012.01 490 | 7900 Complying
BIHA Non-
2556 RIVER SONE AT INDRAPURI DAM, DEHRI ON SONE, ROHTAS SONE R 7.619.517.5/8.111.0)2.5/1300| 17000 Complying
3121 BIHA| 70|02 |7.4/8.1|1.0]2.1| 790 |35000 Non-
RIVER SONE AT BANJARI NEAR BANJARI NEAR SUN TEMPLE KALYANPUR, ROHTAS SONE R ’ ' ' ’ ’ ’ Complying
BIHA Non-
8127 RIVER SONE AT BAHIYARA, BHOJPUR SONE R 7.6188)7.2/8.211.0/2.0) 330 | 17000 Complying
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&JI1 Fecal
Dissolve Fecal Streptococ
STN State| d02 | pH (rE:]OHD_) (h;:g:\;];i(r)gm i
Cod Monitoring Location Name Of Water Body Nam | (mg/L) g L) (MPN/100m
e e 1) Compliance
Min |Max Mi|Ma ) Mi| Ma Min | Max | Min | Max Status
n|x|(njx
<3 | <2500 < 500
Primary Water Quality for Outdoor Bathing notified under the E(P) Rules, 1986 >5 mg/L | 6.5-8.5 mg/L | MPN/LOOML MPN/LlOOM
BIHA Non-
3128 RIVER SONE AT NASIRIGANJ DAM, ROHTAS SONE R 7:519.217.4/8.211.0)3.011300| 92000 Complying
BIHA Non-
4298 RIVER SONE AT ROAD BRIDGE-DEHRI-ON-SONE, ROHTAS SONE R 7:51897.4/8.1/1.0/2.11 110028000 Complying
RIVER SONE AT WATER INTAKE POINT BHARTIYA RAIL BIJALI CO. LTD (BRBCL) NAVINAGAR, BIHA Non-
4407 AURANGABAD SONE R 7.5|85(7.3|8.1|1.0{2.6| 780 [35000 Complying
4913 BIMA1 25| 8.9 |7.3]8.2|1.0/2.8| 130 |35000 Non-
RIVER SONE AT ARWAL NEAR BALUGHAT (SAHAR) SONE R ’ ' ' ’ ’ ’ Complying
LOCATION WISE RIVER WATER QUALITY STATUS FOR KERALA - 2022
Fecal
Dissolve Fecal Streptococc
402 pH BOD Coliform pi
/L) | (MPN/100ML
STN Monitoring Location Name Of WaterBody State (mg/L) (mg/L) | ( (MPN/100ml
Code Name ) ) Compliance
: : Status
Min | Max Mi' Ma | Mi| Ma Min | Max | Min | Max
ni{x|nj|x
. . . Y <3 < 2500 <500
Primary Water Quality for Outdoor Bathing notified under the E(P) Rules, 1986 >5 mg/L | 6.5-8.5 mg/L | MPN/LOOML | MPN/10OML
KERAL Non-
17 RIVER PERIYAR AT ALUVA-ELOOR PERIYAR A 81|72165/85 1.0123) 490 | 7000 | 48 | 1300 Complying
KERAL Non-
18 RIVER PERIYAR AT KALADY PERIYAR A 70182162178 1.0|1.8 310 | 4800 | 17 il Complying
KERAL Non-
20 RIVER CHALIYAR AT KOOLIMADU CHALIYAR A 631826578 1.0/1.0) 200 | 3800 | 18 ) 400 Complying
KERAL Non-
21 RIVER CHALIYAR AT CHUNGAPALLY CHALIYAR A 6.71826.7)7.4 1.0/1.0) 400 | 7000 | 18 | 240 Complying
KERAL .
42 |RIVER KALLADA AT PERUMTHOTTAMKADAVU, PUNALOOR KALLADA A 58|7316.7/84 1.0115| 140 | 340 | 18 | 1.8 | Complying
KERAL Non-
43 RIVER MUVATTAPUZHA AT VETTIKKATTUMUKKU MUVATTAPUZHA A 75|81158/64 1.0/1.2) 18 400 18 22 Complying
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QJl L Fecal
Dissolve =ee Streptococc
402 pH BOD Coliform :
L) | (MPN/1OOML
S Monitoring Location Name Of WaterBody SIS (mglL) rmeis) (MPN/100ml
Code Name ) ) Compliance
A A Status
Min | Max ll [y hall [y Min | Max | Min | Max
n X n X
Primary Water Quality for Outdoor Bathing notified under the E(P) Rules, 1986 >5 mg/L | 6.5-8.5 =9 N <G
y y g ’ 9L | 09909 g/l | MPN/L0OML | MPN/10OML
KERAL Non-
1154 |RIVER CHALAKUDY AT PULIKKAKADAVU, THRISSUR CHALAKUDY A 65]7.8 64|77 1.012.2\ 84 12100 | 10 | 400 | 0o oiving
KERAL Non-
1155 |RIVER KARAMANA AT MOONNATTUMUKKU, KERALA KARMANA A 0.5/6852|7.9 1.119.014900115000| 1.8 | 18 | 0 0ving
KERAL Non-
1156 |RIVER PAMBA AT CHENGANNUR, ALAPPUZHA PAMBA A 5868160167 1.011.01 100 | 150 | 1.8 | 18 | o 0 oving
KERAL .
1207 |RIVER KABANI AT MUTHANKARA, WAYANAD KABANI A 611806573 1.0/14)| 15 | 70 | 18| 20 | Complying
KERAL Non-
1208 |RIVER BHAVANI AT ELACHIVAZHY, PALAKKAD BHAVANI A 6.218064/81 1.0|1.7) 1.8 11000 | 1.8 | 120 | 0o oiving
KERAL Non-
1338 |RIVER PERIYAR AT SEWAGE DISCHARGE POINT,ALUVA, ERNAKULAM PERIYAR A 56|8516.3|7.4 1.0/2.8) 790 | 5800 | 48 | 1700 o oiving
KERAL Non-
1339 |RIVER MEENACHIL AT KIDANGOOR, KOTTAYAM MEENACHIL A 6.0/8057169 1.0|1.1) 18 | 340 | 18 | 18 | o 0 oving
KERAL Non-
1340 |RIVER MANIMALA AT KALLOOPARA, KERALA MANIMALA A 6.717.9 6879 15143 1.8 11200 | 18 | 310 | o oiving
KERAL Non-
1341 |RIVER PAMBA AT THAKAZHY, KERALA PAMBA A 461656168 1.0|1.5) 58 | 100 | 18 | 18 | 0o oiving
KERAL Non-
1342 |RIVER ACHANKOVIL AT THUMPAMON ACHANKOVIL A 52|74 64|84 1.012.4)\ 160 | 320 | 18 |\ 18 | o o ing
KERAL :
1384 |RIVER MANIMALA AT THONDRA, KERALA MANIMALA A 6.2|79165/7.6 1.0/129] 1.8 | 800 | 1.8 | 200 | Complying
KERAL Non-
9|81l65/7.3 1.0/33] 100 | 4 18 | 1. .
1442 |RIVER VAMANAPURAM AT VAMANAPURAM, THIRUVANANTHAPURAM VAMANAPURAM A 591816573 1.013.3) 100 | 490 | 18 |\ 18 | o oiving
KERAL Non-
1443 |RIVER ACHANKOVIL AT CHENNITHALA, ALAPPUZHA ACHANKOVIL A 461806287 10121 8 | 260 | 1.8 | 160 | 0o o1ing
KERAL Non-
1563 [RIVER NEYYAR AT AMARAVILA NEYYAR A 45|74 |63/75 10125 100 | 1800 | 1.8 | 18 | 0o oving
KERAL )
1564 |RIVER ITHIKKARA KERALA THIKKARA N 6.1|84(66/82 1.0{24|110 | 200 | 1.8 | 1.8 | Complying
KERAL Non-
1565 |RIVER PAMBA DOWN, KERALA PAMBA A 45161160166 10/16] 90 | 120 | 1.8 1 20 | 01 ing
KERAL 1 651807377 1.0/20] 24 | 70 | 1.8 | 38 | Complyin
1566 |RIVER THIRURANGADY, KERALA KADALUNDY A Sl R KR A b : piying
KERAL Non-
1567 |RIVER KUTTIYADY ESTATE, KERALA KUTTIYADY A 7.619.5160/7.2 1.011.0\ 91 2100 | 1.8 | 100 | oo oing
KERAL Non-
1568 |RIVER MAHE AT VALAYAM, KOZHIKODE MAHE A 689316372 1.0/1.0) 810 | 6800 | 1.8 | 100 | o 0 oiving
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aJdl I Fecal
Dissolve =ee Streptococc
So on | BOD | Coliform pi
L) | (MPN/1OOML
S Monitoring Location Name Of WaterBody SIS (mglL) rmeis) (MPN/100ml
Code Name ) ) Compliance
A A Status
Min | Max ll [y hall [y Min | Max | Min | Max
n X n X
Primary Water Quality for Outdoor Bathing notified under the E(P) Rules, 1986 >5 mg/L | 6.5-8.5 =9 N <G
y y g ’ 9L | 09909 g/l | MPN/L0OML | MPN/10OML
KERAL Non-
1569 |RIVER KUPPAM THALIPARAMBA, KERALA KUPPAM A 87178 57|75 1.012.8)| 40 | 500 | 10 | 60 | 0o ving
KERAL Non-
1570 |RIVER NILESWARAM NEAR NILESWARAM BRIDGE AT HOSDURG, KASARAGOD NILESWARAM A 40| 77163174 101241 43 | 212 | 181 60 | 0 ing
KERAL Non-
1571 |RIVER KARYANKODE AT KAKKADAVU KARYANKODE A 6.7|7816117.9 1.0123) 48 | 272 | 18 | 50 | ) 0oiving
KERAL Non-
1572 |RIVER CHANDRAGIRI AT PADIYATHADKA CHANDRAGIRI A 56|78 64|7.7 1.011.8) 43 | 280 | 18 | 8L | o oving
KERAL Non-
1573 |RIVER CHITHRAPUZHA AT IRUMPANAM, KERALA CHITHRAPPUZHA A 1.5166162]80 1.214.0] 540 | 6300 | 70 | 790 | o\ iving
KERAL Non-
2284 [RIVER NEYYAR AT ARUVIPURAM NEYYAR A 52|81163|7.4 1.0/2.4) 400 | 1800 | 1.8 | 18 | o 0 oiving
KERAL Non-
2285 [RIVER MAMOM AT MAMOM BRIDGE MAMOM A 6.1/8816.0)7.4 1.0/3.4) 400 | 1500 | 1.8 | 18 | o 0 oving
KERAL Non-
2286 |RIVER AYIROOR AT AYIROOR BRIDGE AYIROOR A 5118164|76 1.013.2) 310 | 2000 | 18 | 18 | 0o oiving
KERAL Non-
2287 |RIVER ITHIKKARA AT ITHIKKARA ITHIKKARA A 52786583 13134 120 | 300 | 10 | 40 | 0o oiving
KERAL Non-
2288 |RIVER PALLICKAL AT NELLIMUKAL PALLICKAL A 5818161184 1.012.9) 120 | 210 | 18 | 18 | o 0 ing
KERAL :
2289 |RIVER KARUVANNURR AT KARUVANNUR BRIDGE KARUVANNUR A 528416680 1.0/24] 49 | 490 | 1.8 | 31 | Complying
KERAL Non-
2290 |RIVER PUZHACKAL AT PUZHACKAL BRIDGE PUZHACKAL A 52117656183 1.0128)| 1.8 | 400 | 18 | 31 | 0o oiving
KERAL )
2291 |RIVER KECHERI AT VADAKKANCHERY BRIDGE KECHERI A 55|8265/84 1.0/30)| 1.8 | 490 | 1.8 | 60 | Complying
KERAL Non-
2292 |RIVER TIRUR AT THALAKKADATHUR BRIDGE, MALAPPURAM TIRUR A 3216872\ 7.7 1.0128) 43 | 79 | 8 | 3L | 0 iving
KERAL )
2293 |RIVER KADALUNDI AT HAJIRAPPALLY KADALUNDY A 6.3|807.2/7.8 1.0/1.9] 40 | 110 | 12 | 40 | Complying
KERAL Non-
2294 |RIVER KALLAYI AT KALLAYI BRIDGE, KOZHIKODE KALLAI A 2.9 |7616.9|7.9 1.0]5.24000184000) 100 | 2500 | (0 01ing
KERAL :
2295 |RIVER KORAPUZHA AT KANAYANKODE CORAPUZHA A 5418016675 1.0/1.3] 40 | 2400 | 1.8 | 130 | Complying
KERAL Non-
2296 |RIVER THALASSERY AT PATHIPALAM THALLASSERY A 42181 \57|7.1 10129 40 | 600 | 10 | 60 | oo oing
KERAL Non-
2297 |RIVER ANCHARAKANDY AT MERUVAMBAYI ANCHARAKANDY A 45178160179 101301 40 | 120 | 10 | 49 | 0 ing
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&QJl = Fecal
Dissolve =ee Streptococc
So on | BOD | Coliform pi
L) | (MPN/1OOML
S Monitoring Location Name Of WaterBody SIS (mglL) rmeis) (MPN/100ml
Code Name ) ) Compliance
A A Status
Min | Max ll [y hall [y Min | Max | Min | Max
n X n X
Primary Water Quality for Outdoor Bathing notified under the E(P) Rules, 1986 >5 mg/L | 6.5-8.5 =9 N <G
y y g ’ 9L | 09909 g/l | MPN/L0OML | MPN/10OML
KERAL Non-
2298 [RIVER KUPPAM AT RAYAROM KUPPAM A 8.717.6 57|76 1.011.7) 40 | 600 | 10\ 49 | 0o oiving
KERAL Non-
2299 |RIVER RAMAPURAM AT RAMAPURAM BRIDGE RAMAPURAM A 26| 75154182 1.0/28) 49 | 600 | 10 | 49 | oo oving
KERAL Non-
2300 |RIVER PERUVAMBA AT CHANDAPURA PERUVAMBA A 3.7\ 76154172 1.01321 30 | 100 | 10 | 20 | oo oiving
KERAL Non-
2301 |RIVER KAVVAI AT KUTTIYOL PALAM KAVVAI A 36180120/ 7.4 1.012.5) 31 | 310 | 10| 20 | 0o oiving
KERAL )
2302 |RIVER NILESWARAM AT NAMBIARKAL DAM NILESWARAM A 5017716576 1.0125) 33 | 196 | 1.8 | 40 | Complying
KERAL Non-
2303 |RIVER PULLUR AT PULLUR BRIDGE PULLUR A 44| 78155177 10133] 17 | 320 | 1.8 1 100 | 0 ing
KERAL Non-
2304 |RIVER MOGRAL AT MOGRAL BR. MOGRAL A 207916277 1.0123) 70 | 210 | 10 | 50 | oo oiving
KERAL Non-
2305 |[RIVER SHIRIYA AT ANGADIMOGARU SHRIYA A 6.018660/79 1.012.5) 48 | 260 | 18 | 8L | 0o oving
KERAL Non-
2306 |RIVER UPPALA AT UPPALA BR. UPPALA A 25178 62|77 1.012.4)\ 63 | 140 | 10 | 40 | oo ing
KERAL )
2307 |RIVER MANJESWARAM AT BAJRAKKARA BR. MANJESWAR A 6.317.9/66/78 1.012.3| 26 | 200 | 1.8 | 49 | Complying
KERAL Non-
2319 [RIVER ANCHARAKANDY AT ANCHARAKANDY ANCHARAKANDY A 6.3| 74120172 1.012.71 40 | 310 | 10 | 30 | o0 ooiving
KERAL Non-
2326 |RIVER KORAYAR NEAR NARAGAMPALLY BRIDGE AT KANJIKODE, PALAKKAD KORAYAR A 031777383 1.012.6\ 1.8 | 700 | 18 | 8L | o oiving
KERAL )
2331 |RIVER BHARATHAPUZHA AT KUTTIPPURAM BHARATHAPUZHA A 58175/66/80 1.0/2.1)| 1.8 | 1800 | 1.8 | 310 | Complying
KERAL )
2332 |RIVER BHARATHAPUZHA AT PATTAMBI BHARATHAPUZHA A 6.017.7/66/80 1.0/2.2| 100 | 810 | 1.8 | 260 | Complying
KERAL Non-
2333 [RIVER PERIYAR AT MUPPATHADAM PERIYAR A 5576165196 1.011.9) 310 | 4100 | 40 11500 o 00 1ing
KERAL Non-
2334 [RIVER PERIYAR AT PATHALAM PERIYAR A 5178161198 1.0126 200 | 7000 | 70 11000 o 0 0ing
KERAL Non-
2335 |RIVER PERIYAR AT KALAMASSERY PERIYAR A 53|79 6594 1.02.4) 470 | 9200 | 32 1600 | oo oo
KERAL Non-
2336 |RIVER PERIYAR AT PURAPPALLIKADAVU PERIYAR A 601806888 1.0|1.5) 63 | 5800 | 24 | €30 | o0 ing
KERAL Non-
2337 |RIVER KADAMBRAYAR AT BRAHMAPURAM KADAMBAYAR A 1.2151 /6383 1.7/36) 84 |13000] 10 | 460 | o 0 1ing

66



o) ~wd~
aJdl J Fecal
Dissolve =ee Streptococc
So on | BOD | Coliform pi
L) | (MPN/1OOML
S Monitoring Location Name Of WaterBody SIS (mglL) rmeis) (MPN/100ml
Code Name ) ) Compliance
A A Status
Min | Max ll [y hall [y Min | Max | Min | Max
n X n X
Primary Water Quality for Outdoor Bathing notified under the E(P) Rules, 1986 >5 mg/L | 6.5-8.5 =9 N <G
y y g ’ 9L | 09909 g/l | MPN/L0OML | MPN/10OML
KERAL Non-
2338 |RIVER KADAMBRAYAR AT MANCKAKADAVU KADAMBAYAR A 1817.3163|7.4 1.713.2] 630 | 4300 | 63 | 840 | o 1 1ving
KERAL .
3458 |RIVER KARAPUZHA DAM AT WAYANAD KARAPUZHA A 668216576 1.0|1.5) 4 | 32 | 18 49 | Complying
KERAL :
3459 |RIVER MANIYANKODE PUZHA AT MANIYANKODE BRIDGE, WAYANAD MANIYANKODE PUZHA |A 6.0)76165/78 1.0/1.4] 10 | 63 | 2 | 40 | Complying
KERAL Non-
3460 |RIVER KALPATHI PUZHA AT KALPATHI, PALAKKAD KALPATHI PUZHA A 4278|7083 10129 1.8 | 810 | 1.8 | 100 | 00 oving
KERAL Non-
3464 |RIVER CHALIYAR AT NILAMBUR, MALAPPURAM CHALIYAR A 7.619.2168/7.9 1.011.0)1000] 4800 | 10 | 490 | oo o1ing
KERAL Non-
3465 |RIVER ACHANKOVIL AT KALLARAKADAVU, PATHANAMTHITTA ACHANKOVIL A 42172164182 10129] 100 | 310 | 1.8 1 30 | 0 ing
KERAL Non-
3466 |RIVER ACHANKOVIL AT PANDALAM ACHANKOVIL A 53|75168/7.8 1.0/38) 110 | 200 | 1.8 | 18 | o 0 oving
KERAL Non-
3468 |RIVER PERIYAR AT KWA INTAKE, ALUVA PERIYAR A 6.218065/7.9 1.011.9) 100 | 4000 | 17 | €30 | 0o 01ing
KERAL Non-
3471 |RIVER KARAMANA AT ARUVIKARA, THIRUVANANTHAPURAM KARAMANA A 6.1]81/56/72 1.012.6| 100 | 700 | 18 |\ 18 | 0o oiving
KERAL Non-
3473 |RIVER VALAPATTANAM AT PARASSINIKADAVU, KANNUR VALAPATTANAM A 47|72 \61)78 10132} 51 | 500 | 10 | 70 | oo ing
KERAL Non-
5169 |RIVER KAKKAD AT KAKKAD ,KANNUR KAKKAD A 1.317.8 /57180 1.0148| 79 | 600 | 10 | €0 | o 0 1ving
CHERUVATHUR - MADAKKARA HARBOUR AT CHERUVATHUR PANCHAYATH KERAL Non-
5171 |[KASARAGOD MADAKKARA A 21\ 78170/78 1.0125) 94 | 410 Complying
KERAL Non-
5176 |RIVER KANAMPUZHA IN KANNUR MUNCIPALITY ANCHARAKANDY A 37184167180 11148 450 | 790 Complying
KERAL Non-
5177 |AZHEEKAL PORT, AZHEEKODE,KANNUR VALAPATTANAM A 82| 7270183 21121 310 | 810 Complying
KERAL Non-
5191 |RIVER PAMBA NEAR THOTTAPPALLY HARBOUR, ALAPPUZHA PAMBA RIVER A 4517268 82 1.8 | 1000 Complying
KERAL Non-
5192 |[BEYPORE PORT, KOZHIKODE CHALIYAR A 531807017.6 1.0)128) 40 | 4500 Complying
KERAL Non-
5193 |[AZHIKODE FERRY, KODUNGALLUR, THRISSUR PERIYAR RIVER A 088116684 1.0/64) 18 | 800 Complying
KERAL Non-
5195 |RIVER KARAMANA AT THIRUVALLOM, THIRUVANANTHAPURAM KARAMANA RIVER A 211656173 22/7.2\1800) 3900 | 18 | 18 | 0o oving
KERAL Non-
5197 |RIVER KILLIYAR AT MARUTHAMKUZHI BRIDGE, THIRUVANANTHAPURAM KILLIYAR RIVER A 49180161169 10133 300 | 2400 | 1.8 | 18 | 0\ ing
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Y74
aJdl O Fecal
Dissolve =ee Streptococc
So on | BOD | Coliform pi
L) | (MPN/1OOML
S Monitoring Location Name Of WaterBody SIS (mglL) rmeis) (MPN/100ml
Code Name ) ) Compliance
A A Status
Min | Max ll [y hall [y Min | Max | Min | Max
n X n X
Primary Water Quality for Outdoor Bathing notified under the E(P) Rules, 1986 >5 mg/L | 6.5-8.5 =9 N <G
y y g ’ 9L | 09909 g/l | MPN/L0OML | MPN/10OML
KERAL | 54180 |6.7|82 1.0{2.2] 120 | 390 | 1.8 | 110 | Complyin
5202 |RIVER KALLADA AT KULATHUPUZHA, KOLLAM KALLADA A il R Rl R ke : piyIng
KERAL Non-
5203 |RIVER KALLADA AT MUNDROTHURUTH, KOLLAM KALLADA A 44179163186 101311 130 | 290 | 1.8 | 31 | 0 ing
KERAL Non-
5204 |RIVER ITHIKKARA AT KALLADATHANNI, KOLLAM KAKKAD RIVER A 5979162184 1.0135) 89 | 200 | 18 | 18 | o\ 0 oving
KERAL Non-
5205 [RIVER PAMBA AT MUNNAR, PATHANAMTHITTA PAMBA RIVER A 47163 |61)67 1.0|1.4) 40 | 140 | 18 | 18 | 0o oiving
KERAL Non-
5206 |RIVER VARATTAAR AT ARATTUKADAVU, ALAPPUZHA VARATTAAR RIVER A 8.217.7/64/81 1.0134) 1.8 | 910 | 18 | 310 | 0o oiving
KERAL Non-
5207 |RIVER PAMBA AT VEEYAPURAM, ALAPPUZHA PAMBA RIVER A 4117816674 10143] 1.8 | 1000 | 1.8 | 400 | 0 ing
KERAL Non-
5209 |RIVER PERIYAR AT PANAMKUTTY BRIDGE, IDUKKI PERIYAR RIVER A 7.0 184165/ 7.7 1.212.7) 100 | 2600 | 1.8 | 810 | 0 oiving
KOTHAMANGALAM KERAL Non-
5210 |RIVER KOTHAMANGALAM AT KOOROOR THODU, ERNAKULAM RIVER A 55|79 57165 1.0|54) 1.8 1 94 | 18| 390 | 0o iving
KERAL 10. Non-
5211 |RIVER MUVATTUPUZHA AT PERUVAMMUZHI BRIDGE, ERNAKULAM MUVATTUPUZHA RIVER |A 6418661165 1.01°, | 1.8 1 49 | 18| 340 | 0 olving
KERAL Non-
5213 |RIVER PUZHAKKAL AT PANCHIKKAL CANAL, THRISSUR PUZHAKKAL RIVER A 5218264189 1.0128| 1.8 | 500 | 18 | 40 | oo ing
KERAL Non-
5214 |RIVER WADAKKANCHERY AT WADAKKANCHERY PALAM,THRISSUR WADAKKANCHERY A 567916887 1.0129) 18 | 500 | 1.8 | 31 | 00 oving
KERAL :
5215 [RIVER CHITTURPUZHA AT CHITTUR BRIDGE, PALAKKAD CHITHRAPPUZHA A 6.3|7.67.1/82 1.0/1.9| 100 | 400 | 1.8 | 300 | Complying
KERAL Non-
5216 |RIVER KANNADIPPUZHA AT THIRUNELLAYI BRIDGE, PALAKKAD KANNADIPPUZHA A 45| 7.7\70/82 1012.7) 1.8 | 1800 | 1.8 | 200 | 0o o1ing
KERAL Non-
5217 |RIVER NELLIPUZHA AT NELLIPUZHA BRIDGE, MANNARKKAD, PALAKKAD RIVER NELLIPUZHA A 59|78 64|78 1.012.1) 1.8 | 1100 | 1.8 | 120 | 00 oving
KERAL )
5218 |RIVER KUNTHIPUZHA AT MANNARKKAD, PALAKKAD RIVER KUNTHIPUZHA  |A 647816878 1.0/1.9] 100 | 1200 | 1.8 | 200 | Complying
KERAL Non-
5220 |RIVER TIRUR AT NADUVILANGADI TIRUR A 30165170176 1.01291 27 | 84 | 12 | 47T | o0 0oving
KERAL Non-
5221 |RIVER IRUVAZHINJI AT CHEPPILANKODE, KOZHIKODE RIVER IRUVAZHINJI A 031826170 1.011.0) 400 | 3800 | 30 | 310 | 00 o1ving
KERAL Non-
5222 |RIVER IRUVAZHINJI AT MUKKAM BRIDGE, KOZHIKODE RIVER IRUVAZHINJI A 6.018263/69 1.0/1.0| 910 | 5800 | 1.8 | 240 | o o1ing
KERAL Non-
5223 |RIVER IRUVAZHINJI AT KUTTIPALAKAL, KOZHIKODE RIVER IRUVAZHINJI A 6.919516.37.1 1.011.0) 700 | 4900 | 1.8 | 700 | o oiving
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Lo Y ~w dw 4
y 4o N BN | Fecal
Dissolve =ee Streptococc
402 pH BOD Coliform :
L) | (MPN/1OOML
S Monitoring Location Name Of WaterBody SIS (mglL) rmeis) (MPN/100ml
Code Name ) ) Compliance
A A Status
Min | Max ll [y hall [y Min | Max | Min | Max
n X n X
Primary Water Quality for Outdoor Bathing notified under the E(P) Rules, 1986 >5 mg/L | 6.5-8.5 =9 N <G
y y g ’ 9L | 09909 g/l | MPN/L0OML | MPN/10OML
KERAL 1000 [ 79000 Non-
5224 [RIVER KALLAYI AT MOORIYADU, KOZHIKODE KALLAYI A 2818116978 1.013.0)\ "1 g | 400120000 o ving
KERAL Non-
5225 |RIVER KALLAYI AT KOTHI BRIDGE, KOZHIKODE KALLAYI A 42181170180 1.0)3.0| 100 |70000| 1.8 | 700 | o\ ing
KERAL :
5226 |RIVER PAPANASINI AT THIRUNELLY, WAYANAD RIVER PAPANASINI A 6.8|79165/76 1.011.21 6 | 94 | 18| 31 | Complying
KERAL .
5227 |RIVER KALINDI AT BAVALI, WAYANAD RIVER KALINDI A 6.017.9/6578 1.011.2\ 6 | 41 | 18| 26 | Complying
KERAL )
5228 |RIVER KABANI AT MUTHANGA,WAYANAD RIVER KABANI A 621786577 1.0118) 4 | 55 | 18| 31 | Complying
KERAL Non-
5231 |RIVER KAVVAYI AT KANKOL, KANNUR KAVVAYI RIVER A 41168155177 101221 40 | 600 | 10 | 20 | 0 ing
KERAL Non-
5232 |RIVER PERUVAMBA AT PERUMBA BRIDGE, KANNUR PERUVAMBA RIVER A 4578155176 10128] 40 | 400 | 10 | 30 | 0 ing
KERAL Non-
5233 |RIVER RAMAPURAM AT KAPPUNGAL, KANNUR RAMAPURAM A 51178 55|72 1.011.7) €0 | 320 | 10 | 20 | 0o oiving
KERAL Non-
5234 [RIVER KUPPAM AT UROOTERI, KANNUR KUPPAM RIVER A 61]7.1/64|75 1.012.0\ 40 | 150 | 10 | 10 | 0o oiving
KERAL Non-
5235 |RIVER VALAPATTANAM AT PAVANNUR, KANNUR VALAPATTANAM A 6.319.3 55|76 1.012.9) 40 | 490 | 10 |\ 20 | oo oing
KERAL Non-
5236 |RIVER THALASSERY AT ERANJOLI PALAM, KANNUR THALASSERY A 42173160176 101371 49 | 500 | 10 | 8L | o ing
KERAL Non-
5237 |RIVER KAKKAD AT VARANAM KADAVU BRIDGE, KANNUR KAKKAD A 42)73\60/76 10140/ 6 | 600 | 10 | 60 | 0o ing
KERAL Non-
5238 |RIVER ANCHARAKANDY AT ODAKADAVU BRIDGE, KANNUR KAKKAD RIVER A 56179 60/7.3 1.012.8) 40 | 350 | 10 | 30 | 0o oing
KERAL Non-
5239 [VALAPATTANAM RIVER AT IRRITY BRIDGE,KANNUR VALAPPATANAM RIVER |A 63178 |58/7.9 1.013.3) 40 | 300 | 10 |\ 20 | oo oiing
KERAL Non-
5240 |THALASSERY RIVER AT KUNDUCHIRA, KANNUR THALASSERRY A 53| 77156/ 7.4 1.2/138) 40 | 490 | 10 | 60 | oo oiving
KERAL Non-
5241 [THALASSERY RIVER AT KODUVALLY, KANNUR THALASSERRY A 24169164182 1.113.7) 40 | 600 | 1.8 | 50 | 00 oiving
KERAL :
5242 | PALLANGODE BRIDGE AT PUTHIYAMBALAM, KASARAGOD CHANDRAGIRI A 617816578 1.0123] 31 | 220 | 1.8 | 40 | Complying
KERAL Non-
5243 [CHANDRAGIRI RIVER AT CHANDRAGIRI BRIDGE, KASARAGOD CHANDRAGIRI A 5117862/78 1.012.5) 81 | 232 | 10 | 60 | 00 oing
KERAL Non-
5244 | MADHUR BRIDGE NEAR MADHUR SRI SIDHIVINAYAKA TEMPLE, KASARAGOD MOGRAL A 4878162180 10/26| 60 | 236 | 10 | 60 | 0 g
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NET7Q
aJdl O Fecal
Dissolve Fecal Streptococc
do2 | pu | BOD | Coliform pi
/L) [(MPN/100ML
STN Monitoring Location Name Of WaterBody State (mg/L) (mg/L) |( (MPN/100ml
Code Name ) ) Compliance
: : Status
Min | Max Mi' Ma | Mi| Ma Min | Max | Min | Max
n|{x|nj|x
Primary Water Quality for Outdoor Bathing notified under the E(P) Rules, 1986 >5 mg/L | 6.5-8.5 <3 < 2500 < 500
y y g ’ 9L | 09909 g/l | MPN/L0OML | MPN/10OML
KERAL Non-
5245 |MANJESHWAR RIVER AT BANGRA-MANJESHWAR BRIDGE,HOSDURG, KASARAGOD |[MANJESHWAR RIVER A 2918066/ 7.8 1.012.4) 84 | 200 | 20 60 Complying
1001 KERAL Non-
6 RIVER PAMBA U/S PAMBA A 6372161178 1.0]10] 84 430 18 10 Complying
1001 KERAL Non-
- RIVER PAMBA D/S PAMBA A 6.2|6.9(6.1|7.3 1.0/1.0| 120 | 2000 | 1.8 | 58 Complying
LOCATION WISE RIVER WATER QUALITY STATUS FOR KERALA - 2023
Fecal
Dissolve Fecal Streptococ
402 bH BOD Coliform pci
. . /L) [(MPN/100ML
STN Monitoring Location Name Of Water Body State (mgl/L) (mg/L) |( (MPN/100ml .
Code Name ) ) Compliance
- - Status
Min | Max Mi Ma | Mi Ma Min | Max | Min | Max
ni{x|n|x
. . . o <3 < 2500 <500
Primary Water Quality for Outdoor Bathing notified under the E(P) Rules, 1986 >5 mg/L | 6.5-8.5 mg/L | MPN/L0OML |MPN/100ML
KERAL Non-
2297 RIVER ANCHARAKANDY AT MERUVAMBAYI ANCHARAKANDY A 5718553/78/10/30| 100 | 220 10 20 Complying
KERAL Non-
2319 RIVER ANCHARAKANDY AT ANCHARAKANDY ANCHARAKANDY A 59|78155/7.111.013.5) 100 | 490 10 49 Complying
KERAL Non-
5176 RIVER KANAMPUZHA IN KANNUR MUNCIPALITY ANCHARAKANDY A 28|79163|7.711.014.2) 170 | 540 Complying
KERAL Non-
1154 RIVER CHALAKUDY AT PULIKKAKADAVU, THRISSUR CHALAKUDY A 6.1]736.6/89/1.0128) 5 2000 8 400 Complying
KERAL .
1572 | RIVER CHANDRAGIRI AT PADIYATHADKA CHANDRAGIRI A |89|78|68/82]10/22) 100 380 | 2 | 79 | Complying
KERAL Non-
5216 RIVER KANNADIPPUZHA AT THIRUNELLAYI BRIDGE, PALAKKAD KANNADIPPUZHA A 53|76176/84)13/3.2 2 400 2 40 Complying
KERAL Non-
2289 RIVER KARUVANNUR AT KARUVANNUR BRIDGE KARUVANNUR A 47/7366/86/1.012.9 2 310 2 2 Complying
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Y70
&l J Fecal
Dissolve =ee Streptococ
402 bH BOD Coliform ci
L) | (MPN/10OML
STN Monitoring Location Name Of Water Body Sl (mg/L) (mg/L) |( (MPN/100ml .
Code Name ) ) Compliance
- Status
Min [ Max AT ey T L Min | Max | Min | Max
n X n X
. . . — <3 <2500 <500
> .0-0.
Primary Water Quality for Outdoor Bathing notified under the E(P) Rules, 1986 5 mg/L | 6.5-8.5 mg/L | MPN/10OML |MPN/L0OML
1571 KERAL| 63|76 |7.1]85(10]26] 2 | 210 | 2 | 63 | Complyin
RIVER KARYANKODE AT KAKKADAVU KARYANKODE A o B K had R ks plying
KERAL Non-
2291 2 |VER KECHERI AT VADAKKANCHERY BRIDGE KECHERI A |21 77|61182110/129) 2 1 400 | 2 2 oo ing
KERAL Non-
1570 £ |VER NILESWARAM NEAR NILESWARAM BRIDGE AT HOSDURG, KASARAGOD NILESWARAM A |38 73|64 7.7110027) 2 1 390 |2 79 o ing
KERAL Non-
2302 | D IVER NILESWARAM AT NAMBIARKAL DAM NILESWARAM A |21 7562801101261 2 | 240 | 2 | 49 | oo ing
KERAL Non-
2288 | DIVER PALLICKAL AT NELLIMUKAL PALLICKAL A |64)8616381/1.01211 58 | 150 | 2 | 20 | oo ing
KERAL .
1156 | 2 IVER PAMBA AT CHENGANNUR, ALAPPUZHA PAMBA A |62]68(65/74/10/1.0) 70 | 130 | 2 | 2 | Complying
KERAL Non-
2335 | RIVER PERIYAR AT KALAMASSERY PERIYAR A |42]68(6419010)29) 110 3200 | 43 | 200 | oo ing
KERAL Non-
2336 | DIVER PERIYAR AT PURAPPALLIKADAVU PERIYAR A |>°|7666/81/1.012.9) 170 | 7000 | 17 1 200 | oo ing
KERAL Non-
3468 | D IVER PERIYAR AT KWA INTAKE, ALUVA PERIYAR A |>4|76]65/9.8/1.0120) 84 | 2000 | 10 | 410 | o g
KERAL Non-
2300 2 |VER PERUVAMBA AT CHANDAPURA PERUVAMBA A %3] 78|53|70/10/38) 79 | 400 | 10 | 20 | oo ing
KERAL .
2303 2 IVER PULLUR AT PULLUR BRIDGE PULLUR A |70]80|68/78/10/1.2) 2 | 310 | 2 | 40 | Complying
KERAL Non-
2318 | D IVER VALAPATTANAM AT PAZHASSI RESERVOIR, KANNUR VALAPATTANAM A |08|8115517.5/1.21261 79 | 400 | 10 1 20 | oo ing
KERAL Non-
1342 | RIVER ACHANKOVIL AT THUMPAMON ACHANKOVIL A |49 7616579101301 1701 350 | 2 | 20 | oo ing
KERAL Non-
1443 | 2 IVER ACHANKOVIL AT CHENNITHALA, ALAPPUZHA ACHANKOVIL A |20]70|61182/10/21) 1701 240 | 2 | 20 | oo ing
KERAL Non-
3465 | 2 IVER ACHANKOVIL AT KALLARAKADAVU, PATHANAMTHITTA ACHANKOVIL A |61]74|64|82/10/1.7) 120 | 330 | 2 | 80 | oo ing
KERAL .
3466 | o IVER ACHANKOVIL AT PANDALAM ACHANKOVIL A |53 74|687.9/1.0128) 79 | 210 | 2 | 2 | Complying
KERAL Non-
2286 | DIVER AYIROOR AT AYIROOR BRIDGE AYIROOR A |1 7816117.3/1.012.71 7901 2000 2 |2 | oo ing
KERAL .
2328 | £ IVER BHARATHAPUZHA RSVR AT MALAMPUZHA BHARATHAPUZHA A |67]76|72|79/10/30) 2 | 310 | 2 | 40 | Complying
KERAL Non-
2331 | £ IVER BHARATHAPUZHA AT KUTTIPPURAM BHARATHAPUZHA A |35]82|7:317.9/10/3.7) 100 | 490 | 2 | 160 | oo ing
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YaYLON
DOV Fecal
Dissolve =ee Streptococ
o on | BOD | Coliform ‘li
L) | (MPN/10OML
STN Monitoring Location Name Of Water Body Sl (mg/L) (mg/L) |( (MPN/100ml .
Code Name ) ) Compliance
Status
Min [ Max AT ey T L Min | Max | Min | Max
n X n X
. . . — <3 <2500 <500
> .0-0.
Primary Water Quality for Outdoor Bathing notified under the E(P) Rules, 1986 5 mg/L | 6.5-8.5 mg/L | MPN/10OML |MPN/L0OML
KERAL Non-
2332 | RIVER BHARATHAPUZHA AT PATTAMBI BHARATHAPUZHA A |8°)83]73/80/1.0139) 2 | 400 | 2 | 200 | oo ing
KERAL .
1208 | 2 |VER BHAVANI AT ELACHIVAZHY, PALAKKAD BHAVANI A |71]83|76/81110/24) 2 | 400 | 2 | 60 | Complying
KERAL Non-
20 |RIVER CHALIYAR AT KOOLIMADU CHALIYAR A |60]8016417.7/10/1.0) 100 | 5400 | 10 | 540 | oo ing
KERAL Non-
21 \RIVER CHALIYAR AT CHUNGAPALLY CHALIYAR A |81 79|58 7.7/1.011.01 90 | 4900 2 | 430 | o ing
KERAL Non-
3464 | DIVER CHALIYAR AT NILAMBUR, MALAPPURAM CHALIYAR A |6€80165/7.6/1.011.1)310 17000 2 | 700 | o0 ing
KERAL Non-
5192 2 IVER CHALIYAR BEYPORE PORT, KOZHIKODE CHALIYAR A |#3|77|64]8211.0128) 10 | 2100 Complying
KERAL .
5242 oAl L ANGODE BRIDGE AT PUTHIYAMBALAM, KASARAGOD CHANDRAGIRI A |70]78|67|81110/1.7) 32 | 430 | 4 | 70 | Complying
KERAL Non-
5243 | CHANDRAGIRI RIVER AT CHANDRAGIRI BRIDGE, KASARAGOD CHANDRAGIRI A |21 79|667.7/1.01251 100 | 5000 2 | 1200 oo g
KERAL Non-
1573 | RIVER CHITHRAPUZHA AT IRUMPANAM, KERALA CHITHRAPPUZHA A |07)67]64]9.1/1.0148)1100] 7800 | 100 | 1000 o i
KERAL .
5215 2 IVER CHITTURPUZHA AT CHITTUR BRIDGE, PALAKKAD CHITHRAPPUZHA A |59]76|7884111)30) 2 | 490 | 2 | 60 | Complying
KERAL Non-
1564 | 2 IVER ITHIKKARA KERALA ITHIKKARA A |64]74|64/81110/26) 1501 200 | 2 |\ 2 oo ing
KERAL .
2287 | A A AT [THIKKARA THIKKARA A |51]69(7.1]7.8]10[29| 220 | 480 | 20 | 100 | Complying
1207 KERALI 61177 65|73|10(12] 8 | 130 | 2 | 58 | complyin
RIVER KABANI AT MUTHANKARA, WAYANAD KABANI A ol A Rl K el B Plying
KERAL .
5229 | 2 IVER KABANI AT BANASURA SAGAR DAM AT KALPETTA WAYANAD KABANI A |56]81165/75/10/16) 2 | 79 | 2 | 46 | Complying
KERAL .
1566 | £ IVER KADALUNDI AT THIRURANGADY, KERALA KADALUNDI A |55|8268/7.8/1.0130) 20 | 280 | 2 | 120 | Complying
KERAL .
2293 | £ IVER KADALUNDI AT HAJIRAPPALLY KADALUNDI A |80|9066/7.6/1.0130) 20 | 250 | 2 | 49 | Complying
KERAL Non-
2337 | RIVER KADAMBRAYAR AT BRAHMAPURAM KADAMBAYAR A |08|586582/1.0150) 210 141000 70 17000 o i
KERAL Non-
2338 | £ IVER KADAMBRAYAR AT MANCKAKADAVU KADAMBAYAR A |12]52|64189)10)3.4) 400 | 3800 | 70 | 430 | oo ing
KERAL Non-
5237 | RIVER KAKKAD AT VARANAM KADAVU BRIDGE, KANNUR KAKKAD A |29]77|607412)4.4) 100 | 600 | 10 | 20 | oo ing
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N"EQA1
&JO 1 Fecal
Dissolve Fepal Streptococ
STN state | 492 | PH (rionD_) (M(I:D?\Illlflot)rg;/IL ci
Code Monitoring Location Name Of Water Body Name (mg/L) g ) (MPN/)lOOmI Eermliaee
Min [ Max R e B Min | Max | Min | Max Slalus
n|x|njx
Primary Water Quality for Outdoor Bathing notified under the E(P) Rules, 1986 >5 mg/L | 6.5-8.5 m<g?L MP<fo(())(())ML MP:I/?.CC))(())ML

5169 RIVER KAKKAD AT KAKKAD ,KANNUR KAKKAD KEiAL 211686.17.3/1.0/3.0] 200 | 400 10 20 Cori?)rl;ing
5204 | RIVER ITHIKKARA AT KALLADATHANNI, KOLLAM KAKKAD RIVER KEEAL 55|71)65/7.411.01201 130 | 200 | 2 | 31 | Complying
5238 RIVER ANCHARAKANDY AT ODAKADAVU BRIDGE, KANNUR KAKKAD RIVER KEEAL 6.3]78]55]7.4/10/39] 100 | 460 10 20 Co:c[))T);ing
42 RIVER KALLADA AT PERUMTHOTTAMKADAVU, PUNALOOR KALLADA KEEAL 6.118364)75/10/20] 120 | 430 2 31 Co:%?;;ing
5202 RIVER KALLADA AT KULATHUPUZHA, KOLLAM KALLADA KEEAL 3018364761064 200 | 5600 | 20 | 1280 Co:%?;;ing
5203 RIVER KALLADA AT MUNDROTHURUTH, KOLLAM KALLADA KEEAL 4416965/ 7.411.01364 210 | 310 20 49 Cor'?ﬁ([))rl]);ing
5224 RIVER KALLAYI AT MOORIYADU, KOZHIKODE KALLAYI KEEAL 0.714416.718.0)2.9 13?. 1300 48800 120 116000 Cor'?ﬁ([))rl]);ing
5225 RIVER KALLAYI AT KOTHI BRIDGE, KOZHIKODE KALLAYI KE,I:AL 1.117.06.7/80]10/4.7} 60 39800 20 | 2100 Co:(;rl]);ing
2294 RIVER KALLAYI AT KALLAYI BRIDGE, KOZHIKODE KALLAYI KEEAL 0.41°526.6/80)24 15- 2100 41800 210 120000 COI"\InC[))rI]);ing
3460 RIVER KALPATHI PUZHA AT KALPATHI, PALAKKAD KALPATHI PUZHA KEEAL 4817.3)74183\1331) 2 490 2 80 Co:'lf[))rl]);ing
1155 RIVER KARAMANA AT MOONNATTUMUKKU, KERALA KARAMANA KE,F:AL 0.4165166/7.6\25/7.3 11000 240001 2 2 Cor'?'l\([))rl]);ing
3471 RIVER KARAMANA AT ARUVIKARA, THIRUVANANTHAPURAM KARAMANA KE,F:AL 6.7180 6218810211 100 | 920 2 2 Coan([))rI]);ing
5195 RIVER KARAMANA AT THIRUVALLOM, THIRUVANANTHAPURAM KARAMANA KEEAL 41183165/7.5/1.015.22200| 8100 2 2 COI"\InC[))rI]);ing
5196 RIVER KARAMANA AT PEPPARA UPSTREAM, PEPPARA DAM, THIRUVANANTHAPURAM KARAMANA KEEAL 7.0181159/7.8/1.0/1.9 100 | 580 2 2 Co:'lf[))rl]);ing
3458 RIVER KARAPUZHA DAM AT WAYANAD KARAPUZHA KEEAL 6.1180162/7.3/10/15) 2 84 2 55 Cor'\rl:;rll;ing
2301 RIVER KAVVAI AT KUTTIYOL PALAM KAVVAI KEEAL 3.3178159/6.8)1.0/35/ 200 | 400 10 20 Cor':lﬁ([)JrI]);ing
5231 RIVER KAVVAI AT KANKOL, KANNUR KAVVAI KEEAL 45)6816.0)7.4)1.012.2) 150 | 310 10 20 Corl:lﬁc[;rl]);ing
5197 RIVER KILLIYAR AT MARUTHAMKUZHI BRIDGE, THIRUVANANTHAPURAM KILLIYAR RIVER KEEAL 6.3175]64]7.4/1.0/361100] 3300 2 2 Co:c[))rll);ing
2295 RIVER KORAPUZHA AT KANAYANKODE KORAPUZHA KEEAL 4516659/ 7.411.0136| 79 | 3400 2 220 Cor'\r|1(;)rl1);ing
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YO
£JJUL Fecal
Dissolve =ee Streptococ
doz2 | pu | BOD | Coliform ‘li
L) | (MPN/10OML
STN Monitoring Location Name Of Water Body Sl (mg/L) (mg/L) |( (MPN/100ml .
Code Name ) ) Compliance
- - Status
Min [ Max AT ey T L Min | Max | Min | Max
n X n X
. . . — <3 <2500 <500
> .0-0.
Primary Water Quality for Outdoor Bathing notified under the E(P) Rules, 1986 5 mg/L | 6.5-8.5 mg/L | MPN/10OML |MPN/L0OML
2326 KERAL | 53179 (79]84|10]28] 2 | 200 | 2 | 80 | Complyin
RIVER KORAYAR NEAR NARAGAMPALLY BRIDGE AT KANJIKODE, PALAKKAD KORAYAR A o B Kl Rl b ks plying
KOTHAMANGALAM KERAL Non-
5210 ¢ IVER KOTHAMANGALAM AT KOOROOR THODU, ERNAKULAM RIVER A |62]81162168/10/23) 3 | 70 | 2 | 380 | o0 ing
KERAL Non-
1569 | £ 1VER KUPPAM THALIPARAMBA, KERALA KUPPAM A |33]89(6017.3/10/36) 170 | 450 | 10 | 20 | oo ing
KERAL Non-
2298 | RIVER KUPPAM AT RAYAROM KUPPAM A |>6|7816017.4/1.0138) 79 | 250 | 10 1 20 | oo ing
KERAL Non-
5234 | RIVER KUPPAM AT UROOTERI, KANNUR KUPPAM RIVER A |26 78|587.2/1.01261 49 | 200 | 10 1 20 | oo ing
KERAL Non-
1567 | 2 IVER KUTTIYADY ESTATE, KERALA KUTTIYADY A |63]78(60178/10/1.0) 58 | 2200 | 2 | 94 | oo ing
KERAL Non-
5171 CHERUVATHUR - MADAKKARA HARBOUR AT CHERUVATHUR PANCHAYATH KASARAGOD |MADAKKARA A |16|74|64]8111.0128) 28 | 350 Complying
KERAL Non-
1568 | 2 IVER MAHE AT VALAYAM, KOZHIKODE MAHE A |>7|79]6274/1.011.1) 100 | 4600\ 2 | 310 | oo ing
KERAL Non-
2285 | RIVER MAMOM AT MAMOM BRIDGE MAMOM A |62)801637.3/1.0128) 700 2200 | 2 | 2 | oo ning
KERAL Non-
1340 | £ |VER MANIMALA AT KALLOOPARA, KERALA MANIMALA A |65]79(69/80/10/69) 2 12000 | 2 | 580 | oG
KERAL Non-
1384 | 2 IVER MANIMALA AT THONDRA, KERALA MANIMALA A |65]80|68/7.4/10/38) 2 11000 2 |\ 2 | oo ing
KERAL .
3459 | RIVER MANIYANKODE PUZHA AT MANIYANKODE BRIDGE, WAYANAD MANIYANKODE PUzHA | A |>0|80(6:516.9/1.0116] 2 | 170 | 2 | 150 | Complying
KERAL .
2307 | RIVER MANJESHWAR AT BAJRAKKARA BR. MANJESHWAR A |62|7869/82/1.0120) 2 | 400 | 2 | 94 | Complying
KERAL .
5245 | RIVER MANJESHWAR AT BANGRA-MANJESHWAR BRIDGE, HOSDURG, KASARAGOD MANJESHWAR A |31]77|657.9/10/26) 94 | 390 | 2 | 120 | Complying
KERAL Non-
1339 | £ VER MEENACHIL AT KIDANGOOR, KOTTAYAM MEENACHIL A |65]91]6016.7/10/15) 21 450 | 2 2 oo ing
KERAL Non-
2304 £ VER MOGRAL AT MOGRAL BR. MOGRAL A |32]72(6017.7/10/22) 40 | 480 | 2 | 90 | oo ing
RIVER MOGRAL AT MADHUR BRIDGE NEAR MADHUR SRI SIDHIVINAYAKA TEMPLE, KERAL _
5244 |\ n oD MOGRAL o |56|78(69]84[10[27] 130 | 240 | 2 | 63 | Complying
KERAL Non-
43 |RIVER MUVATTAPUZHA AT VETTIKKATTUMUKKU MUVATTAPUZHA A |62]81|5716.7)10/ 11 21 400 | 2 2 o ing
KERAL Non-
5211 2 IVER MUVATTAPUZHA AT PERUVAMMUZHI BRIDGE, ERNAKULAM MUVATTAPUZHA A |65]81|54169/10128) 2 | 17 | 2 | 130 | oo ing
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&£JO0J Fecal
Dissolve Fepal Streptococ
STN state | 9°2 | PH (rionD_) (M(I:D?\Illlflot)rg;/IL ci
Code Monitoring Location Name Of Water Body Name (mg/L) g ) (MPN/)lOOmI Eermliaee
Min [ Max Mi Ma | Mi| Ma Min | Max | Min | Max Slalus
n X n X
Primary Water Quality for Outdoor Bathing notified under the E(P) Rules, 1986 >5 mg/L | 6.5-8.5 m<g?L MP<fo(())(())ML MP:I/?.CC))(())ML

1563 | RIVER NEYYAR AT AMARAVILA NEYYAR KEEAL 6.0181163]7.4/1.0/15) 790 | 1800 | 2 2 Co:?):;ing
2284 RIVER NEYYAR AT ARUVIPURAM NEYYAR KE/I:AL 59|76 641741027 910 | 2200 2 2 Corr:]’lc[))T);ing
1341 | RIVER PAMBA AT THAKAZHY, KERALA PAMBA KEEAL 48169163/ 7111.0/1.7) 58 | 94 | 2 2 Cor’:Jﬁ?)T);ing
1565 | 2IVER PAMBA DOWN, KERALA PAMBA KEEAL 51165162]6.9)1.0/15) 61 | 110 | 2 | 20 Corl:lwm;ing
5191 | 2 IVER PAMBA NEAR THOTTAPPALLY HARBOUR, ALAPPUZHA PAMBA KEEAL 4718116375 2 | 6000 Corl:lwm;ing
52052 |VER PAMBA AT MUNNAR, PATHANAMTHITTA PAMBA KEEAL 596.9165/7.2/10/1.1} 88 | 100 | 2 | 2 | Complying
5207 | RIVER PAMBA AT VEEYAPURAM, ALAPPUZHA PAMBA KEEAL 55177165/ 7.5/1.2/41) 2 | 4900, 2 1000 CO:T)T);ing
10601 RIVER PAMBA US B AMBA KEEA" 65|76 (677.6[1.0[1.0] 100 | 3500 | 2 | 2 Cor':lﬁ(;:]);ing
10701 RIVER PAMBA DS B AMEBA KEEAL 62|74 (657.4[1.0]25| 150 [43000| 2 | 49 Co?lnc;))rl;ing
17 |RIVER PERIYAR AT ALUVA-ELOOR PERIYAR KEEAL 3.017816.5/9.4/1.0/3.2| 400 | 7900 | 17 | 940 Cor’\rlmc;))rll);ing
18 |RIVER PERIYAR AT KALADY PERIYAR KE,F:AL 6.518016.1)95/1.0)1.9) 210 | 3400 | 20 | 700 Cor,\rlm(;))T);ing
1338 | RIVER PERIYAR AT SEWAGE DISCHARGE POINT,ALUVA, ERNAKULAM PERIYAR KE,F:AL 5516.9165]9.5/1.0)28]1000| 3900 | 20 | 700 Coan(:)rI;ing
2329 | R IVER PERIYAR RSVR AT BHOOTHATHANKETU PERIYAR KEEAL 7.318716119.2/110)24) 2 2800 2 | 790 cO’r\‘n%Emg
2333 | RIVER PERIYAR AT MUPPATHADAM PERIYAR KEEAL 5474165/90/10)21) 310 | 1500 | 17 | 840 Cor’\rlmc;))rll);ing
2334 | RIVER PERIYAR AT PATHALAM PERIYAR KE,F:AL 4.017616.6/96/1.0/39| 200 | 7000 | 43 | 1200 Cor,\rl:;rl]);ing
5193 | RIVER PERIYAR AZHIKODE FERRY, KODUNGALLUR THRISSUR PERIYAR KE,F:AL 2.717369/85/1012.9) 2 | 580 Co:%:;ing
5208 | 2IVER PERIYAR AT KULAMAVU RESEVOIR AT IDUKKI PERIYAR KEEAL 51178163]6.9/10)/28) 2 | 1500 2 | 400 Co:c;))rl;ing
5209 | RIVER PERIYAR AT PANAMKUTTY BRIDGE, IDUKKI PERIYAR KEEAL 5918065/ 7.2/14)25) 310 | 1400 | 2| 790 Cor’\r:cr))rl;ing
5232 | IVER PERUVAMBA AT PERUMBA BRIDGE, KANNUR PERUVAMBA KE,F:AL 81)7861)7.2/18/32) 40 | 490 | 10 | 78 Cor’\r:?)rl]);ing
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yaviel, Fecal
Dissolve Fepal Streptococ
STN state | 9°2 | PH (rionD_) (M(I:D?\Illlflot)rg;/IL ci
Code Monitoring Location Name Of Water Body Name (mg/L) g ) (MPN/)lOOmI Eermliaee
Min | Max T LAY i 2 Min | Max | Min | Max Stas
n X n X
Primary Water Quality for Outdoor Bathing notified under the E(P) Rules, 1986 >5 mg/L | 6.5-8.5 m<g?L MP<fo(())(())ML MP:I/?.CC))(())ML

2290 | o \VER PUZHAKKAL AT PUZHACKAL BRIDGE PUZHAKKAL KE/F:AL 2.3166166/82)1.0/29) 2 |49 | 2 | 2 Cor':l:[))rl]);ing
5213 | RIVER PUZHAKKAL AT PANCHIKKAL CANAL, THRISSUR PUZHAKKAL KEEAL 14|72\68181)12129) 2 | 350 | 2 | 2 Cor’:‘q?)?;;ing
2299 | 2 IVER RAMAPURAM AT RAMAPURAM BRIDGE RAMAPURAM KE/F:AL 3.718452)7.6/13/4.3 100 | 490 | 10 | 20 Cor’:lwc[))?);ing
5233 | RIVER RAMAPURAM AT KAPPUNGAL, KANNUR RAMAPURAM KEEAL 487858/ 7.411.013.01 100 | 310 ) 10 | 20 Cor':I’l(')JT);ing
5227 | RIVER KALINDI AT BAVALI, WAYANAD RIVER KALINDI KEEAL 62180165/ 73/10/1.8) 8 | 70 | 2 | 58 | Complying
5221 | RIVER IRUVAZHINI AT CHEPPILANKODE, KOZHIKODE RIVER IRUVAZHINJI KE/F:AL 6.318216.1)70/1.0)1.0) 700 | 3200 | 31 ) 220 Cor’:‘q(;))rl]);ing
5222 | RIVER IRUVAZHINII AT MUKKAM BRIDGE, KOZHIKODE RIVER IRUVAZHINJI KE/F:AL 6.618116.1)69/1.0)1.2| 700 | 3800 | 10 | 210 Cor’:‘q(;))rl]);ing
5223 | RIVER IRUVAZHINJI AT KUTTIPALAKAL, KOZHIKODE RIVER IRUVAZHINJI KEEAL 52179161)7.1)1.0)1.41 160 | 41001 10 | 240 Co:(;rl]);ing
5228 | RIVER KABANI AT MUTHANGA WAYANAD RIVER KABANI KEEAL 6.2]74165/72/10/20) & | 63 | 2 | 55 | Complying
5218 | RIVER KUNTHIPUZHA AT MANNARKKAD, PALAKKAD RIVER KUNTHIPUZHA KE/F;AL 64|8317.3181110129] 2 | 490 | 2 | 60 | Complying
5217 | RIVER NELLIPUZHA AT NELLIPUZHA BRIDGE, MANNARKKAD, PALAKKAD RIVER NELLIPUZHA KEEAL 57|83|7.3180110/25] 100 | 400 | 2 | 100 | Complying
5226 | RIVER PAPANASINI AT THIRUNELLY, WAYANAD RIVER PAPANASINI KEEAL 6.6183165/7.2/10/1.5) 4 | 130 | 2 | 79 | Complying
2305 | e SHIRIVA AT ANGADIMOGARU SHIRIYA KEEAL 75|79(7.1]84|10{16| 2 | 460 | 2 | 49 | Complying
2298 | D IVER THALASSERRY AT PATHIPALAM THALASSERRY KE/F;AL 55110155/ 7.7/1.0/3.0| 10 | 400 | 10 | 20 Co:'lf[))rl]);ing
5240 | IVER THALASSERY AT KUNDUCHIRA, KANNUR THALASSERRY KEiAL 8.5/71144/7.6/10/3.9) 200 | 490 | 10 | 20 Cor'\rl:;rl]);ing
5241 | D IVER THALASSERY AT KODUVALLY, KANNUR THALASSERRY KEEAL 8.3|74657.4/15/41) 200 | 600 | 10 | 20 Corl:l’l([)Jrl]);ing
2292 | B IVER TIRUR AT THALAKKADATHUR BRIDGE, MALAPPURAM TIRUR KEEAL 2515816.717.8/1.0/30) 20 | 480 | 2 | 130 Co:l’lc[))T);ing
5220 | RIVER TIRUR AT NADUVILANGADI TIRUR KE/F:AL 3.0165166/80/1.0)24) 40 | 350 | 20 | 150 Co:cr))rll);ing
2306 | RIVER UPPALA AT UPPALA BR. UPPALA KEiAL 5117.7164/80/10)24) 79 | 420 | 6 | 94 Cor'\r:?)rl]);ing
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&JdOJ Fecal
Dissolve Fecal Streptococ
402 bH BOD Coliform ci
/L) [(MPN/100ML
STN Monitoring Location Name Of Water Body State (mgl/L) (mg/L) |( (MPN/100ml )
Code Name ) ) Compliance
- : Status
Min | Max Mi| Ma| Mi| Ma Min | Max | Min | Max
n|x|njx
. . . . <3 < 2500 <500
> .5-8.
Primary Water Quality for Outdoor Bathing notified under the E(P) Rules, 1986 5 mg/L | 6.5-8.5 mg/L | MPN/10OML |MPN/L0OML
KERAL Non-
3473 RIVER VALAPATTANAM AT PARASSINIKADAVU, KANNUR VALAPATTANAM A 3.71815.717.1/1.3/28| 200 | 450 10 40 Complying
KERAL Non-
St RIVER VALAPATTANAM AT AZHEEKAL PORT, AZHEEKODE,KANNUR VALAPATTANAM A 30171167180 120 | 480 Complying
KERAL Non-
5235 RIVER VALAPATTANAM AT PAVANNUR, KANNUR VALAPATTANAM A 45185 64/7.311.013.0/ 100 | 400 10 20 Complying
KERAL Non-
5239 VALAPATTANAM RIVER AT IRRITY BRIDGE,KANNUR VALAPATTANAM A 43185153/ 7.5/1.012.9) 100 | 400 10 20 Complying
KERAL Non-
1442 RIVER VAMANAPURAM AT VAMANAPURAM, THIRUVANANTHAPURAM VAMANAPURAM A 6.7180 6317410120 200 | 1800 2 2 Complying
KERAL Non-
5206 RIVER VARATTAAR AT ARATTUKADAVU, ALAPPUZHA VARATTAAR A 1.117616392112160/ 2 1500 2 400 Complying
KERAL Non-
5214 RIVER WADAKKANCHERY AT WADAKKANCHERY PALAM, THRISSUR WADAKKANCHERY A 13)71163/84110129) 2 400 2 2 Complying
KERAL Non-
2330 RIVER PERIYAR RSVR AT EDAMALAYAR PERIYAR A 6.618165/86/10/19) 8 380 2 400 Complying
KERAL Non-
5236 RIVER THALLASSERRY AT ERANJOLI PALAM, KANNUR THALASSERRY A 40| 741521 7.3)1.013.0) 200 | 400 10 20 Complying
LOCATION WISE RIVER WATER QUALITY STATUS FOR TRIPURA - 2022
Dissolved O, Fecal Coliform
pH BOD (mg/L) i
STN Monitoring Location River state (mg/L) (MPN/100m!) Compliance
Code Name Status
Min Max Min Max Min Max Min Max
3405 | RIVER BURIGAON AT BISHALGARH, WEST TRIPURA BURIGAON | TRIPURA 5.2 6.4 7.1 7.8 13 2.7 32 130 Complying
4645 | RIVER CHELIKHOLA D/S OF BURIGAON BURIGAON TRIPURA 51 6.8 7.1 7.7 1.3 2.2 32 84 Complying
4646 | RIVER GOLAGHATI U/S OF BURIGAON RIVER BURIGAON TRIPURA 5.6 6.8 7.2 8.0 1.2 2.2 40 63 Complying
3422 | RIVER DEO AT PECHARTHAL D/S, NORTH TRIPURA DEO TRIPURA 5.2 6.5 7.1 7.7 11 17 33 58 Complying
4219 | RIVER DEO AT SANTIPUR DEO TRIPURA 5.4 6.8 7.0 7.7 1.1 1.9 25 63 Complying
4220 | RIVER DEO AT SUBASH NAGAR DEO TRIPURA 5.3 6.7 6.9 7.5 11 1.7 25 58 Complying
4655 | RIVER DEO AT KANCHANPUR DEO TRIPURA 5.2 6.1 7.1 7.8 1.2 2.4 30 63 Complying
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&JIC UDissoIved O, pH BOD (mg/L) Fecal Coliform i
STN Monitoring Location River state (mg/L) (MPN/100m!) Compliance
Code Name Status
Min Max Min Max Min Max Min Max

RIVER DHALAI AT CHANDRAIPARA, D/S OF AMBASSA TOWN, .
3414 | DHALAI DHALAI TRIPURA 5.7 6.7 6.9 7.6 1.1 1.9 21 40 Complying
3415 | RIVER DHALAI AT KAMALPUR D/S, DHALAI DHALAI TRIPURA 5.2 6.3 6.9 7.6 11 1.9 17 58 Complying
3416 | RIVER DHALAI AT MANIK BHANDHER, DHALAI DHALAI TRIPURA 5.2 6.2 7.2 7.8 11 18 21 48 Complying

RIVER FENI AT SABROOM (INTERSTATE BOUNDARY), SOUTH .
3410 | TRIPURA FENI TRIPURA 5.2 6.4 7.0 7.7 1.2 1.9 22 63 Complying
3411 | RIVER FENI AT CHOTOKHIL BATTALA, SOUTH TRIPURA FENI TRIPURA 5.1 6.2 7.2 7.8 11 18 22 58 Complying
1403 | RIVER GUMTI AT U/S SOUTH TRIPURA, TRIPURA GUMTI TRIPURA 5.6 7.2 7.2 7.4 11 19 39 83 Complying
1404 | RIVER GUMTI AT D/S SOUTH TRIPURA, TRIPURA GUMTI TRIPURA 5.2 6.6 7.3 7.7 18 2.8 47 94 Complying
3406 | RIVER GUMTI AT RAJDHARNAGAR, SOUTH TRIPURA GUMTI TRIPURA 5.1 6.6 7.0 7.8 11 23 38 94 Complying
3407 | RIVER GUMTI AT AMARPUR, SOUTH TRIPURA GUMTI TRIPURA 5.1 6.4 7.2 7.9 11 18 26 63 Complying
3408 | RIVER GUMTI AT THIRTHAMUKH, SOUTH TRIPURA GUMTI TRIPURA 5.6 6.9 7.3 7.9 1.0 17 21 63 Complying

RIVER GUMTI AT SUBHAS SETU, DHAJANAGAR, D/S UDAIPUR .
3409 | CITY, SOUTH TRIPURA GUMTI TRIPURA 51 6.3 7.0 7.8 1.2 2.6 32 84 Complying

RIVER HAORA D/S OF CHANDRAPUR, AGARTALA D/S OF .
1726 | TRIPURA HAORA TRIPURA 5.4 6.8 7.1 7.7 1.2 2.4 21 63 Complying

Non-

3397 | RIVER HAORA AT DASHAMIGHAT, WEST TRIPURA HAORA TRIPURA 50 6.1 68 s 21 33 47 110 Complying
3401 | RIVER HAORA AT ARALIA, WEST TRIPURA HAORA TRIPURA 5.6 6.6 6.8 7.4 1.4 2.5 32 94 Complying
3402 | RIVER HAORA AT KALABAGAN, WEST TRIPURA HAORA TRIPURA 5.7 6.9 7.3 7.8 11 19 21 63 Complying
3403 | RIVER HAORA AT JOYNAGAR, WEST TRIPURA HAORA TRIPURA 5.4 6.8 6.9 7.6 12 19 21 58 Complying
4640 | RIVER HAORA AT BORDOWALI, HAORA HAORA TRIPURA 5.7 6.9 7.2 7.9 1.6 2.7 58 79 Complying

RIVER JURI AT KRISHNAPUR, D/S OF DHARMANAGAR, NORTH .
3421 | TRIPURA JURI TRIPURA 5.4 6.5 7.1 7.8 1.3 2.2 27 58 Complying
4654 | RIVER JURI AT CHAMTALI JURI TRIPURA 5.3 6.9 7.1 7.7 11 1.9 25 58 Complying
3398 | RIVER KHOWAI AT TRISHA BARI, TELIAMURA, WEST TRIPURA KHOWAI TRIPURA 5.2 6.6 7.1 .7 11 16 27 63 Complying
3399 | RIVER KHOWAI AT KUMARI MADHUTI SETU, WEST TRIPURA KHOWAI TRIPURA 5.4 6.6 7.0 7.6 12 19 21 58 Complying
3400 | RIVER KHOWAI AT CHAKMAGHAT, WEST TRIPURA KHOWAI TRIPURA 5.5 6.4 7.0 7.7 11 18 7 58 Complying
3404 | RIVER KHOWAI AT KARAILONG, TELIAMURA, WEST TRIPURA KHOWAI TRIPURA 5.5 6.3 7.0 7.7 11 19 21 63 Complying

RIVER LONGAI AT DAMCHERRA (INTERSTATE BOUNDRY), .
3420 | NORTH TRIPURA LONGAI TRIPURA 5.3 6.7 7.2 7.9 1.1 1.8 22 48 Complying

RIVER MANU AT MANUGHAT, CONFL POINT OF CHAWMANU .
3417 | CHARRA & MANU RIVER. DHALA! MANU TRIPURA 5.3 6.5 7.0 7.8 1.2 1.9 31 63 Complying
3418 | RIVER MANU AT KAILASHAHAR D/S, NORTH TRIPURA MANU TRIPURA 5.3 6.4 7.1 7.7 12 19 26 58 Complying
3419 | RIVER MANU AT KUMARGHAT, NORTH TRIPURA MANU TRIPURA 5.4 6.2 7.0 7.9 11 21 22 58 Complying
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&IOT pissolved 0O, pH BOD (mglL) Fecal Coliform i
STN Monitoring Location River state (mg/L) (MPN/100m!) Compliance
Code Name Status
Min Max Min Max Min Max Min Max
4649 | RIVER MANU AT MANUBAZAR MANU TRIPURA 5.3 6.6 7.0 7.7 1.2 1.9 33 63 Complying
4650 | RIVER MANU AT CHAILENGTA MANU TRIPURA 5.1 6.4 6.8 7.6 1.1 1.9 22 58 Complying
RIVER MUHARI AT BANKAR (INTERSTATE BOUNDRY), .
3412 | BELONIA, SOUTH TRIPURA MUHARI TRIPURA 5.6 6.8 7.1 7.8 11 2.1 22 63 Complying
3413 | RIVER MUHARI AT MUHARICHAR, SOUTH TRIPURA MUHARI TRIPURA 5.3 6.6 7.0 7.9 11 19 21 58 Complying
LOCATION WISE RIVER WATER QUALITY STATUS FOR TRIPURA - 2023
Dissolved O, Fecal Coliform
pH BOD (mg/L)
C?c;rc’i\le Monitoring Location RIVER | State Name (mgiL) (MPN/100ml)  |compliance Status
Min Max Min Max Min Max Min Max

3405 |RIVER BURIGAON AT BISHALGARH, WEST TRIPURA BURIGAON | TRIPURA 51 6.5 7.0 7.8 1.2 2.6 43 110 Complying

4645 |RIVER CHELIKHOLA D/S OF BURIGAON BURIGAON | TRIPURA 5.2 6.6 7.0 7.6 1.3 23 39 94 Complying

4646 |RIVER GOLAGHATI U/S OF BURIGAON RIVER BURIGAON | TRIPURA 5.3 6.8 7.1 7.8 1.2 2.3 34 84 Complying

3422 |RIVER DEO AT PECHARTHAL D/S, NORTH TRIPURA DEO TRIPURA | 5.3 6.7 6.9 7.7 11 21 27 48 Complying

4219 |RIVER DEO AT SANTIPUR DEO TRIPURA 5.2 6.8 7.0 7.8 1.2 2.4 31 70 Complying

4220 |RIVER DEO AT SUBASH NAGAR DEO TRIPURA 5.4 6.7 6.5 7.0 11 1.9 26 63 Non-Complying

4655 |RIVER DEO AT KANCHANPUR DEO TRIPURA 5.3 6.5 7.0 7.6 1.2 2.4 27 70 Complying

3414 g:_YAE&:DHALAI AT CHANDRAIPARA, DS OF AMBASSA TOWN, DHALAI TRIPURA 5.3 6.7 7.0 7.7 11 1.8 21 58 Complying

3415 |RIVER DHALAI AT KAMALPUR D/S, DHALAI DHALAI TRIPURA 5.3 6.4 6.9 7.6 1.2 21 21 63 Complying

3416 |RIVER DHALAI AT MANIK BHANDHER, DHALAI DHALAI TRIPURA 5.3 6.5 7.1 7.6 1.2 2.2 27 63 Complying

3410 RIVER FENI AT SABROOM (INTERSTATE BOUNDARY), SOUTH FENI TRIPURA 5.4 6.6 6.9 7.5 12 1.9 31 63 Complying

TRIPURA

3411 |RIVER FENI AT CHOTOKHIL BATTALA, SOUTH TRIPURA FENI TRIPURA | 55 6.4 7.0 7.6 12 18 31 58 Complying

1403 |RIVER GUMTI AT U/S SOUTH TRIPURA, TRIPURA GUMTI TRIPURA 5.2 6.9 7.2 7.5 11 1.8 39 58 Complying

1404 |RIVER GUMTI AT D/S SOUTH TRIPURA, TRIPURA GUMTI TRIPURA 51 6.8 7.2 7.7 15 2.6 47 110 Complying

3406 |RIVER GUMTI AT RAJDHARNAGAR, SOUTH TRIPURA GUMTI TRIPURA 5.2 6.8 6.9 7.7 11 1.8 39 63 Complying

3407 |RIVER GUMTI AT AMARPUR, SOUTH TRIPURA GUMTI TRIPURA 5.6 6.7 7.1 7.6 11 1.8 27 63 Complying

3408 |RIVER GUMTI AT THIRTHAMUKH, SOUTH TRIPURA GUMTI TRIPURA 5.6 6.8 7.1 7.8 11 1.9 31 63 Complying
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£&J90 Dissolved O, Fecal Coliform
STN o : I pH BOD (mg/L) MPN/100m| i
e Monitoring Location RIVER State Name (mg/L) ( ml)  |Compliance Status
Min Max Min Max Min Max Min Max

RIVER GUMTI AT SUBHAS SETU, DHAJANAGAR, D/S UDAIPUR .
3409 CITY, SOUTH TRIPURA GUMTI TRIPURA 5.2 6.5 7.0 7.7 1.2 18 43 63 Complying
1726 |RIVER HAORA D/S OF CHANDRAPUR, AGARTALA D/S OF TRIPURA | HAORA | TRIPURA | 5.5 6.8 7.0 7.6 12 19 38 70 Complying
3397 |RIVER HAORA AT DASHAMIGHAT, WEST TRIPURA HAORA TRIPURA 4.9 6.3 6.9 7.6 1.7 2.9 49 140 Non-Complying
3401 |RIVER HAORA AT ARALIA, WEST TRIPURA HAORA TRIPURA 5.1 6.8 6.7 7.2 1.2 2.6 43 110 Complying
3402 |RIVER HAORA AT KALABAGAN, WEST TRIPURA HAORA TRIPURA 5.5 6.8 7.2 7.8 1.2 1.8 23 63 Complying
3403 |RIVER HAORA AT JOYNAGAR, WEST TRIPURA HAORA TRIPURA 5.6 6.7 6.8 7.6 1.1 1.8 25 58 Complying
4640 |RIVER HAORA AT BORDOWALI, HAORA HAORA TRIPURA 5.2 7.1 7.0 7.6 14 2.4 58 94 Complying
3421 RIVER JURI AT KRISHNAPUR, D/S OF DHARMANAGAR, NORTH JURI TRIPURA 54 6.6 71 76 13 16 25 48 Complying

TRIPURA
4654 |RIVER JURI AT CHAMTALI JURI TRIPURA 5.3 7.1 6.9 7.6 1.2 21 31 63 Complying
3398 |RIVER KHOWAI AT TRISHA BARI, TELIAMURA, WEST TRIPURA KHOWAI | TRIPURA | 5.4 6.8 7.0 .7 11 18 31 58 Complying
3399 |RIVER KHOWAI AT KUMARI MADHUTI SETU, WEST TRIPURA KHOWAI | TRIPURA | 5.6 6.8 6.9 7.3 11 18 31 58 Complying
3400 |RIVER KHOWAI AT CHAKMAGHAT, WEST TRIPURA KHOWAI TRIPURA 5.2 6.6 6.9 7.4 1.2 1.9 22 58 Complying
3404 |RIVER KHOWAI AT KARAILONG, TELIAMURA, WEST TRIPURA KHOWAI | TRIPURA | 5.3 6.4 6.9 7.6 11 1.7 27 47 Complying
3420 'FI?QI/IESFIQ_A?NGAI AT DAMCHERRA (INTERSTATE BOUNDRY), NORTH LONGAI TRIPURA 55 6.8 7.2 7.7 1.2 1.8 25 48 Complying

RIVER MANU AT MANUGHAT, CONFL POINT OF CHAWMANU .
3417 CHARRA & MANU RIVER, DHALAI MANU TRIPURA 5.4 6.6 7.0 7.7 1.2 2.2 39 58 Complying
3418 |RIVER MANU AT KAILASHAHAR D/S, NORTH TRIPURA MANU TRIPURA 5.3 6.7 7.0 .7 11 2.1 26 58 Complying
3419 |RIVER MANU AT KUMARGHAT, NORTH TRIPURA MANU TRIPURA 5.3 6.4 7.1 7.7 1.2 1.9 31 58 Complying
4649 |RIVER MANU AT MANUBAZAR MANU TRIPURA 5.2 6.4 6.9 7.6 1.2 2.1 33 63 Complying
4650 |RIVER MANU AT CHAILENGTA MANU TRIPURA 5.2 6.2 6.6 7.2 11 1.9 27 58 Complying

RIVER MUHARI AT BANKAR (INTERSTATE BOUNDRY), BELONIA, ’
3412 SOUTH TRIPURA MUHARI TRIPURA 5.7 6.8 7.1 7.7 1.2 2.1 31 63 Complying
3413 |RIVER MUHARI AT MUHARICHAR, SOUTH TRIPURA MUHARI TRIPURA 5.6 6.8 6.9 7.6 1.2 1.9 22 58 Complying
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Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Execution Application No. 35/2023
IN

Original Application No. 673/2018

(IA No. 862/2023, IA No. 49/2024)

News item published in “The Hindu” authored by Shri Jacob Koshy Titled
“More river stretches are now critically polluted: CPCB

Md. Imran Ahmad & Ors. Applicants in EA

Date of hearing: 01.03.2024

CORAM:

Applicant:

Respondent:

HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Md. Imran Ahmad, Mr. Saif Shakeel, Mr. Bharat Banavalikar & Mr. Aishik
Chakraborty, Applicants in Person

Ms. Manpreet Kaur, AAG for the State of Punjab

Mr. Rahul Khurana, Adv. for the State of Haryana & HSPCB

Mr. Shubham Bhalla & Ms. Ragini Sharma, Advs. for UT of Chandigarh
Mr. Jogy Scaria, Adv. for Kerala SPCB

Ms. K. Enatoli Sema & Mr. Prang Newmai, Advs. for the State of Nagaland
and Nagaland PCB (Through VC)

Mr. Raghav Sharma, Adv. for MPPCB (Through VC)

Mr. Nishe Rajen Shonker, Adv. for the State of Kerala (Through VC)

Mr. Gigi. C. George, Adv. for Andaman & Nicobar Islands

Ms. Richa Kapoor & Ms. Eesha Sharma, Advs. for Punjab PCB

Mr. Chetan Jadon proxy counsel for Mr. Bhanwar Pal Singh Jadon, Adv.
for the State of UP (Through VC)

Mr. Himanshu Pal, Adv. for the State of Uttarakhand (Through VC)

Mr. Sriharsha Peechara, Adv. for the State of Telangana (Through VC)
Mr. Maulik Nanavati, Adv. for the State of Gujarat & Gujarat PCB
(Through VC)

Mr. Pradeep Misra & Mr. Daleep Dhyani, Advs. for UPPCB (Through VC)
Ms. Yukti Anand, Adv. for the State of Bihar (Through VC)

Ms. K. Enatoli Sema & Mr. Prang Newmai, Advs. for Meghalaya PCB
(Through VC)

Mr. Anando Mukherjee & Mr. Dev Aaryan, Advs. for the State of Mizoram

ORDER

1. In this execution application, Applicant is seeking compliance of

the order of the Tribunal dated 06.12.2019 passed in OA No. 673/2018.
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2. In terms of the earlier direction of the Tribunal, reports by States of
Tamil Nadu, Bihar, Manipur, Tripura, MC Chandigarh and Haryana have

been filed after the previous order.

3. IA No. 49/2024 has been filed by State of Bihar seeking
impleadment of Central Pollution Control Board (CPCB). Learned Counsel
for the other States have also stated that the impleadment of CPCB is

necessary for getting the consolidated information.

4. On due consideration, IA No. 49/2024 is allowed and CPCB is
impleaded through its Member Secretary. The Applicant is directed to
serve the newly impleaded respondent and file affidavit of service atleast

one week before the next date of hearing.

5. In the meanwhile, it will be open to all other States/UTs, from

where the reply is awaited, to file their response.

6. List on 10.05.2024.

Prakash Shrivastava, CP

Dr. A. Senthil Vel, EM

Dr. Afroz Ahmad, EM
March 01, 2024
Execution Application No. 35/2023
In Original Application No. 673/2018
(IA No. 862/2023, IA No. 49/2024)
DV
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